
DIItECT()RATE(〕 ENERAIノ ()「 F()REICN′ I｀ lυ 1ヽ)E

(DES― II SICC′ I｀ I()「 )ヾ

ンIEETIN(〕 No.07/81-AIノC2/2019 DATED 10.07.2019

PIcasc lヽ otc

i.IPor  inibrination  ol' cxponcrs,  Norins (〕 oinlllittcc II  handics  aH  cascs  pcrtaillin3  t()

Axation/ratincation of nonns ibr lixp()rt Productsね Ilin3 undcr H｀ C(HS)(〕 haptcr 72 to 76,78t()

80, 85.(〕 olllllluniCations ill rcspcct()「 cascs/pcrtainil13 to N(〕 ―II lllay bc scnt to cinail addrcss:

ii.In ccrtain cascs thc dccision of thc Norins (〕 onllnittcc rcfcrs to thc ltccol■ lnCndations/

()bscrvations/1)crlcicncics rcccivcd fronl thc conccrllcd′ I｀cchnicalノヘuthority.Whcrcvcr applicablc.

a scanncd copy of such documcnt has bccn placcd at thc cnd of thc Wlintitcs, in rtlnnil18 scrial

ordcrs.′ I｀hc conccrncd applicant/colmpany lllay 80 through thc sallnc and rcspond accordil131y.

iH. Sirnilarly,a scanncd copy ofthc blank Standard I)cAcicllcy Iギ orillat,which inay「 lnd a rctrcncc ill

N(〕 dccisions3 has also bccn attachcd i1l thc cnd. 
′
l｀his illay also bc rcfc・ rrcd to by thc conccrncd

applicant/colmpany and lllay bc rcspondcd accordil131y.

iv. 
′
Fhc Norlns(〕 ollllnittCc has takcn dccision only with rcspcct to tcchnical aspcct/wastagc norilns.

Whilc rcdcclllin3 thc applications, ItAs should chcck that thc applicant has ilil「 lHcd aH

rcquircl■ cnts as prcscribcd ill policy/proccdurc illcltlding thosc in Policy (〕 irculars isstlcd froln

tilmc lo tilnc or any othcr provisions undcr ll′ I｀P/1113P for l〕 ()I)(〕 .

v. Whcrcvcr thc(〕 ol■1lnittCc has「lxcd lヽ orms,thc conccrllcd ltA may cnstlrc that AA is issticd oll thc

wastagcs/consulllpti()1l as rati「lcd by thc(〕 ollllllittcc or as pcr wastagcs clailncd in thc application,

、vhichcvcr is lcss.

ンicctin3 1｀ 0・ 07/81 o「 Norins(〕 onllnittcc― II fbr thc ycar 2019-20 1lcld()n 10.07.20 19 ulldcr

thc(〕 1lairlllanship of Shri lt. P。 (〕 oyal,Additional I)ircctor(〕 cncral of I「orcign′ 1｀radc to considcr thc

foHowing applications ik)r rati「 lcatioll of norlns in rcspcct of advancc autllorizations undcr I)tity

I〕xcinplon Schcmc(ChaptCr_4)o「 IfOrci3n Tradc Policy 2015-20.′ I｀hc fo1lowin3 1ncmbcrs wcrc

prcscnt in thc lncctin3:―

Namc & I)csignation

Shri i]. O. \ayak. iX)
Shri Manish ShLrkla. AIX} (lP)

Shri Siraish Kulnar, Consiiltant ('l'liC- l)
Shri V.C. Agarwal. (lonsulrant ( I'ltC-3)
I)r. Sr-rrcndar Singh, Sr. I)cputy I)ircctor
n attcndancc

Shri ShObhit(〕 しlpta,I)y.I)(〕 I「

′
I｀

Shri Amit Kunlar,Assistant I)il・cct('r

1.

Minr-rtcs or-thc cascs <iiscr.rsscd i, lirc rncctirrSl arc as bciow:

Minutcs O「 Mcctil18 NO・ 06/81 hcld On 26.06.2019 wcrc circulatcd
05.07.2019 For c01nincnts.()n rcccip1 0f cOlllinCnts, thc lninutcs

d01main.′
I｀1lcrcl)rc,tllc inillし ltcs arc tinanil■ 0ヒIsly apprOvcd.
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4ヽEE´ I｀ IN(〕 NIjヽ413ER:7/81-AIノC2/2019 ンIEETIN(〕 DATE:10.07.2019

NIcct No/1)atc:7/81-    Status:

:01/till05}l}0tsslLl/^lgl :071241040/00030/nM16/ 20.05 .201s

l)ccision: l'hc (lolnrnittcc considcrcd thc casc as pcr thc agcnda and notcd that ItA. Ilangalorc has

updatcd thc sprcadshccl showing thc abovc AA as rcdcemcd. 'l'ircrcforc. thc Comrnittcc dccidcd to
withdraw thc casc I'rom tl-rc agcr-rda.

Casc is withdrawn.

(〕 asc No.:37/14/81-

AIノ (〕 2/2018

HQI「 ilC

〔〕ascヽlo.:309/14/81-

AIノ (〕2/2018

HQ IfilC

(〕 asc lヽo.:315/14/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc NO.1320/14/81-

AI」 C2/2()18

INDUCTION PRIVATI〕   AI′C2/2019
Iフ Iン II′ I・ I〕 I),

RIノ A Irilc

10.07.2019           ‐

I′ ic.No/1)atc:0710108237 Withdrawn

:01/ttl/0s0/010271AM191 :011241040/00083/nMl6/ 11.06.201s

I)ecision:'l'hc (lornmittcc considcrcd thc casc as pcr thc agcnda arrd notcd that ItA, Ilangalore has

Lrpdatcd thc sprcadshcct showing thc abovc AA as surrcndcrcd unutilized. 'l'hcrcforc, thc
(lornrnittcc dccidcd to withdraw thc casc l'ronr thc agcnda.

Casc is withdrawn.

Party Namc: Ln XMI ンIcct No/1)atc:7/81-    Status:

I〕 1/1〕CTRONICS MOUIノ DS AIノ C2/2019
8ι I)Itlう CISIOIN Iう N(〕 (〕      10.07.2019
P.I′

′

I｀ I).

RIノA「 ilc I′ ic.No/1)atc:()710108383 Withdra、vn

誡 淋 総 PR鴨
存 i滞

d用 ~脚 暉

11

Party Namc:IHGII′ I｀ I〕卜11)  |ンIcct NO/1)atc:7/81-    Status:

「
URNACI〕 SIノ Iヽ41・ I｀ I〕 D   IAIノ C2/2019

10.07.2019

ItIノ A I「 ilc I′ ic.No/1)atc:0710108561 ヽヽ/ithdra、vn

:01/81/050/01033/A卜 419/    :07/24/040/00159/ANl16/    28.07.2015            1

1)ccision:′ 1｀hc(〕 oΠIInittcc considcrcd thc casc as pcr thc a3cnda and notcd that ltA,13an3alorc has

tlpdatcd thc sprcadshcct sho、 ving thc abovc AA as rcdccmcd.′ l｀hcrcR)rc,thc(〕 olninittcc dccidcd to

withdraw thc casc針 om thc agcnda.

(〕 asc is Withdrawn.

1品試150Ю 1038/AMlり 鵠ち胤10Ю0485仏Mlα  l∬ぶぢ羅
α0710108681W■ hdrawnl

4 5tcision:′
llhC Cふmmiice conSidCred thC Casc aS pci thc agCnda and notcd thrat RA,Bangalorc hasl

updatCd thC SpreadshCCt ShO｀
Ving thC aboVC AA as rcdCCmcd.′

1｀hcrcfore,thc(〕 C

、vithdra、 v thC CaSC froln thC agcnda.

(〕 asc iSヽ VithdraWn. Dy
Dll

M
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:01/81/0s0/01039/AM 19/ :07 1241040/001 93lLM16l 09.09.201 5

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr thc agcnda and rrotcci thal I{A. I}angalorc has

updatcd thc sprcadsircct showir-rg thc abovc AA as rcdcemcd. 'l'hcrcl'orc, thc (lornrnittcc dccidcd to

withdraw thc casc liom thc agcrrda.

Casc is withdrawr-r.

(〕asc No.:321/14/81-

AIノ (〕 2/2018

HQ lrilC

(〕asc No.:324/14/81-

AIン (〕2/2018

HQ lfilC

(〕 asc No.:381/14/81-

AIノC2/2018

HQI「 ilc

INI)t」 (〕
′
I｀I()N PRIVATI]  AI′ (〕 2/2019

Iノ IMI′ I｀ IうD,

ItIノ A Irilc

Mcct No/l)atc:7/ti 1- Status:

10.07.2019

1ノ ic.No/1)atc:0710108703 Withdrawn

Status:

10.07.2019

1ノ ic.No/1)atc:3110065691 1Withdrawn

Status:

Withdrawn

AIン (〕2/2019

10.07.2019

Party Nalnc:O1/1KARA   IMcct No/Datc:7/81-
I′ IGII′ I｀ING′ I｀OWI〕 RS PV′ I｀ .・ AIノC2/2019

:0 1/tl I l050l0l042lAM19l :31l.i,l fi40l000t18/n Mt 6t 0 1 . I 0.20 I 5

I)ccision:'l'hc (lornrnittcc considcrcd thc casc as pcr thc agcnrla and rrotcd that I{A. i)urrc 5as
updatcd thc sprcadsllcct showing that thc abovc AA has bccn isslrcd on net to net basis. 'l'l'rcrcl'rlrc.

thc comrnittcc dccidcd to withdraw thc casc I'rom thc agurda.

(lasc is withdrawn.

Iノ

′

I｀ 1).

ItI′ A Irilc

4ヽ1〕
′
1｀AIノ INI)t」 S′ I｀ItIItS

PVT.IノTD

I)arty Nalnc:(〕 .I′ .GモリI)′ I｀A  IVIcct No/1)atc:7/81-
1うXPOIt′ 1'SIノTD.      ‐ΛIノC2/2019

10.07.2019

Iく Iノ AI「 ilc Iン ic.卜(o/1)atc:2910025228

t :01/tltl0s0l01099lAM19l :29t2Uo4ot0o024tAMt6t 21.10.201s
Decision: 'l'hc (lornrnitlcc considcrccl thc casc as pcr thc agcnda and notc<J that I{A, Moradabad
has updatcd thc sprcadshcct showirrg that thc IIODC l-ras bccn issucd lor thc abovc AA. 'l'hcrclorc,
thc cornrnittcc dccidcd to withdraw thc casc l.rom thc agcrrda.

Casc is withdrawn.

(〕 asc No.:329/14/81-

AIノ (〕 2/2018
Party]ヽ alnc:ItA′ INI〕 SII     Mcct NO/1)atc:7/81-     status:

IIQ「ilC          RIノ A lrilc         iノ i`.ヽ6/1)atc:081613`43ス WiAdr五喜n
:01/81/050/01047/Aヽ 419/    :o8/24/040/00266/AM16/    o6.11.2015

1)ccisiOn: 
′
I｀hc(〕 01nlnittcc cOnsidcrcd thc casc as pcr thc agcnda and notcd that ltA,Ahincdabad

has updatcd thc sprcadshcct shOwil18 that thc E()I)(〕 has bccn issucd forthc abOvc AΛ
.′ I｀hcrcbrc3

the(3ollllllittcc dccidcd tO withdra、 v thc casc froln thc agcnda.

(〕 asc is withdrawn.

ψ
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(〕 asc No.:330/14/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc No.:332/14/81-

AIノ (〕2/2018

HQ lrilC

(〕 asc No.:333/14/81-

AIノ〔〕2/2018

HQ IrilC

(〕 asc No.:382/14/81-

AIノ (〕 2/2018

HQ「 ilC

MIう
′
l｀AIノ INDUSTItll〕 S

PVT,IノTD

RIンA Ifilc

I′

′

l｀ I)

RIノA lrilc

Party Nalnc:

l〕XP()It′ I｀ S,

ItI′ A「 ilc

AI′C2/2019        1
10.07.2019            1

1ィ ic.No/1)atc:0810136455 1Withdrawn

Status:

Party Namc: Rn 'llilrSI i Mccl No/l)atc:7/tl l- Status:

:01/ttl/0s0/010481AM191 :0812410401002671AM161 06.1 i .2015

I)ccision: 'l'hc (lornrnittcc considcrcd thc casc as pcr thc agcnda and rrotccl that I{A. Ahrncdabad
has Lrpdatcd thc sprcadshcct showing 1hc abovc AA as surrcndcrcd. 'l'hcrcforc, thc Comrnittcc
dccidcd to withdraw tl-rc casc lrom thc agcnda.

Casc is withdrawr-r.

Pany Nainc:I′AItSI〕 N& IMcct No/1)atc:7/81-
・
1｀OUBR()I′ IンII′ l｀ 1う I)      IAI′ C2/2019

‐10.07.2019

Iく Iノ A Irilc I′ ic.No/1)atc:0310800365 Withdra、 vn

:01/ti i/050/0 1050/n M I 9/ :03l95l040l0j229lAMt6l 23.11 .2015
10

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr thc agcnda and notcd that ItA. Murnbai has

updatcd tl-rc sprcadshcct showing thc abovc AA as rcdcemed. 'l'l-rcrcforc. thc (lornrnitlcc dccidcd

to withdraw thc casc I'rom tl-rc agcnda.

Casc is withdrawn.

Party Nalnc:P()WIう ItC()Itl〕  ンIcct No/1)atc:7/81-     Status:
INDt」 STIヽ ll〕 SINDIA l)V′ I｀  AI′C2/2019         1

:01/8 1 /050/0 1 05 I /n M I 9/ :07 12410401002851AM 1 6/ 24 .11 .201s
ll 

l)ccisign:'l'hc Cornrnittcc considcrccl thc casc as pcr thc agcnda anri notcd that I{A. I}angalorc has

r.rpdatcd thc sprcadsi"rcct showing thc abovc AA as surrcndercd. 'l'ircrcforc. thc (lornrnittcc

dcciclcd to withdraw thc casc l'rom thc agcr-rda'

(lasc is withdrawr-r.

10.07.2019

1ノic.No/1)atc:0710109079 Whhdrawn

4ヽ/SA′ I｀()Z  ンlcCt No/1)atc:7/81-   Status:
AIノC2/2019        1
10.07.2019            ‐

Iノ ic.No/1)atc:2910025231 Withdra、 vn

:01/tt 1/0s0/01 i 00/AM 19/ :2912il040/000251AM|61 30.1 1 .201s

(A, Muradabadt2
I)ecision: 'l'hc Cornmiltcc considcrcd thc casc as pcr thc agcnda and notcd that Ii

has updatcd thc sprcadshcct showing that the ll,ODC has bccn issucd lor thc above AA. 'fherefore,

thc Comrnittcc dccidcd to withdraw thc casc from thc agcnda.

Casc is withdrawn. *M
Dy. Dii'er:toi Cur'eral of Foreign Trade

Directoratr, General of Fcreign Trade

Ministry of Cornrnerce & lndustry

UdYog Bhawan' New Dethi
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´

(〕 asc lヽo.:334/14/81-

AIノ (〕 2/2018

HQ IrilC

|(〕 asc lヽo.:335/14/81-

IAI」 (〕2/2018

1HQ IfilC

Casc No.:21/14/81-

AI″ (〕2/2018

HQ IfilC

(〕 asc No.:338/14/81-

AIィ (〕2/2018

HQI「 ilC

I'}ar1y Namc: GtJI{l.j Mcctlヾ o/1)atc:7/81-

ItAJl〕 NDRA MI〕 TAI′ Iノ OYS IAI′ C2/2019
1NDIA PVT.IノTD.,      10.07.2019

Status:

WithcJrawn

Ahmcdabad

Cornrnittcc

ItIノ AI「 ilc

:01/81/050/010s21 AM19l :0812410401002991AM|61

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr thc

has updatcd thc sprcadsi-rcct showing thc abovc AA as

dccidcd to witirdraw thc casc kom thc agcnda.

Casc is withdrawrr.

Iノ iC●卜lo/1)atc:0810136601
‐01.12.2015

agcnda and notcd that ltA,

rcdccmcd. ・1｀hcrcforc, thc

l'}ar1y Namc: ItA'lNI1SI I Mcct No/l)atc:7/8l- Status:

:01/tl1/050/01 053/n M 1 9/ :0812410401002641AM161 09.12.2015
14

I)ccision: 'l'hc Cornrnitlcc considcrcd tirc casc as pcr thc agcnda and notcd that ItA, Ahmcdabad
'has updatcd thc sprcadsl-rcct showing thc abovc AA as surrcndcrcd. 'l'hcrclbrc, thc Cornrnittcc

dccidcd to withdraw thc casc lrom thc agcnda.

Casc is withdrawr-r.

MI〕
′
l｀ AI′ INDUS′ I｀ RII〕 S

PVT.Iノ
′
I｀D

ItIノ AI「 ilc

1)arty Nalllc:SUItA」

Iノ IMI・ I｀ 1う I)

ItIフ A Irilc

AI′ (〕2/2019

10.07.2019

1ノ ic.No/1)atc:08101366871ヽ /ithdrawn

Mcctlヽ o/1)atc:7/81-      Status:

AIンC2/2019
10.07.2019

1ノ ic.No/1)atc:0810136900 Withdra、 vn

McctNo/l)atc:7/8l- Status:

10.07.2019

1ノic.No/1)atc:0710109215 1Witlldrawn

. - :0118110501007391LM191 :0812410401003231AM16/ 30.12.2015
l5

Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr thc agcnda and notcd tl-rat I{A, Ahmcdabad
has r-rpdatcd thc sprcadshcct sl-rowing thc abovc AA as rcdecmcd. 'l'hcrclorc, thc Cornmittcc
dccidcd to withdraw thc casc from tl-rc agcnda.

'Cur. is withdrawn.

INI)tjC′ I｀10N PItIVA′ I｀ I〕   AI″C2/2019
I′ IMH｀ I〕 D,

ItIノ A Irilc

. - :0 1181 105010 1 056/n M 1 9/ :07 1241040/003 17 l AM16l 05.0 1 .2016
t6

Decision: 'l'l"rc Cornlnittcc considcrcd thc casc as pcr thc agcnda and notcd that ILA, Ilangalorc has

updatcd tl-rc sprcadshcct showirrg thc abovc AA as rcdcemed. 'l'hcrcforc. thc Cornnritlcc cjcciclcd
to withdraw 1hc casc lrom thc agcnda.

Casc is withdrawr-r.

AY
SHOBI{T GUPTA

Dy. Director General of Foreign Trade
Directorate General of Foreign fr:,1ii'
Ministry of Commerce & lnC,r:,1,,y

Udyog Bhawan, New Deihi5 | Page 55
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～

:0 1/8 1 /0s0i010s1lAM19l :07 1241040/003 l s/n M I 6/ 0s.0 1 .2016
17

I)ccision:'l'hc Comrnittcc considcrcd thc casc as pcrlhc agcnda and notcd tirat ItA, Ilangalorc has

Lrpdatcd thc sprcadshcct showing thc abovc AA has bccn issucd undcr Ocncral Notc-4. 'l'hcrcforc,

thc Committcc dccidcd to withdraw thc casc l'rom thc agcnda.

(lasc is withdrawn.

(〕 asc No.:340/14/81-

AIJ(〕 2/2018

ンlcct N()/Datc:7/81-    Status:

INDUCT10N PRIVATI]  AI′ C2/2019
1ン IMI′ l｀ I〕I),               10.07.2019

IIQ l:ilc Itl.A lrilc Lic.No/l)atc:0J i0109217 Withdrawn
:01/8 1/050/01 058/n M I 9/ :071241040/003 16lAM|61 05.0 I .2016

I8
Dccision: 'l'hc Committcc considcrcd thc casc as pcr thc agcnda and rrotcd that ItA, llangalorc has

Lrpdatcd thc sprcadshcct sl'rowing thc abovc AA as rcdecmed. 'l'hcrcforc, thc Comrnittcc dccided

to withdraw thc casc frorn thc agcnda.

Casc is withdrawr-r.

(〕 asc No.:339/14/81-

AI」 (〕2/2018

11Qド ilC

Casc No.:2/14/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc No.:342/14/81-

AI」 (〕2/2018

HQ IrilC

INDUCT10N PRIVATl]  AI′ C2/2019
Iノ IMI′ I｀I:D3

RI′A Irilc

Parly Namc: IrF[)

Party Nalllc:｀ⅣI〕 S′ I｀ l〕ItN

PRI〕CICAST PVTIノ TI)

ItIィ A I「 ilc

Pany Nalnc:SAPA
PROrH′ l〕 s INI)IA

I)ItIVATl〕 Iノ I)VII′ I｀ 1〕 D

RIノA llilc

ンIcct No/1)atc:7/81-    Status:

10.07.2019

1ノ ic.卜(o/1)atc:0710109216 Withdrawn

Ⅳlcct No/1)atc:7/81-    Status:

AIノC2/2019
10.07.2019            ‐

Iノ ic.No/1)atc:3110065855 Withdra、 vn

08.01.2016

ンIcctヽ o/1)atc:7/81-    IStatus:

AIノC2/2019
10.07.2019            1

1/ic.No/1)atc:0710109279 1Withdrawn

:01/81/050/00720/ANl19/    :31/83/040/00142/ANl16/
19

I)ccision: 'l'hc Comrnillcc considcrcd thc casc as pcr thc agcnda and notcd that ItA. Punc has

updatcd thc sprcadshcct showing thc abovc AA as surrcndcred. 'l'hcrcforc, thc (lornrnittcc

dccidcd to withdraw thc casc from thc agcnda.

Casc is withdrawn.

:01/ti 1/050/01060/n M i 9/ :0712410401003451AM 16/ 1 tt.0 I .2016
20

I)ccision: 'l'irc Cornmitlcc considercd thc casc as pcr thc agcnda and notcd that ItA, llangalorc has

updatcd thc sprcadshcct sl-rowing thc abovc AA has bccn issttcd <>n rcpcat basis.'l'hcrcl'orc. thc

(lornrnittcc dccidcd to withdraw thc casc I'rom tirc agcnda.

Casc is withdrawn.

辟i脚凛違tilT
6 | Page 55
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:01/81rc50/01061/nMI 9/ :01 l241040100346lAMl61 1 ti.0l .2016
2l

I)ccision: 'l'hc Comrrillcc considcrcd thc casc as pcr thc agcnda and nolcd that ItA, Ilangalorc has

updatcd thc sprcadshcct showirrg thc abovc AA iras bccn issucd on rcpcat basis. 'l'hcrcl'orc, thc

Committce dccidcd to withdraw thc casc lrom thc agcnda.

Casc is withdrawn.

Casc No.:343/14/81-

AIノ (〕2/2018

HQ llilC

(〕 asc No.:341/14/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc No.:157/14/81-

AIノ (〕2/2018

HQ IfilC

(〕 asc No.:372/14/81-

AIノ (〕2/2018

HQ lrilC

Party Nainc:SAPA

PIt()「 IIノ l]S INI)IA

PRIVATl]Iノ Iヽ41TI]D

Iく Iノ A Irilc

‐ヽ4cct lヾ o/1)atc:7/81-     Status:

IAIノ (〕2/2019

110.07.2019

1′ ic.No/1)atc:0710109280 Vヽithdrawn

Status:

Status:

Status:

Party Nainc:RAN(〕 SONS  Nlcct No/Datc:7/81-
S(〕 IIt」 S′ l｀I]It              AIノ (〕 2/2019
′
I｀ 1〕 (〕 I Ilヽ ()Iノ ()(〕 II〕 S PV′ I｀     10.07.2019

1ノ

′

I｀ I)              |

ItIッ A Irilc Iノ icoNo/1)atc:0710109292 Withdra、 vn

22 :011811050101059/nMl9/ :0112410401003521AM161 20.01.2016

I)ccision: 'l'hc (lorlrnittcc considcrcd thc casc as pcr thc agcrr<la and notcd that ItA. Ilangalrlrc has

updatcd thc sprcadshcct showing thc abovc AA as surrendered. 'l'hcrclbrc, thc Comrnittcc

dccidcd to withdraw tl-rc casc lrorn thc agcnda.

Casc is withdrawr-r.

I)any Nalnc:Iン AItSI〕 N&   Mcct No/1)atc:7/8ト
′
I｀OU13R()I′ I～lI′ I｀ 1〕 I)      AI′ C2/2019

10.07.2019

IノiCoNo/1)atc:0310803009‐ WithdrawnItI′Λ Irilc

:01/81/050/008751LM191 :0319510401007611AM161 03.03.2016
23

Decision: 'l'hc Cornrnittcc considcrcd thc caso as pcr thc agcnda and notcd that itA. Mr"rmbai has

r"rpdatcd thc sprcadshcct showinp, thc abovc AA as rcdccmcd. 'l'hcrclbrc, thc (lommitlcc dcciclcci

to withdraw thc casc ll'orn thc agcnda.

Casc is withdrawrr.

Pany Namc:Iう I′ ItC′ I｀ItO  IMcct No/1)atc:7/81-
lfIBRIうS             AIノ C2/2019

‐10.07.2019

ItI′ A lfilc Iノ ic.No/1)atc:()710109623 NVithdrawn

24,011811050101090/nMl9/ 
:0712410401004281AM161 04.04.2016

I)ccision: 'l'hc (}rrnrnittcc consirjcrcrJ thc casc as pcr thc agcnda and notcd that ItA. Ilangalorc has

updatcd thc sprcadsircct showing thc abovc AA as surrcndcrcd. 'l'hcrclorc, thc Cornmittcc

dccidcd to withdraw thc casc lrom thc agcrrda.

'(lasc is withdrawn.

7 1 Page 55

SHOBHIT GUPTA
Dv. Director General of Foreici'i T;nile

Directorate General of Fore! :' T': ri''

Ministry of Commerce B' ir''lt;ii';y
Udiog Bhawan, New Deihi



／
ヽ

(〕 asc No.:379/14/81-

AIノ (〕2/2018

HQ「 ilC

Casc No.:18/14/81-

AIノ〔〕2/2018

HQ「 ilC

I)arty Nalnc:RAVIINDIAN McctNo/Datc:7/81-
HANDICRAI「

′
I｀       ΛIノ C2/2019

110.07.2019

Status:

Withdrawn

Moradabad

Comrnittcc

:0 l/ti 1rcs0/0 t091lAM19l :291211040/000041AM|71 05.05.20I 6,{
I)ccision: 'l'hc Cornmitlcc considcrcd thc casc as pcr thc agcnda ar-rd r-rotcd that ItA,
has r-rpdatcd thc sprcadshcct showing thc abovc AA as surrendcrcd. 'l'hcrcforc. thc
dccidcd to withdraw thc casc I'rom thc agcnda.

Casc is withdrawn.

RI′A llilc Iノ ic.卜lo/1)atc:2910025250

Party Namc: i)l IRI.IV Mcct No/l)atc:7/U l- Status:
AXON INTI〕RCONNl〕 C′ I｀  AIノC2/2019

- - :0ll81l0s0100736lAMl9l :071241040/000s4/nMnl 03.06.2016
?.6

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr thc agcnda and notcd lhat I{A, l}angalorc has

Lrpdatcd thc sprcadshcct showing thc abovc AA as surrcndcrcd. 'l'hcrcforc. thc Cornmittcc
dccidcd to withdraw thc casc I'rom thc agcnda.

Casc is withdrawn.

(〕 asc No.:20/14/81-

AIノ (〕2/2018

HQ IrilC

Partv Narnc: I:lr[) ンicct No/1)atc:7/81-    Status:

INDUCTION PRIVA′ I｀ 1う    AIノC2/2019

:01/8 110501007 38/n M 1 9/ :071241040/00069/AM17l 1s.06.20t6)7
I)ecision: 'l'hc Cornmitlcc considcrcd thc casc as pcr thc agcnda and rrotcd that I{A, I}angalorc has

updatcd thc sprcadshcct showing thc abovc AA as redccmed. 'l'hcrcl'orc. thc Cornmittcc dccidcd

to withdraw thc casc {'rom thc agcr-rda.

Casc is withdrawn.

(〕 asc lヽo.:22/14/81-

AIノC2/2018

HQI「 ilC

Mcct No/l)atc:7/tl1- Status:
INDUCTI()N PRIVA′ l｀ Iう   ΛIッC2/2019

PVTIノTD

RIンA Irilc

Iノ IMI′ I｀ I〕 I),

Iヽ Iノ A lrilc

Iノ IMI′ I｀ I〕 I),

RIノA Irilc

10.07.2019            1

1′ ic.卜(o/1)atc:0710109901 Withdrawn

10.07.2019            ‐

Iノ ic.No/1)atc:0710109949 1Withdra、vn

10.07.2019

1ノ ic.No/1)atc:0710109969 Withdrawn

:0 l/8 110s01001401 AVlgl :071241040/00070/AM17 I 20.06.2016
28 

l)..i.ion: 'l'hc (lornrnittcc considcrcd thc casc as pcr thc agcnda and notcd that ItA, Ilangalorc has

updatcd thc sprcadshcct showing thc abovc AA as rcdecmed. 'l'hcrcl'orc, thc Committcc dccidcd

to withdraw the casc from the agcnda.

Casc is withdrawn.
:

,ryr
*:tifi's*;;,ili*ffi
Directoraiu '"j^ j","'orce &
Ministn' ^t L'otttt rrv' --- 

Delhi
uoio6 enawan' New
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I'ar1y Namc: I:lrl)



メゝ

(〕 asc N().:23/14/81-

AI」 (〕 2/2018

HQ「 ilC

(〕 asc lヽ o.:304/14/81-

AIノ C2/2018

HQ lfilC

(〕 asc No.:49/14/81-

AIノ (〕2/2018

HQ IrilC

〔〕asc No.:26/14/81-

AIノ C2/2018

HQI「 ilC

INI)t」 C′ I｀ION PItIVA′ I｀ I〕   AIッC2/2019
I′ II∨II′ l｀ I〕 I)3

1tIッ A Ifilc

10.07.2019            ‐

Iノ ic.No/1)atc:0710110189‐ Vヽithdrawn

10.07.2019

1ノ icoNo/1)atc:l110028220 Witlldra、vn

Mcct No/l)atc:7/81- Status:

10.07.2019            ‐

I′ic.No/1)atc:0710110222 1Withdrawn

Party Nainc:IH(〕 II′ I｀ Iう 4ヽ1) IMcct No/1)atc:7/81-

lft」 RNACItS Iノ IMI′ l｀ 1う D   AIノC2/2019
10.07.2019

4ヽcct lヽ o/1)atc:7/81-      Status:

INDUCTI()N PRIVΛ TI:   AIノ C2/2019

Status:

ItIノ A Irilc Iノ ic.No/1)atc:0710109971 NVithdra、vn

:0 I /8 1 10501007 4l I AMlgl :07 1241040/00090/AMl7 I 20.06.2016
29

Decision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr thc agcnda and r-rotcd that ItA, Ilarrgaiorc has

updatcd thc sprcadshcet showing thc abovc AA as redeemcd. 'l'hcrcforc, thc Cornmitlcc dccidcd

to withdraw thc casc I'rorn thc agcnda.

Casc is withdrawn.

:0 l/8 I /0s0/0 l022lAM19l :07 1241040/00095/nM17 I 29.07 .2016
30 

D..i.ion: 'l'hc (lornmitlcc considcrcd thc casc as pcr thc agcnda arrd notcd that ItA. Ilangalorc has

updatcd tl-rc sprcadshcct showing thc abovc AA has bccn issucd on nct to nct basis. 'l'hcrcforc, thc

Cornrnittcc dccidcd to withdraw thc casc liom thc agcnda.

Casc is withdrawn.

I′ IンII′ I｀ 1う I),

ItIプ A lrilc

Iノ Iヽ41′ I｀ lう I)

ItI′ A Irilc

Party Nainc:BHARΛ T    Mcct No/1)atc:7/81-    Status:
HI〕 AVYlう Iノ l〕 C′ I｀RICAIノS  AI′C2/2019

:01/8 l/050/007 67lAM19l :111241040/0000 l lAMll I 05.0tt.2016
3l

Decision: 'l'hc Commitlcc considcrcd thc casc as pcr 1hc agcnda and notcd that ItA, Ilhopal has

updatcd thc sprcadshcct showir-rg tl-rc abovc AA as surrcndcrcd & canccllcd. 'l'hcrcforc, thc

Commiltcc dccidcd to withdraw thc casc lrom ti-rc agcnda.

Casc is withdrawn.

:01/ttl1050100744lAM19l :0112410401000731AM|71 05.0t1.2016
)Z

Dccision: 'l'irc Cornmittcc considcrcd thc casc as pcr thc agcnda and notcd that I{A, I}ar-rgalorc has

updatcd thc sprcadshcct showing thc abovc AA as rcdccmed. 'l'hcrcl'orc, thc Oomlnitlcc dccidcd

to withdraw thc casc lrorn thc agcnda.

Casc is withdrawn.
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sHoB111J:``〔

躙脚寵籠構1鷲Ministry of COm『

UdyOg Bhawan,卜 :を ,V Delhi

I'}arly Narnc: Iiiil)

Party Narnc: I'll'l)



）ヽ

Party Namc:SCHMItRSAIノ  4`CCt No/1)atc:7/81-
INDIA PRIVATIう I′ Iヽ41TI]D AI′ C2/2019

10.07.2019

ItIノ A Irilc Iノ iC.卜(o/1)atc:3110066298 Withdra、 vn

". :0118110501007481AM191 :311831040/00065/AM17l I8.08.2016
JJ

I)ccisittn: 'i'hc Cornrnillcc considcrcd thc casc as pcr thc agcnda and notcd that ItA. Punc has

r-rpdatcd thc sprcadshccl showir-rg thc abovc AA has bccn issr-rcd on nct to nct basis. 'l'hcrcl'orc. thc

Cornrnittcc dccidcd to withdraw thc casc lrom thc agcnda.

Casc is withdrawn.

(〕 asc No.:30/14/81-

AIノ (〕2/2018

HQ IfilC

Casc No.:31/14/81-

AIノ C2/2018

HQI「 ilC

(〕 asc No.:348/14/81-

AIン (〕2/2018

HQI「 ilC

(〕 asc No.:361/14/81-

AIノ (〕2/2018

HQI「 ilC

Pany Namc:I:SWΛ RI
(〕 Iソ OI〕 AIノ MI;′ I｀AIノ

INDt」 S′ I｀ Iく II〕 S PRIVA′ I｀ I〕

I′ IヽII′ I｀ Iう I).

RIノA Irilc

Iソ IンII′ I｀ I〕 I),

ItIソ A Ifilc

ンIcct No/1)atc:7/81-    Status:

AIノC2/2019

10.07.2019

1ノ ic.No/1)atc:0710110314‐ Withdrawn

Status:

Status:

34 :01l81l0s0l00t49lLM19l :071241040/00053/nMlll 24.08.2016

l)ecision: 'l'hc Colnmittcc considcrcd thc casc as pcr thc agcnda and rrolccJ that ItA. Ilangalorc has

Lrpdatcd thc sprcadsl"rcct showing thc abovc AA as rcdccmcd. 'l'hcrcl'orc. thc Cornmitlcc dccidcd
to withdraw thc casc lrorn thc agcnda.

Casc is withdrawn.

. - :0 I /ti I rcs0/0 10661AM191 :071241040/003 l2lAM17 I 01 .02.2017i)
I)ecision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of applicatior-r
was scnt to MSMI: on 05.07.2019 1'or cxamination ol'thc casc. Ilowcvcr, no comlncnts havc bccn
rcccivcd yct. Ilcncc. thc (lornrnittcc dccidcd to wait I'or commcnts.

'l'hc casc stands dcl'crrcd.

Party Namc:PRAVI〕 l〕N   Mcct No/Datc:7/81-
MIう TΛ Iノ CORPORATION  AIノ C2/2019

10.07.2019

RI′A Ifilc Iノ ic.No/1)atc:0710H1051 DcたIcd

ンIcct No/1)atc:7/81-    Status:

I卜II)t」 (〕
′
I｀I()lN PItIVA′ 1｀1:    AIン (〕 2/2019

10,07.2019

1ノ ic.No/1)atc:0710111333 Witlldra、vn

:01/8l/0s0/0l079lAM19l :0112410401004091AM|7I 24.03.2017
36

I)ccision: 'l'hc Comrnittcc considcrcd thc casc as pcr thc agcnda and r-rotcd that ItA, l]angalorc has

r-rpdatcd thc sprcadshccl showing thc abovc AA as rcdeemed. 'lhcrclorc, thc Committcc dccidcd

to withdraw thc casc I'rom thc agcnda.

Casc is withdrawn.

SHOB
Dv. Direitor General of Foreign It'9'
6'i''..ioiitt General of Foreign Trade

Mi;i;i.y of Commerce & lndustry" 
UJiog Bhawan, New Delhi
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Party Namc: IiFD



′

ItI″ A Irilc Iノ ic.No/1)atc:3110066705 1Withdrawn

:01/8110501001651 Ll/rlgl i311831040/00006/AM1tt/,26.04.2017an

'' D..i.ion: 'l'hc (lornrnitlcc considcrcd thc casc as pcr thc agcrrda and notcd that ItA. I)t-tlrc has

updalcd thc sprcadshcct showing thc abovc AA has bccn issr:cd on nct to nct basis. 'l'hcrcl'orc. thc

Comrnittcc dccidcd to withdraw thc casc l-rotn thc agcnda.

Casc is withdrawr-r.

(〕 asc No.:47/14/81-

AIノ (〕 2/2018

HQ IrilC

(〕 ase No.:138/14/81-

AI"〔〕2/2018

HQ IrilC

|(〕asc No.:3/6/81-

・AIJC2/2017

.HQ IrilC

(〕 asc lヽo.:57/14/81-

AI」 (〕 2/2018

Party Namc:A13B

Iノ IMI′ 1｀ I〕 I).

ItIノ A llilc

Party Namc:MAGNl〕 WIN IMcct No/Datc:7/81-   Status:
l〕NI〕RGY PVT.Iノ TD.   IAI″ C2/2019

10.07.2019

I)any Namci CHANI)AN  :Mcct No/Datc:7/81-   IStatus:
S′ l｀ 1う ltIノ Iノ I｀41TI〕 D       AI′ C2/2019

10.07.2019

1く I′A lfilc                 I″ ic.No/1)atc:0310813188 1)cn31‐ 1・cd

38 
:011811050100tt56/AM 19/ :0319410401000921AM itl/ | 1.05.2017

Dccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of application

was scnt to MoS on 05 .01 .2019 lor cxamination of thc casc. I lowcvcr, no commcnts havc bccn

rcccivcd yct. I lct-tcc, thc Committcc dccidcd to wait lor commcnts.

'l'hc casc stands dcl'crrcd.

INDIA   Mcct No/1)atc:7/81-    Status:
AIノC2/2019        1
10.07.2019            ‐

I′ ic.No/1)atc:0710111690 1)cfcrrcd

39 
:0 l/8 l/0s0/00 i 43ln M I 8/ :07 1241040rc0070/AM 1 tl/ 30.05.20 l7

Dccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy o[
application was scnt to I)lll on 05.07.2019 I'or cxarnination of thc casc. Iltlwcvcr, no comtncnts

havc bccn rcccivcd yct. I lcncc, thc (lornmittcc dccidcd to wait for commcnls.

'l'hc casc stands dcl-crrcd.

Pa■y Nalnc:lИ AHI〕NDRΛ   Mcct No/1)atc:7/8卜     .Status:
INDUS'I｀ Itll〕 S         AIノC2/2019

10.07.2019

IIIQ Irilc         RI″ A lfilc         IノiC.No/1)atc:07101H815 Withdrawn
l:01/81/050/00775/AM19/    :07/24/040/00101/ANl18/    23.06.2017
401
1)ccision:′ l｀hc(〕 olninittcc considcrcd thc casc as pcr thc agcnda and notcd that ltA、 13an3alorc has

lupdatcd thc sprcadshcct showi113 thc abovc AA as withdrawn.′ I｀hcrcforc,thc(〕 ol■ lnittcc dccidcd

l  lto Withdraw thc casc lloln thc agcnda.

| ‐Casc is withdrawn.
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,norfiffi
ov. Oirector Generalof Foreign ]rrd.e
;ilt;i;;;i; Generalor Foreir;'' r 'rrie

Mi;i;i, "f 
Commerce & i;;iiu'r'ry

"" 
udiog Bhawan, New Dethi



ヘ

ItIノ A Irilc Iノ iC● NO/1)江c:26100128041)ctrrcd

^ 
1 :01/ti I l0s0l007l6lAM19l :261241040/0000u/AM 1tt/ 27 .06.20171|

I)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc copy ol'application
was sct-tt to MSMII on 05.07.2019 for cxamination of thc casc. IIowcvcr. no corrmcnts havc bccn
rcccivcd yct. IIcncc. tirc Comrnittcc dccidcd 1o wait for comrncnls.

'l'hc casc stands dcl'crrcd.

(〕 asc No.:58/14/81-

AIノ (〕2/2018

HQI「 ilC

(〕 asc No.:59/14/81-

AIノ (〕2/2018

HQ「 ilC

Casc No.:211/14/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc No.1134/14/81-

AIノ (〕2/2018

HQ IrilC

I)arty Nainc:IIAS・ I｀AIノ Iノ OY McctNo/Datc:7/8ト
INI)IA Iノ IMI′ l｀ I〕 I)       AIノ C2/2019

‐10.07.2019

Status:

Status:

Withdrawn

Ahmcdabad

Committcc

. ^ :0 1ltl!l050l007t7lAM19l :081241040/001 07lAMt8l
42

Dccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr thc
has r-rpdatcd thc sprcadshcct showing thc abovc AA as

dccidcd to withdraw thc casc l'rorn tirc agcnda.

Casc is withdrawn.

Party Nalnc:

VARDHAMAN
STAMPINGS PV′ I｀ I′TD

ItI′ A「 ilc

Ⅳicct No/1)atc:7/81-

AIノ (〕 2/2019

10.07.2019

1ノ ic.No/1)atc:0810140698

20.07.2017

agcnda and notcd that ltA,

rcdccmcd. 
′
1｀hcrcbrc、 thc

RIノA「 ilc I′ ic.ヽ o/1)atc:1310048699 Withdrawn
:0 I /tt I /0s0/009291AM191 :131241040100022tAM I 8/ t7 .08.2011

43
I)ccision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr thc agcnda and notcd that ItA, Jaipur l-ras

updatcd thc sprcadshcct showing thc abovc AA has bccn issr-rcd on nct to nct basis. 'l'hcrcforc. the
Cornmittcc dccidcd to withdraw thc casc I'rom thc agcnda.

Casc is withdrawn.

Pany Namc:SI〕 SA INDIA  Mcct No/Datc:7/8ト
PRIVΛ TIう Iノ IMI′ I｀ 1う D     AIンC2/2019

10.07.2019

I〕arty Namc:ICT SI〕 RVICIt ンIcct No/1)atc:7/81-
MANAGIう MIうNT       ΛIノ c2/2019
SOIフ U′ 1｀IONS(INDIA)PVT 10.07.2019
1ノ

′

I｀ I)

Status:

Status:

ItIノ A Irilc Iノ ic.NO/1)atc:0710112079 Withdra、 vn
44 i01l811050l008s2lAMlgl :071241040/001 42tAMtBt 3t.oB.2ot7

I)ccision: 'l'hc Commitlcc considcrcd thc casc as pcr thc agcnda and notcd that ItA. Ilangalorc has
Lrpdatcd tirc sprcadshcet showing thc abovc AA as rcdccmcd. 'l'hcrclbrc. thc Comrnitlcc dccidcd
to withdraw thc casc l'rom thc agcnda.

(lasc is withdrawn.
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じ

45
:01/81/050/00892/Aヽ 419/   :13/24/040/00031/AM18/

1)ccision: 
′
I｀hc(〕 ollllmittcc considcrcd thc casc as pcr thc

updatcd thc sprcadshcct showillg thc abovc AA has bccn

(〕omlllittcc dccidcd to withdraw thc casc■ om thc agcnda.

(〕asc is withdra、 vn.

Party Nalnc:SHI〕 RA
MI〕 TAIノ PVT.Iノ TD.

ItI′ AIギ ilc

Party Nalnc:′ I｀ I〕 MPIう Iフ     IⅣIcct No/1)atc:
PRI〕CIS10Nン II〕

′
I｀ΛIノ     

ー
7/8卜AI′C2/2019

PIt()I)t」 C′ l｀S INl)Lへ I)V′ I｀.  10.07.2019

1メ 1｀I).,

|ヽ4cct lヽ o/1)atc:7/81-     Status:

IAIノ C2/2019

'10.07.2019

1ノ iC● No/1)atc:1310048749 Vヽithdra、 vn
110.10.2017

agcnda and notcd that ltA, 」aipur has

issucd on rcpcat basis.′ l｀hcrcR)rc,thc

Status:

Mcctlヾo/1)atc:7/81-     
‐
Status:

AIノ (〕2/2019           1

10.07.2019            1

1′ic.No/1)atc:0410163685 1)cFcrrcd

(〕 asc No.:174/14/81-

AI」 (〕2/2018

HQI「 ilC

Casc No.:

69/14/81-AIノ (〕 2/2018

‐HQ IrilC

(〕 asc No.:70/14/81-

AI」 (〕 2/2018

HQI「 ilC

(〕 asc No.:22/12/81-

AI」 (〕 2/2018

HQ llilC

1)arty Namc:

PI〕 PPI〕 ItIフ &lrt」 (〕IIS

MANUI「 AC′ I｀URING
(INI)IA)PItIVA′ l｀ I〕 I′ IMI′ l'Iう

RIノA Ifilc

Party Nalllc:II.

PV'I｀ .I′TD.

Iく Iノ A Irilc

ItIノ A Irilc I′ic.No/1)atc:0410163682 1)ctrrcd

46 :01/tt1/050/001tl7lAM19l :041241040/0013s/nM18/ 10.1 1 .2017

Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of applicalion
was scr-rt to I)l'll'l'on 04.01.2019 lbr cxarnination ol-tirc casc. Ilowcvcr, Ito colrtlrtcnts havc boctl

rcccivcd yct. I lcr-rcc, thc Committcc dccidcd to wait lor cotnmcnts.

''l'hc casc stands dcfcrrcd.

47 :0118110501007tt1t/AMl9/ :0412410401001511AM1tt/ 13.1 I .2017

l)ecision:'l'hc (lclnrnittcc considcrcd thc casc as pcr agcnda and rrotcd that thc copy ol'applicatitln

was scnt to MSMII on 08.07 .2019 for cxamination of thc casc. 'l'hcrcforc. thc Cornrnittcc dccidcd

to wait lor commcnts.

'l'hc casc stands dclcrrcd.

K.IMPI〕X .Mcct No/1)atc:7/81-    Status:

IAIノ (〕2/2019            ,
110.07.2019

11ノicoNo/1)atc:0310817126‐ Withdrawn

:0 1/tt 1/050/006 601 At/ilgl :031941040/00640/n M 1 8/ 11 .11 .2017
48

I)ecision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr thc agcnda and notcd that I{A, Mr"rrnbai has

updatcd thc sprcadshcct si-rowing thc abovc AA as surrendcrcd. 'l'hcrcforc, thc (lornrnittcc

dccidcd to withdraw thc casc lrom 1hc agcnda.

Casc is withdrawn.
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Party Nalllc:APΛ R     Mcct No/Datc:7/81-
INDUSTRIItS Iノ Iヽ41TI〕 D  AIノC2/2019

10.07.2019

ItIノ A lfilc Lic.No/i)atc:34i00436titt Approvcd
:01/81/050/00828/AM19/  :34/24/040/00107/ANl18/  .07.12.2017

1)ccision:′ l｀hc(〕 ol■linittcc considcred thc casc as pcr agcnda and dccidcd to「 lx thc fo1lowing ad―

491hOC norms as pcr writtcn commcnts datcd 05.07.20198市 cn by Consultant(′ l｀ I〕C-3):

Casc No.:110/14/81-

AI」 (〕 2/2018

HQI「 ilC

Import itcin

AI′ UMINIt」 M INGO′ I｀

CARBONI「 IBI〕 R COMI)()SITI〕 COItlう
9.53ンIM

Status:

Rccommcndcd Quantiり

28.351ンIT

14.14 Kln

Status:

Sl.No.

l

2

I′ I｀ (〕 IIS(〕 odc

76011010

85459090

ItA conccrncd may takc suitablc conscqucntial actiot"t accordingly.

〔〕asc lヽo.:183/14/81-

AIノ (〕2/2018

HQI「 ilC

(〕 asc No.:104/14/81-

AI′ (〕2/2018

HQ lfilC

I)arty Namc:(〕()SMOS
I〕NGI・ I｀ 1う (〕 II PV′ I｀ IノTD

ItIフ A Irilc

～
Icct No/1)atc:7/81-    Status:

AIノC2/2019

10.07.2019

1フ ic.卜(o/1)atc:341004376711)cfcrrcd

Party Namc:A13B INDIA   Mcct No/1)atc:7/81-

Iノ IMI′ I｀ l〕D.             AIノC2/2019
10.07.2019

RIフA lrilc Iソ icoNo/1)atc:071()1125541)cfcrrcd

:0 1 /tt 1 /0s0/0090 1/n M I 9/ :01 1241040100231/AM I tt/ 19.12.2017

59 l)ccision: 'l'hc (lornrnittcc considcrcd thc casc as pcr agcrrda arrd notcd that thc hard copy of
appiication was scnt to I)lll on 05.07.2019 lor cxamination of thc casc.'l'hc rcprcscntative ol'l)lll
inlbrrncd in mccting that thc appiication is incomplctc i.c. ANI,'-44 is not availablc. 'l'hcrcfore,

thc Committcc dccidcd to ask lrom thc applicant & ItA, Ilangalorc to fr-rrnish complctc sct of
application I'or cxarnination ol'thc casc.

'l'hc casc star"rds dclcrrcd.

:0 l/U 1/0s0/008221AM191 :3412410401002291AM i 8/ 0 I .0 1 .20 I fl

I)ecision:'l'hc (lornrnittcc c<lnsidcrcd thc casc as pcr agcnda arrd dccidcd to scck lrom thc

5 I applicant to furnisir Iollowing inl'ormation as pcr advicc oI Consultanl ('l'lrC-3):

1 . 'l'o providc dctails of specific itcms of cxport.
2. 'l'o providc cxplanation/clarihcation for. why cxporl prodr,rct is rnadc of Alr"uninium whilc

irnporl is lor Alr:minir"rrn Alloy.
3. S1. No.2,3,5,11, 11(a) & l5 of thc Starrdard I)cficicncy l;ormat.

'l'hc casc stands dclcrrcd.
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(〕 asc N().:218/14/81-

AIン (〕2/2018

HQ IrilC

(〕 asc No.:75/14/81-

AIノ (〕2/2018

HQ llilC

Casc No.:116/14/81-

AI」 (〕2/2018

HQ IrilC

(〕 asc No.:117/14/81-

AIノ (〕2/2018

HQI「 ilC

Party Nainc:RA」 I)lJTANA
INDt」 STItlltS PV′ 1｀ .I′

′
l｀D.

ItIノ A「 ilc

Party Nainc:

(〕 ()ItI)Iノ
′
1｀ 1).

ItIッ A Irilc

Palty Nalnc:

(〕 ()Itl)Iノ
′
l｀ I)●

ItIフ A Irilc

|ヽ4cct Tヾ o/1)atc:7/81-     Status:

IAIノ C2/2019
10.07.2019

11ノic.No/1)atc:1310048866‐ Withdra、vn

107.02.2018

agenda and notcd that ltA, 」aipur 1las

issucd on rcpcat basis.′ I｀hcrcbrc,thc

Party Namc:APΛ R    IMcct No/1)atc:7/81-  ‐Status:
INDUS′ l｀ ItIItS Iノ Iヽ41TIう D  IAIフ C2/2019

‐10.07.2019

RI′A lrilc Iフ ic.No/1)atc:3410043846 1)cfcrrcd

-^ :01l8l10501009361AM191 :341241040100211/n M 1 8/ 02.02.2018
52

Decision: 'l'irc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc copy ol- application
was scnt to l)l'll'l'on 05.01.2019 lor cxamination ol'thc casc. Ilowcvcr, no cornrrcnts havc bccn

rcccivcd yct. I icncc, thc Comrnittcc dccidcd to wait I'or commcnts.

.'l'hc casc stands dcl'crrcd.

:01/8ll0s0l00t93lLM19l :131241040/00057/nM18/

l)ecision: 'l'hc (lornrnittcc considcrcd thc casc as pcr thc

updatcd thc sprcadshcct showir-rg thc abovc AA has bccn

Committcc dccidcd to withdraw thc casc l'rom thc agcnda.

Casc is withdrawr-r.

::01/tl1/050/00tl34lAM19l :3412410401003621AM 1 It/ 1 5.03.20 i 8
54

I)ccision: 'l'hc Cornn-ritlcc considcrcd thc casc as pcr thc agcr"rda and notcd that ilA. Vadodara lias
:updatcd thc sprcadshcct showing thc abovc AA as surrcndcrcd. 'l'hcrclorc. thc (lornmittcc

dccidcd to withdraw thc casc lrotn thc agcr-rda.

Casc is withdrawn.

WI〕 Iノ SPl」N    Mcct No/1)atc:7/81-    Status:
AIノ (〕 2/2019

10.07.2019

1フ icoNo/1)atc:3410043976 Withdrawn

WIう I′ SPt」N     Iヽ4cct lヾ o/1)atc:7/81-      Status:

AIフC2/2019
10.07.2019

1′ic.No/1)atc:3410043977 Withdra、 vn

:01/81/050/00835/Λ Nl19/  .:34/24/040/00363/Λ Nl18/   15.03.2018
55

'1)ccision:′
Fhc(〕 ollllnittcc considcrcd thc casc as pcr thc agcnda and notcd that ltA,Vadodara has

lpdatCd thC sprcadshcct showin3 thC abovc AA as surrcndcrcd.′ I｀hcrcforc,thc(〕 ol■ lnittcc

dccidcd to、vitlldra、 v thc casc frolln thc agcnda.

Casc is withdrawn.
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(〕 asc No.:249/14/81-

AIノ (〕2/2018

HQI「 ilC

Palty Nalnc:APAR      VIcct No/1)atc:7/81-

INDUS′ I｀RHう SIノ Iヽ41′ I｀ 1う D  AI′C2/2019

10.07.2019

R1/A Irilc Lic.No/l)atc:34100439ti4 Approvcd
:01/81/050/00967/Aヽ 419/  .:34/24/040/()0336/Aン 118/  21.03.2018

1)ccision:′ I｀hc(〕 ol■1lnittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to flx thc fo1lo、 ving ad¨

hoc norms as pcr writtcn commcnts datcd 05.07.2019 8iVCn by Consultant(′
I｀ltC-3):

85459090

(〕 asc lヽo.:118/14/81-

AIノ (〕2/2018

11Q IrilC

I′ I｀ (〕 IIS(〕 Odc

76061190

72029931

76012010

72052990

(〕 ascヽlo.:217/14/81-

AIノ (〕2/2018

'l'hc casc stands defcrrcd.

IInport itcln

*AIノ UMINIt」 M INGOTS
ARTICI′ lう S Oll(〕 ItAPHI′ I｀ Iう ((〕AR130N
I「 I131う R COMPOSITIt CORI〕 IN
VARIOt」 S SIZIう S)

Status:

Rccommcndcd Quantity

4054.645M′ F

3535 Kin

Status:

Itccolnincndcd Quantity

As applicd

l.836 MT

6.12ンI′ I｀

7.742 ⅣI′ I｀

Status:

56 Sl.No.

l

2

I′ I｀ (〕 IIS(〕 odc

76061190

* 'l'he words "PLA'I'FIS/SIIFl,ti'I'S/ COILS/ SLAIiS l" may bc dcletcd from thc description of
import itcm at Sl. No. l.

I{A conccrncd rnay takc sr-ritablc conscqr-rcntial action accordingly.

ItIノ AI「 ilc Lic.No/l)atc:34 10044027 Approvcd
:01/81/050/00836/Aヽ 419/  :34/24/040/00399/AM18/  09.04.2018

1)ccision:′ I｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc fo1lo、 ving ad…
hoc norms as pcr writtcn cOmmcnts datcd 05.07.20198市 cn by Consultant(′ 1｀ I〕 C-3):

Party Namc:APAR     Mcct No/1)atc:7/81-
INDUS′ I・ItII〕 SIノ Iヽ41TI〕 D  AIノC2/2019

10.07.2019

Import itcm
*AIノUMINll」 M INGOTS
AIノUMINIt」 M130RON〕ИΛSTI〕 R
AIノ I′OY(8%)
AIィUMINIt」 卜4 RARI〕 l〕ARTH A1/1ノOY
RIう-10%

IRON(Iflう AIン
′
I｀ABIノ Iう
′
F80%)

Ｓ

ｌ

　
　
２

　
　
　
３

　
　
４

57

l. No.

来′
I｀ hc words``I)Iノ A′I｀ ES/SIIE「 II｀ S/(〕 ()IIノS/SIノ AI〕 S/"may bc dclctcd frorn thc dcscription of
importitcm at SIo No.1.

ItA conccrncd may take suitablc conscqucntial action accOrdin31y.

Pany Namc:APAR     Mcct No/1)atc:7/81-
INDUSTRIItS Iフ IMITI〕 D   AI′ C2/2019

10.07.2019

IQ「 ilC ItIノ A I「ilc I′ ic.No/1)atci3410044025 1)cfcrrcd
:01/81/050/()0935/Aヽ 419/    :34/24/040/00301/A卜 /118/   .09.04.2018

I)ccision:'l'hc Committcc considcrcd thc casc as pcr agcncia and notcd thatlhc copy o1'applicatiol
was scnl to DI'}ll'l'on 05.07.2019 {'or cxarninatiot-t o1'thc casc. IIowcvcr. no corr}lncnts havc bccn
rcccivcd yct. I icncc, thc (lommittcc dccidcd to wait lbr commcnts.
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Casc No.:119/14/81-

AIノ C2/2018

HQ IrilC

1)any Nalnc:APAR    IMcct No/1)atc:7/8ト
INDt」 STRHtS Iノ IMH｀ 1〕D  IAI′ C2/2019

110.07.2019

ItIブ A llilc I′ ic.No/1)atc:3410044066

Illlport itclll

*AIノ UMINIt」 M NGO′ 1｀S
MAGNItSIt」 M
SH′ ICON
**AI′ UMINIt」 M′ I｀ I′ l｀ANItJVI1301tON

Status:

Approvcd

Status:

Approvcci

:01/81/050/00837/Aン119/   :34/24/040/00382/ANl18/  119.04.2018

1)ccision:′ l｀hc(〕olninittcc considcrcd thc casc as pcr agcnda and dccidcd to「lx thc fc)llov西 113 ad一

hoc norms as pcr writtcn commcnts datcd 05.07.2019 8iVCn by(〕 onsultant(′ I｀ItC-3):

59

Sl.No.

1

2

3

4

5

I′ I｀ (〕IIS(〕 odc

76011010
81041100
28046900

76052100

72052990
INGOT
IRON(1「 Iう AI″

′
I｀ΛI〕 Iン I〕
′
I｀ 80%)

Rccol■ lmCndcd Quantity

▲S,ppliCI
33.15ヽ4′ 1｀

28.05ヽ 4′ I｀

5.l ⅣI′ I｀

2.55ヽ 4′ I｀

* 'I'hc words erp1,1'['l]S/SIIllE'l'S/ COILS/ SLAIIS/" may bc dclctcd lrom thc dcscription of
import itcm at Sl. No. 1.
**'l'hc word "lLod" may bc replaccd with word "lngot" in the dcscription of import itcm at
SI. No.4.

ItA conccrncd may takc sLritabic corrscqr-rcntial action accorciingly.

Casc No.:83/14/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc No.:374/14/81-

AI」 (〕 2/2018

HQ lfilC

,*mo
Dv. Director General of Foio;''r Trade

Directorate General of For'' ' T' i'de

Ministry of Commerce i:ltstry
UdYog Bhawan, H-", iielhi

I)arty Nainc:I)YNAMIC   Mcct No/Datc:7/81-
CA131′ l〕 S PVT,I′TD.    AIノ C2/2019

10.07.2019

ItIノ A I「 ilc I′ ic.No/1)atc:1310048944

60191/11/9,0/90891/AM19/  :13/24/()40/00070/AM19/  01.05.2018
I)ccision: 

′
I｀hc(〕ollllnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc ad_hOc nOrlns

as pcr writtcn collllncnts givcn by I)PII′
I｀ vidc t」 .().No.:P-47011/93/2019-′「 SW datcd 10.07.2019.

(COpy CndOscd)

ItA conccrncd illay takc suitablc conscqucntial actiOn accOrdil131y.

1)arty Nalnc:「 CI Ol〕 N    IMcct No/Datc:7/8卜     status:
CONNI〕 (〕

′
I｀()RSIノ IMI′ I｀ I〕D IAI′ C2/2019        ‐

10.07.2019            1

ItIフ A Irilc I′ ic.No/1)atc:0710113201 Withdrawn
:01/81/050/0t092lAM19l :01t24t04Ot00354tAMt8l 0l.05.201tt
Decision: 'l'hc Comrnittcc considcrcd thc casc as pcr tl"rc agcnda and notcd tirat I{A, l}ar"rgalorc has
r-rpdatcd thc sprcadshcct showing thc abovc AA as surrcndcred. 'l'hcrcl'orc, thc Cornmittcc
dccidcd to withdraw thc casc lrom thc agcnda.

Casc is withdrawn.
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Casc No.:103/14/81-

AI」 (〕 2/2018

HQ IrilC

(〕 asc No.1163/14/81-

AIJ(〕2/2018

Casc No.1105/14/81-

AIノ (〕2/2018

(〕 asc lヽo.:94/14/81-

AIメ (〕 2/2018

PVT.Iノ
′
l｀D

RIノAI「 ilc

Party Nalnc:VHノ AS
′
l｀ItAや Sヾ(〕 ()Itli I′

′
1｀1)

Palty Namc:RAJl)t」
′
I｀ANA

INI)USTRH〕 S PV′ l｀ .IノTD.

Party Nainc:Iノ νI WIND  Mcct N()/1)atc:7/81-  Status:
POWItR I〕 I′ ADIうS INDIA  AIノ C2/2019

:0 1/tt 1 /0s0/008211AM191 :341241040/00065/AM 1 9/ 23 .05.2018

I)ccision:'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck lrorn thc

applicant to I'r.rrnish lbliowing inl'ormation as pcr advicc of (lonsultant ('l'l:O-1):-

62 L Nct contcnt o[ IrRI'} in lrxport Product.

2. Nct contcr-rt of llalsa Wood, I'VC lorm (Wcight wisc) in Irxport Prodtrcl.

3. Nct wcight of Pr-rltrusions, plate and mctal parts.

4. Nct wcight of I')xport Product.

5. Valuc of consumabics.
6. S1. No. 5 and 11 olthc Starldard I)cficicncy lrormat.

1 . Calcglatictn shccl & matcrial balancc lor wcight o1'cxport.

'l'hc casc stands dcfcrrcd.

“
19鰤鬼5υ∞ 田νAMp l:ち ガ:10側 MM9

1)ccislon: 
′
l｀ hc(〕 onllnittcc considcrcd thc casc as pcr thc

tipdatcd thc sprcadshcet showing thc abovc AA has bccn

10.07.2019

1ノ iC● No/Datc:34 10044165 1Dcfcrred

ンIcct No/1)atc:7/81-    Status:

AIン (〕2/2019

10.07.2019

IMcet No/1)江c:7/81-  IStatus:  |
IAIノC2/2019        1      1
110.07.2019            

‐
         |

Ittc.No/1)atc:13100489851Wれ hdrawn
112.06.2018            1         1

I{l.A lrilc Lic.No/l) atc:341 00441 tl4 I)cl'crrcd
I IQ lrilc
:01iu 1/0s0/008tt 1/AM 19/ :3412410401000491AM 19/ 2ti.0s.20 i u

63 l)ccisi'n: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnd, il9 rrotcd that a copy of application

was scnt to I)lll on 05.O7.z}l9 for cxamination of thc casc. I)lll vidc I:. No':3410044184/ Vilas
,l.ranscorc l2olg-lllrl datcd 10.01.2019 inl'orrncd that thc casc docs not pcrlain to it and may bc

co,sr.ritcd with l)lrll'l'/MoS. 'l'hcrcforc, thc Comrnittcc dccicJcci to rclcr tirc casc to MoS for

cxarnination.

'l'hc casc stands dcfcrrcd.

I)arty Nainci CHINA S′ 1｀ 1う lう I′ 4ヽcct No/Datc:7/81-   Status:

CORPORA′ l｀10N INDIA   AIノ (〕2/2019         ‐
PItIVΛ
′
l｀ 1:Iフ Iヽ41′ l｀ 1う D 10.07.2019

I te lriic IU.A t;iic Lic.No/l) atc:3410044194 I)cfcrrcd

:01/81/050/00u 23lAM19l :341241040/00059i4M 19/ 3 1 .05.201 tt

I)ccision:'l'hc gornrnincc cglsidcrcd thc casc as pcr agcnda and ntttcd that thc copy of application

was scnt to MoS on 03 .07.2019 for cxamination of tl-rc casc. I lor,vcvcr. no comlrlcnts havc bccn

rcccivccl yct. I Icr-rcc, thc Comrnittcc dccidcd to wait {'or commctrts.

'l'hc casc stands dclcrrcd.
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Commitlcc dccidcd to withdraw thc casc from thc agcnJa.

Casc is withdrawr-r.

66
:01/tt 1 /050/008 t3l AMlgl :131241040100017 I AM 1 9/

I)ecision: 'l'hc (lornrnittcc considcrcd thc casc as pcr 1hc

r"rpdatcd thc sprcadshcct showir-rg thc abovc AA l"ras bccn

Committcc dccidcd to witl-rdraw thc casc I'rom thc agcnda.

Casc is withdrawn.

(〕 asc No.:106/14/81-

AIコ〔〕2/2018

(〕 asc No.:95/14/81-

AI′ (〕2/2018

HQ IrilC

Palty Nalnc:RA」I)lJTANA
INDUSTRII〕 S PVT.Iノ TD.

ItI′ /、 lfilc

PV´ l｀ .Iノ
′
l｀D

ItIノ A lrilc

IMcct No/1)atc:7/81-     IStatus:

AIノC2/2019        1
110.07.2019            1

11ノic.No/1)試c:1310048986 1Withdrawn
‐12.06.2018            ‐

agcnda and notcd that ltA, 」aipur has

issucd on rcpcat basis. 
′
I｀hcrcbrc,thc

10.07.2019

1ノicoNo/1)atc:341004426311)cfcrrcd

PVT.I′
′
I｀D 10.07.2019

IIe lrilc I{l.A liiic :l.ic.No/Dalc:3410044262 I)cl'crrcd

:01/81/050/00tt24lAM19l :3412410401000931AM19/ 19.06.201tt

Decision: 'l'hc Cornrnittcc considcrccl thc casc as pcr agcrrda and dccidcd to scck lrorn thc

applicant to funrish lollowing infonnatit)n as pcr advicc of Consr-rltant ('l'lrO- 1 ):-

61 1. Nct contcnt of lrltl'} in Iixport Product.

2. Nct contcnt of llalsa Wood, PVC lorm (Weight wisc) in l:xport Product.

3. Nct wcight of Pultn-rsions, platc and mctal parts.

4. Nct wcight of I'.xp<trt Prodr-rct.

5. Vah"rc of consumablcs.
6. Sl. No. 5 and 11 olthc Star-rdard I)cficicncy lrormat.

1 . Calculation shcct & rnatcrial balancc I'or wcight o[ cxpor"t.

'l'hc casc stands dcfcrrcd.

1)arty Namc:I′M WIND   IMcct No/Datc:7/8卜     Status:

P()WI〕 It 131ノ AI)Iう S INI)IA   AIン (〕2/2019           1

I)any Namc:IノM WINI) IMcCt NO/1)atc:7/81-  Status:
P()WI〕 It l〕 I′ AI)ItS I卜 (I)IA   AIプ (〕2/2019

:01/81/050/008261AM191 :341241040/00075/AM19l 19.06.201tt

Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck lrotn thc

applicant to fi-irr-rish I'oilowirrg inlonnation as pcr advicc of Consr"rltant ('l'lrO- 1 ):-

6ti I . Nct contcrrt of i:lU' in lrxport Producl.

2. Nct coptcnt of llalsa Wood. I'VC I'orrn (Wcight wisc) irr lixport Product.

3. Nct wcight of I'ultrusiot-ts, platc and tnctal parts.

4. Nc1 wcight ol'lixport Prodr-rct.

5. Valuc ol'consumablcs.
6. Si. No. 5 arrcl il of tl'rc Star"rdard I)cficicncy liortnat.

7 . CalcLriatign shcct & matcrial balarrcc 1'or wcight oI cxport.

(〕 asc lヽo.1108/14/81-

AIノ (〕 2/2018

‐HQ IrilC

′
1｀hc casc stands dcllcrrcd.
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Casc No.:112/14/81-

AIノ (〕2/2018

HQ lrilC

Party Namc:APAR     IMcct No/1)atc:7/81-
INDUS′ I｀RHIS Iノ Iヽ41Tlう D  AIノC2/2019

10.07.2019

Import itclη

AIノUMINIt」 M INGOT/ROD

Status:

Approvcd

words

Iく Iノ A Irilc Iフ ic.No/1)atc:3410044281
:01/81/050/00830/AM19/ :34/24/040/00063/AM19/ 126.06.2018

I)ccision:′ I｀hc(〕 onllnittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to「 lx the follo、ving ad―

69h°
Cn° rms as pcr wrltcn cOmmcnts datcd 08.07.2019 givcn by COnsultant(′

I｀I]C-3):

SI.No.

1

I′ I｀ (〕 IIS(〕 odc

76061190
I{ccomrncndcd Quantity
10100ンlT

rcplaccd with thc鶏 jl鶴 ,尋庶二:唸:‖:悧IWTttRIぶ
脚Wm響 恥

ItA conccrncd inay takc stlitablc cOnscqucntial actiOn accOrdi1131y.

Casc No.:100/14/81-

AIノ (〕2/2018

HQI「 ilC

Casc No.:101/14/81-

AIノ〔〕2/2018

HQ lrilc

(〕 asc No.:102/14/81-

AIン (〕2/2018

I)aHy Namc:I「 CI Ol]N    VIcct NO/Datc:7/81-
(〕ONNI〕 (〕

′
I｀OItS Iン IMI′ I｀ Iう I)  AIノ (〕 2/2019

10.07.2019

I)any Nalllc:I「 CI OI〕 N    Mcct No/Datc:7/81-
CONNI〕 CTORSIノ INII・ I｀IEI) AIノ C2/2019

10.07.2019

Status:

Withdra、vnRIソA Irilc Iノ iC.No/1)atc:0710113521

70:()1/81(059400118/AYl?/  :97(24/040/00041/AM19/  o2.07.2018
I)ecision: 'l'hc Cornmittcc considcred thc casc as pcr thc agcr-rda and notcd that I{A, I}angalorc has
updatcd thc sprcadshcct showing thc abovc AA as surrendcrecl. 'l'hcrclorc. thc Commitlcc
dccidcd to withdraw thc casc I'rom thc agcnda.

(lasc is withdrawn.

Status:

WithdrawnRIノAI「 ilc Iッ ic.No/1)atc:o710113522

71:01481(050/0911?`今 YI?`  :07/24/040/00028/Λ M19/  o2.07.2018
I)ccision: 'l'hc Cornmittcc cortsidcrcd thc casc as pcr thc agcnda anc] notcd that ttA, l]angalorc has
r"rpdatcd thc sprcadshcct showing thc abovc AA as surrcndcred. 'l'hcrcforc, thc Cornmittcc
dccidcd to withdraw thc casc Iiom thc agcnda.

Casc is withdrawn.

I)a■y Namc:I「 CI OI]N    Mcct N()/1)atc:7/81-
CONNIう C′ I｀ORSIノ IMI′ I｀I]D AIノ C2/2019

10.07.2019

HQI「 ilC         RIノ A Filc        Iノ ic.No/1)atc:0710113523 Withdrawn
:01/81/050/00820/AM19/    :o7/24/040/00043/Aヽ 419/   02.07.2018

' Dccision: 'l'hc Committcc considcrcd thc casc as pcr thc agcnda and notcd that ItA, Bangalore has
updatcd thc spreadshcct showing the abovc AA as surrendered. 'l'herefore,
dccidcdtowithdrawthccasefromthcagcnda.AAaSsurrendered..I.herefore,thc,,^Wy

+tlt.rradeCasc is withdrawn.
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Casc No.:109/14/81¨

AIJ(32/2018

HQ IfilC

(〕 asc lヽ o.:123/14/81-

AIノ (32/2018

HQ lfilC

Casc No.:95/10/81-

AIノ (〕2/2018

HQ IrilC

(〕 asc No.:127/14/81-

AIノ (〕2/2018

HQ IrilC

Iフ

′

I｀ I).,

ItI′ A I「 ilc

1)arty Nalllc:

PRI〕CISI()N

PIt()I)t」 (〕
′
I｀S

I′

′
1｀ 1)。

,

Iく Iノ A I「 ilc

PV′ I｀ I′

′
1｀D

RIノA Irilc

I)arty Namc:WII〕 LAND  IMcct No/1)atc:7/81-   Status:
MI〕 TAIノ S INDIA PRIVATIt lAIン C2/2019        ‐

-. :0 | l8l10501008211AM191 :011241040/000tt3/AM19l 02.01 .2018
l)

,Dccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy ol'application
,was scntto MSMII on 05.07.2019 lor cxamination olthc casc. Ilowcvcr, no collmcnts havc bccn
,rcccivcd yet. I lcncc, tl-rc Comrnittcc dccidcd to wait for commcnts.

'l'hc casc stands dcl-crrcd.

10.07.2019            1

1′ic.No/Datc:0710113525 Dcfcrrcd

′
I｀ 1〕 4ヽPI〕 Iン       4`cct lヽ o/1)atc:7/81-      Status:

MIうTAIフ     AI′ C2/2019
1NI)IA PV′ I｀.  110.07.2019

10.07.2019

1ノic.No/1)atc:3410044421 1)cibrrcd

Party Namc:APAR      IⅣIcet No/1)atc:7/81-    Status:
INDUS′ l｀ItIItS I″ Iヽ41′ I｀ IうD  ‐AIノC2/2019

110.07.2019

1tI′ A 
「
ilc                 I′ ic.No/1)atc:3410044380 1)cibrrcd

:01/tl l/050/00tl41lAMlgl :3412410401000721AM 19/ 0l .0ti.20 itt
74 l)ccisi,lr, 'l'hc Cornrnittcc consiclcrcd thc casc as pcr agcnda anrl dccidcd to scck lioln thc

applicant to l'urnish lollowing inl'onnation as pcr advicc of Consultant ('l'liC-3):

, l. Sl. No. 12 of thc Standard Dcficiency lrormat.

'l'hc casc stands dclcrrcd.

IブicoNo/1)atc:0410164589 Withdra、 vn

75 ,:0 118110501005761 AVlgl :041241040/00103/AM l9l I 3.0tt.201 tt

,l)ccision: 'l'hc Committcc considcrcd thc caso as pcr thc agcnda an<J notcd that ItA, Chcrrnai l"ras

updatcd thc sprcadshcct showing thc abovc AA as surrendered. 'l'hcrcforc, thc Cornrnittcc

,dccided to withdraw thc casc lrotn tirc agcnda.

Casc is withdrawn.

1)arty Nalnc:RATNAVI〕 Iう R McctNo/1)atc:7/81-   Status:

S′ l｀AIN1/1〕 SS PIt()I)UC′ I｀S  AIプ (〕2/2019

.:01/81/050/00845ん へヽ 419/    :34/24/040/00160/AM19/   14.08.2018

11)ccision: 
′
l｀hc (〕onllnittcc conSidCrcd thc casc as pcr agcnda and dccidcd to scck ■o,l t1lc

76.applicantto mrnish R)1lowing inbrmati()n as pcr ad宙 cc of Consultant(′ I｀ltC-3):

1  1.′ 1｀O providc dctails of numbcrs of cach typc of cxport product.

2. I)ctails of stagc-wisc wastagc.

3. S1. No. 1 1(a) of thc Standard Dcficicncy Irormat I'rom computcr.

4. Sl. No. 15 of thc Star-rdard l)cficicncy liormat.
'l'hc casc stands dclcrrcd.
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CHl〕 MI(〕 AIソSIノ IMI′ 1｀ I〕 I)   10.07.2019

Iヽ Iン A lfilc Iノ ic.卜lo/1)atc:0410164608 1)cfcrrcd

77 i011811050100565/4M19/ :04124t040/00i t3tAWtgt 23.0tt.2014

l)ccision: I'hc Comrnittcc considcrcd thc casc as pcr agcncla and notcd that thc copy of application
was scttt to MSMIi on 05.07.2019 I'or cxamination of thc casc. Ilowcvcr, no cotllrcnts havc bccn
rcccivcd yct. I Icncc. 1hc committcc dccidcd to wait I'or commcnts.

'l'hc casc slands dcl'crrcd.

〔〕asc lヽo.:84/10/81-

AIノ (〕2/2018

HQ IfilC

〔〕asc No.:137/14/81-

AIノ〔〕2/2018

HQ IrilC

(〕 asc Iヽ0.:144/14/81-

AIノ (〕2/2018

HQI「 ilc

(〕 asc lヽ0.:145/14/81-

AIノ (〕2/2018

I′ 1｀ (〕 IIS(〕 Odc

74031100

I)any Nalnc:PONDY
OXH)I]S AND

Iノ IMITI]I)

RIノAI「 ilc

Party Nalllc:MIう W
I〕 Iン l〕 (〕

′
I｀ItI(〕 AIノ SIノ

′
I｀I).

ンIcct No/1)atc:7/81

AIン (〕 2/2019
Status:

Status:Party Nalnc:A1313 1NDIA  ‐Mcct No/1)atc:7/81-
Iノ IMI′ I'I〕 I)。             AIノ C2/2019

10.07.2019

ItIノ A Irilc Iン ic.No/1)atc:0710113771.I)cfcrrcd

78 :0tl81l0s0l00tl5s/nM19/ :07t24t040/001 33tAMtgt 27.08.2018
I)ccision:'l'l-rc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc copy ol'applicatiorr
was scnt to DI II or-r 04.01 .2019 1'or cxamination of thc casc. I Iowcvcr, no commcnts hivc becn
rcccivcd yct. I lcncc, thc cornmittcc decidcd to wait for commcnts.

'i'hc casc star-rds dclcrrcd.

Party Nalnc:1311ARAT 4ヽcct lヽ 0/1)atc:7/81- Status:
Hl:AVYl〕 Iィ lt(〕

′
l｀RI(〕ΛIンS  ‐AIノC2/2019

10.07.2019

1ノ iC.No/1)atci1110028372 1)cfcrrcd

03.09.2018,, :01l81 l0s0100862lAMtgt :| t241040\OO\2U AMtgt
I)ccisitln: 'l'hc Comrnittcc cortsidcrcd thc casc as pcr agcnda ancj notcd that thc hard copy ol
application was scnt to I)lll on 05.07.2019 I'or cxarnination ol'thc casc. IIowcvcr, no commcnts
havc bccn rcccivcd yct. I Icncc, thc Committcc dccidcd to wait lor commclrts.

'l'hc casc stands dcl'crrcd.

Ю νtt Ю5ν0086ンAMl% 3″ 2″040Ю018αAMl% 親 ¶ 究 鷲
∝3410044470 Approvcd

I)ccision: 
′
I｀hc(〕0111lnittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd t0 1lx thc ad_hOc nOrins

Ю
li鸞欄 1戦F腱胤 Ittfttfツ蹂I押電∬

・
ビ″W路識胤湯%」省零

4ヽcct lヽ 0/1)atc:7/81-

AIノ (〕 2/2019

10.07.2019

Status:

Quantity rccommcndcd 
I

L02 Kg/Kg corrtcnt in rhc cxporr prr>duct with 
I

accor-rntability clar"rsc 
]

1lnport ltcin

(〕 ()PPIう It

(〕ATHODI:

ItA conccrncd may takc suitablc cOnscqucntial actiOn accOrdin31y.

,*o{ffio -
ov. oirJcioicuneral of Foreign lra{e
;il;i.;;i; cenerat or Foreisnrrade
"nri.iiirv 

"f 
Commerce & lndustry

''"'Udiog Bhawan' New Delhi
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Palty Namc:I「 Iう C′ FUⅣI     Mcct No/1)atc:7/81-    IStatus:

(〕 Iン ()13AIフ I卜(I)l」 S′ l｀ItH〕 S    AI′ (〕2/2019           ‐

10.07.2019

IIIQ lfilC         ItI′ Λ Irilc         Iノ ic.No/1)atc:3010104446‐ Withdrawn
l:01/81/050/00871/AM19/  :30/24/040/00029/AM19/  19.09.2018       ‐
8「                        _
1)ccision:′ Fhc(〕 olllinittcc considcrcd thc casc as pcr thc agcnda and notcd that ltA,I′ udhiana has

lupdatcd thc sprcadshcct showillg thc abovc AA has bccn issucd on nct to nct basis.′ l｀hcrcforc,thc

lCommittcc dccidcd to withdraw thc casc from thc agcnda.

(〕asc is withdrawn.

(〕 asc lヽo.:153/14/81-

AI.(〕2/2018

(〕 asc lヽo.:164/14/81-

AIノ (〕2/2018

HQI「 ilC

(〕 asc INo.:182/14/81-

AIノ (〕2/2018

HQ lfilC

(〕 asc No.:201/14/81-

A12(〕2/2018

HQ「 ilC

PItIVA′ l｀ I〕 Iノ Iヽ41′ I｀ l〕D

RIノA「 ilc

Party Namc:′ 1｀AG
CORPORATION

ItIノ A「 ilc

10.07.2019

1ノic.No/1)atc:3410044554 1)cfcrrcd

4ヽcct lヾ o/1)atc:7/81¨      
‐
Status:

AIン (〕 2/2019

10.07.2019            1

1′ ic.No/1)atc:0410164897 1)cfcrrcd

1)arty Nalnc:CIHNA STIう l〕 Iノ I`CCt No/1)atc:7/8卜    Status:
(〕()ItP()ItA′ l｀ION INI)IA    AIノ (〕 2/2019

82 
:0 1lSl l050l00tt82ln M I 9/ :341241040/001 72lAM19l 0s. 10.20 I 8

Decision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy ol'application
was scr-rt to MoS on 05.07.2019 lbr cxarnirration ol'thc casc. I Iowcvcr. no comlncnts havc bcct-l

rcccivcd yc1. I Ior-rcc, thc Cornrnittcc dccidcd to wait I'or commcnts.

'l'hc casc stands dcl-crrcd.

:01/81/050/00900んへM19/    :04/24/040/00138ん ヘト419/    19.11.2018

1)ccision: 
′
l｀hc (〕ollllnittcc considCrcd thc casc as pcr agcnda and dccidcd

applicant to ftlrnish fo1lowing inforlmation as per writtcn conlrncnts givcn by

No.:P-47011/436/2018-′ FSW datcd 10.07.2019:

1.  
´
l｀o providc dctails of quantity incntioncd as``Sct''in cxport itclns.

2.  Sl.No.4,5&1l ofthc Standard I)cflcicncy 1lorinat.

′
I｀hc casc stallds dcfcrrcd.

to scck froln thc

I)PII′ 1｀ vidc t」。().

Pany Nalnc:POI′ YCΛ B   Vicct NO/1)atc:7/8卜     Status:

WIRI〕 S PVT.IノTD.     ・AI′C2/2019
10.07.2019

R1/A lfilc Iノ iC.NO/1)atc:0310825342.I)cfcrrcd

84 ,:0 
llSl l}50l009l 9lAM19l :0319510401008231AM 19/ 30.1 I .20 I tl

Decision: 'l'hc Cornmitlcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy ol'

application has not bccn rcccivcd. I lcr-rcc, thc Cornrnittec dccidcd to scck thc safflc l'rorn thc

app licant/conccrncd I{A.

'l'hc casc stands dclcrrcd.
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Ⅲ

:01/81/050/00916/Aン 119/   :34/24/040/00286/Aヽ 419/   .06.12.2018

1)ccision:′ I｀hc(〕 0111lnittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd

85:;.骰;:|:arilFw認lll鯰1■ξttfツ |::I押鍬:」
・ピ
`:鳥

ll

‐datcd 09.07.2019 as undcr:

(〕 asc No.:198/14/81-

AIノ (〕2/2018

HQI「 ilC

Party Nalllc:MIハV
I〕 Iノ l〕 (〕

′
I｀ ItI(〕 A1/S Iノ

′
I｀I).

ItIフ A Irilc

Ⅳlcct No/1)atc:7/81-    status:

AIン (〕 2/2019           ‐

10.07.2019            1

Iノ ic.No/1)atc:3410044737 Approvcd

lo「lx thc ad― hoc norins

illCCting lゝ o. 13/81 datcd

P-47011/170/2019-′ I｀SW

itA conccrrrcd may takc suitablc conscquurtial action accordingly.

I′ I｀ (〕 IIS(〕 odc

74031100

(〕 asc lヽo.:203/14/81¨

AI」 (〕2/2018

HQ lrilC

(〕 asc NO.:206/14/81-

AIィ (〕2/2018

HQI「 ilC

(〕 asc lヽ0.:214/14/81-

AIィ (〕2/2018

HQ lfilC

1lnport ltclll

(〕 ()1)I)Iう It

CATHODIう

Quantity rccommcndcd
1.02 Kg/Kg contcnt in thc cxport product with
accor-rntabi iity c lausc

I'}arty Namc: n IrON 卜Icct No/1)atc:7/81-    status:
′
I｀ l〕 Iノ Iう CTRONI(〕 S PVTIノ TD IAIノC2/2019

10.07.2019

Pany Nainc:OIノ l〕CTRA   IMcct NO/1)atc:7/81-    status:
(〕 RI〕 I]NTI〕 CII 1/1MI′ I｀ 1う I)  AIノC2/2019         ‐

110.07.2019            ‐

R1/A Irilc I′ ic.卜(0/1)atc:()710114269 1)cFctrl・cd

86'0tltl|l0s0l0092llAM19l :07l24l040to0220tAMtgt 13.12.2018

I)ecision:'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of application
was scntto MSMIi on 05.07.2019 for exarnination of thc casc. IIowcvcr, no commcnts havc been
rcccivcd yct. IIqrcc, thc Comrnittcc dccidcd to wait 1'or commcnts.

'l'hc casc stands dcfcrrcd.

ItI′ A lrilc Iフ ic.No/1)atc:0910066971 1)cfcrrcd
:01/81/050/00924/Aヽ 419/    :09/24/040/00446/Aン 119/   .17.12.2018            ‐

1)ccision: 
′
I｀1lc (〕 01■rnittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to scck froln thc

applicant to fumish fo1lowing inR)rma」 on as pcr ad宙 cc of(〕 onsuhant(′ II〕C-1):

1.  Nct wcight Of silicOn ltubbcr(〕 olmpound in cxport product.

′
I｀hc casc stands dcfcrrcd.

Party Nalllci SHI]ItA

ENIう RGY PVT.Iノ TD.

ItIノ A I「 ilc

ンIcct lヾ 0/1)atc:7/81-     lstatus:

AIノC2/2019        1
10.07.2019            1

1ノ ic,No/Datc:1310049153‐ DcfclTcd
20.12.2018,* :01181 l050l00932lLMtgl :13t24t040rc01 ,9tAwtgt

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcr-rda and nolcd that thc copy of applicatiorr
was scnt to MSMI: on 05.07.2019 for cxamination ol'thc casc. Ilowcvcr, no commcnts havc bccn
rcccivcd yct. I lcncc, the committcc dccided to wait for commcnls.

′
I｀hc case stands dcrchrrcd.
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:01/tt1/0s0/009311AM191 :091241040/00438/nMtgl 20.12.2018

I)ccision: 'l'hc Colnmittcc consicicrcd thc casc as pcr agcnda and notcd that thc hard copy oi
application was scnt to I)lll on 05.07.2019 for cxamination of thc casc. Ilowcvcr, no commcnts
havc bccn rcccivcd yct. I Icr-rcc, thc Cornrnittcc dccidcd to wait for commcnts.

'l'hc casc stands dclcrrcd.

Casc No.:213/14/81-

AI」 (〕2/2018

HQ IrilC

(〕 asc No.:215/14/81-

AI.(〕2/2018

HQ IrilC

Casc No。 :9/11/81-

AIノ (〕2/2018

HQ「 ilC

Sl.No.

1

2

3

4

72279090

72279090

79011100

Wirc ltod(〕 radc SWItI18213(〕 r Sizc 5.5

MM
Wirc ltod(3radc SWItI177131(〕 It Sizc

5.5MM

Zillc

Status:

Itccommcndcd Quantity
1.02 Kg/Kg contcnt of
rclcvant gradc

4oh of nct wcight of
stccl galvaniscd

l'arty Narnc: 'I'OSI III]A Mcct No/l)atc:7/81- Status:
TRΛ NSMISSI()N& AIン (〕2/2019

I)IS′ I｀ ItH〕 t」
′
I｀I()N SYS′ 1｀ I〕MS 10.07.2019

ItIブ AI「 ilc Iフ ic.No/1)atc:0910066988 1)cfcrrcd

Party Namc:WAΛ RI〕l]   Ⅳlcct No/Datc:7/8卜    Status:
ltNI〕 RGHtS Iノ TD.      AIノ C2/2019

10.07.2019

ItI″ A「 ilc IノiC.No/1)atc:5210042877 1)cた rrcd
.:01/81/050/00933/Aン 119/    :52/24/040/00070/AN419/   20.12.2018

901i'tti:i()i:'Iヽ Ac c。 lnmittcc considtrcd tAさ tttζ c as pcr agCnda and dccidcd to scckル om thc

applicant to ftlrnish b1lowing inforindion as pcr ad宙 cc ofConsuhant(′ I｀ 1〕C-3):

1.Calculations ofrcquirclmcnt ofcach raw macrial withjustiication.

′
Fhc casc stands dcfcrrcd.

Party Namc:BHARAT   Mcct No/1)atc:7/81-
WHく Iう It()PItS I′

′
I｀ I)。       AIノ (〕 2/2019

10.07.2019

RIフA Irilc Lic.No/l)atc:03 10825942 Approvcd
:01/81/050/00625/AM19/   :03/94/040/00783/AM19/  26.12.2018

1)ccision:′ I｀hc(〕 olnillittcc considcrcd thc casc as pcr agcnda and dccidcd to■ x thc R)1lo、 vil13 ad―

hoc norins as pcr w五 ttcn commcnts datcd 08.07.2019 givcn by Consuhant(′ l｀ 1〕C-3):

91 班二見∬“|∬瀞trぶ Wltl182Bて R ttκ

ItA conccrncd may takc sr"ritablc conscqucntiai action accordingly.
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:01/8 1/0s0/009 42lAM19l ijt 12410401002111AM191 31 .12.2018
92 I)ecision:'l'hc (}lmmittcc considcrcd thc casc as pcr agcnda and rrotcd thc commcnts givcn by

Consuitant ('l'l.,C-3). 'l'hc mattcr was dclibcratcd in thc mccting and thc Cornmittcc dccidcd to call
thc applicant I'or pcrsonal hcaring to cxplain thc casc bcl'orc Norms Commitlcc in thc
lorthcom ing NC rnccti r-rg.

'l'hc casc stands dcl'crrcd.

(〕 asc No.:224/14/81-

AIJ(〕 2/2018

HQI「 ilC

(〕 asc No.:271/14/81-

AI」 (〕2/2018

HQI「 ilC

93:01481`(),()/09?,?/AYl?/

(〕 asc No.:39/2/81-

AIノ (〕2/2019

HQ IrilC

Party Namc:」 INDAIノ

AIノ U｀41NIt」 MIノTD

RIノA Irilc

Party Nalllc:

MAHARASII・ I｀ItA

SI]AMIフ l:SSIィ INII′ I｀ Iう D

RIフA Irilc

Party Nalnc:DIAMOND
IうNGINItl〕 RING
(CIII〕NNAI)PVTIノ TD

RIノA Filc

ンlcct No/1)atc:7/81-

AIッ (〕2/2019

10.07.2019

Status:

Iノ ic.ヽlo/1)atc:0710114342 1)cfcrrcd

Mcctlヽ o/1)atc:7/81-

ΛIン C2/2019
Status:

10.07.2019            ‐

Iノ ic.卜(o/1)atc:0510409555.I)cfcrrcd

lヽcct No/1)atc:7/81- Status:
‐
AIノC2/2019
110.07.2019            ‐

IIノ ic.No/1)atc:041016516411)cfcrrcd

04.02.2019            ‐

a3cnda and dccidcd to scck froln thc

conllncnts 3ivcn by I)PII′ 1｀ vidc t」 .().

AIン (〕 2/2019           1

10.07.2019            1

1ン ic.No/1)atc:051040958311)c131Tcd

:05/24/040/00621/ANl19/   .01.02.2019

I)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc copy of application
was scnt to MoS on 05 .07 .2019 for cxamination of thc casc. I Iowcvcr. no commcnts have bccn
rcccivcd yet. I lcncc, thc Comrnittcc dccidcd to wait for commcnls.

'l'hc casc stands dcl'crrcd.

94

:O1/81/050/Ol125/AN119/    :04/24/040/00224/AM19/

1)ccision: 
′
I｀ hc (〕 ollllllittcc considcrcd thc casc as pcr

applicallt to■lrnish loHowing inR)rination as pcr writtcll

No.:P-47011/47/2019-′ I｀SW datcd 04.07.2019:

1.

′
1｀1lc casc stands dcfcrrcd.

(〕 asc No.:275/14/81-

AIノC2/2018

HQ lrilC

ItNGINI〕 IうRING
IノABORATORH〕S
PV′ I｀ .Iフ
′
I｀ I).

Iく IノA lrilc

つ
４

'l'o providc thc infonnatior-r rclatcd to matcrial balancing giving dctails of nct contcnt

of import inpr-rts (bifr"rrcatcd qr-rantitics ol'importcd ilcms- []catns, Channcl ctc.) and

ind igcnor-rs ir-rputs (bil'urcatcd quantitics o I indigcnor-rs itcms).
Sl. No. 2.3.5,9 8. 11 of thc Starrdard I)cficicncy liorrnat.

Paay Namc: SCIIWITI'I'ZIiR Mccl No/l)atc:7/tl l- Status:

95
:01/tt1/0s0/009931AM191 :05124104010062s1AM191 05.02.2019

Dccisi<ln:'l'hc (lommittcc considcrcd thc casc as pcr agcnda and notcd that rhc
was scnt to I)lll on 05.07.2019 I'or cxamination of thc casc.'l'l-rc Cornrnitlce
casc to McitY lor cxarninatiorl as pcr advicc ol'rcprcscntativc of I)l II.
'l'hc casc stands dclcrrcd.
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101/81/050/01119ん へM19/    :04/24/040/00197ん へM19/   11.02.2019

11)ccisiOn: 
′
I｀hc (〕olninittcc considcrcd thc casc as pcr agcnda and dccidcd to scck frolγ l thc

96 1applicant to■ lnlish R)ll()wing inR)rmation as pcr writtcn commcnts givcn by Dl)II′ I｀ 宙dc t」 .0.

:No.:P-47011/436/2018-′ I｀SW datcd 10.07.2019.

1  1.  
′
Fo providc dctails of quantity lncntioncd as``Sct''in cxport itclns.

1 2.Sl.No.4,5&1l ofthc Standard DcAcicncy Form試 .

・
I｀hc casc stands dcfcrrcd.

:01/8 I /050/0 | l21l AMlgl :041241040/00 I 99lLMlgl
I)ecision: 'l'hc Cornrnittcc considcrcd thc casc as pcr
applicant to lumish lollowins infonnation as pcr writtcn

98 :No.: l>-4701 1 I 11 | 12019-'l'SW datcd 10.07 .2019:

l. I)ctails of quantity mcntioncd as "Sct".
2. Drawing & nct wcight of cach cxport itcm.
3. Matcrial balancing dctails I'or cach cxport itcm.
4. Justification I'or wastagc.
5. Proccss flow charl & stagc-wisc wastagc dctails.

,'l'hc casc star-rds dcl'crrcd.

Mcctlヾ o/1)atc:7/81-     Status:
‐
AI′ (〕 2/2019

10.07.2019

1ノ iC●卜(o/1)atc:0410165192 1)cた rrcd

4ヽcct lヽ o/1)atc:7/81-      Status:

AIノ (〕2/2019           
‐

10.07.2019

1ソ ic.No/1)atc:0410165193.I)cFcrrcd

Mcctlヾo/1)atc:7/81-     Status:

AIノC2/2019
10.07.2019            ‐

Iノ icoNo/1)atc:0410165194.I〕 cfcrrcd

■1.02.2019

agcnda and dccidcd lo scck froln thc

colnlllcnts givcn by I)PII′ I｀ vidc t」 .().

Ministry of COmmei
UdyOg Bhawa11,

(〕 asc No.:33/2/81-

AI」 (〕2/2019

‐HQ IrilC

(〕 asc No.:34/2/81-

AIノC2/2019

HQ IfilC

(〕 asc No.:35/2/81-

AI′ (〕2/2019

HQ IrilC

Party Nalnc:′ I｀ΛG
CORPORATION

Itlフ A lrilc

Palty Nalnc:′ I｀AG
CORPORΛTION

RIフΛ Irilc

Palty Nalnc:′ I｀AG
COltPOItATI()N

Iく I″ ノヽ lrilc

|:01/81/050/01120/AM19/    :04/24/040/00198/AN419/    11.02.2019

1)ccision: 
′
l｀ hc (〕 ollllllittcc considcrcd thc casc as pcr agcnda and dccidcd lo scck fl‐ oln thc

lapplicant to ftlrnish R)1lowing inforillation as pcr、 vrittcn conlrncnts 3iVCn by I)PII・ 1｀ vidc t」 .().

971No.:P-47011/171/2019ゴ I｀SW datcd 10.07.2019:

1  1. I)ctails of quantity lncntioncd as`.Sct''.

1  2. I)rawin3&L nct wcight of cach cxportitcin.

1  3. 4ヽatcrial balancil13 dCtails R)r cach cxportitcm.

1  4. 」ustincation for、 vastagc.

1 5.Proccss Oow chan&stagc― wisc wastagc dctails.

|′ I｀hc casc stands dcfcrrcd.
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I)arty Nalnc:Tt」 I〕 l〕     ‐
～
Icct No/1)atc:7/81-

INVIう S・ I｀MI]NTS OI「 INDIA AIノ C2/2019
1ノ IMI′ I｀ 1うI)                10.07.2019

I IQ lriic I{l.A Itilc Lic.No/l)atc:0410165221 Approved
:01/ti1/050/01 130/4M19/ :0412410401002511AM191 1t4.02.2019

l)ccision:'l'hc (lomrnittcc cortsidcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc nonns

99 on rcpcatbasis as approvcd forAA No.0410164896 datcd 19.ll.20ltt in rncctingNo. 04181 datcd
29.05.2019 as pcr writlcn corurrcnts givcr-r by Consultant ('l'lrO-3) as undcr:

(〕 asc No.:44/2/81-

AIノ (〕2/2019

I′ 1｀ (〕 IIS(〕odc

72083790

(〕 asc Iヽo.:299/14/81-

AIノ (〕2/2018

HQ IfilC

(〕 asc No.:47/2/81-

AI」 (〕2/2019

HQ IrilC

(〕 asc No.:49/2/81-

AIノ (〕2/2019

HQ trilC

Imporl Itcm
Primc I Iot rollcd shcct
in Stccl Coils*

Status:

Status:

I)cfcrrcd

Status:

Status:

I{ccommcndcd Quantity
hrport quantity may bc ailowcd as pcr SION C-2005

*Notc: thc words 'shcct in' may be addcd in import itcm.
I{A conccrncd may takc suitablc conscqucr-rlial action accordingly.

I)any Namc:A-1 1lI〕 NCI〕  ‐Mcct No/1)atc:7/81-
PRODUCTS(〕 O.PVT.I′ TI).‐ AIノC2/2019

‐
10.07.2019

ItIフ A Ifilc Iノ ic.No/1)atc:0310827173

100 
:01l8ll0s0l0l017iAM19/ :031941040/01003/nM19/ 20.02.2019

I)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda arrd notcd that thc copy of
application was scnt to I)PII'I' on 04.07 .2019 I'or cxamination of thc casc. I lowcvcr. no commcnts
havc bccn rcccivcd yc1. I lcr-rcc, thc Committcc dccidcd to wait lor commcnts.

'i'hc casc slarrds dcl-crrcd.

I)arty Nalnc:I′ I〕 I′ I｀WIND
SHRIRANl
MANUI「 ACTURING
PRIVATI〕 I′ IMI′ l｀ I〕D

RIノA Ifilc

Mcct No/1)atc:7/81-

AIノ (〕 2/2019

10.07.2019

101 :01/81/050/Ol133/AM19/   :04/24/040/()0254/ANl19/

Iノ ic.No/1)atc:04101652341)cfcrrcd

20.02.2019

I)ccision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcr-rda and notcd that thc copy of
application was scr-rtto I)lll on 05.07.2019 lorcxamination of thc casc. Ilowcvcr, no commcnts
havc bccn rcccivcd yct. I Icncc, thc Comrnittce dccidcd to wait for commcnts.

'l'hc casc stands dcfcrrcd.

Party Nalnci VItSTAS     ‐Mcct No/1)atc:7/81-

WIND′ I｀ItCHNOIノOGY   ‐AIノC2/2019
1NI)IA I)ItIVA′ I｀ 1〕          10.07.2019
1′ INII′ l｀ lうI)             |

ItIン A Ifilc I′ ic.No/1)atc:0410165242 1)cfc・ rrcd

102 :()1/81/050/O1135/Aン 119/   :04/24/040/00259/ANi19/   .22.02.2019

1)ccision: 
′
I｀hc(〕 ol■1lnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck fronl the

applicant to ftlmish fo1lowing informalon as pcr ad宙 cc of Consultant(′ l｀ItC-1):

i . Irxact dcscription of cxport product along with r-rct wcight.
2. Irxact dcscription ol'imporl itcm along with catalogLlc.
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3. Ilxact naturc ol'import itcms namcly raw matcrial, componcnt and consumablc.
4. Valuc of consumablcs.
5. Dctails ol'indigcnous input with thcir quantity.
6. Pcrccntagc non volatilc mattcr in various paints, l'rardncr. rcsit-t and adhcsivc
7. Si. No. 5 & i I of thc Standard l)cficicncy Irormat.

'l'hc casc stands dcl'crrcd.

Iッ I〕 I′「 WINI)  .Mcct No/1)atc:7/81-    Status:

MANtj「 AC′ l｀ t」 RING
PItIVA′ l｀ I]I′ Iヽ41Tl〕 D

AIフC2/2()19

10.07.2019

IHQ「ilC            RIノA Irilc            Iノ iC● No/Datc:0410165252 Dctrrcd
1031:01/81/050/01107/Aン119/   :04/24/040/00253/AM19/   ‐26.02.2019

11)ccision: 
′
I｀hc (〕 ollllnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of

lappHCation was scnt to I)III on 05.07.2019 for cxalγ 〕ination ofthc casc.IIowcvcr,no collllnCntS

havc bccn rcccivcd yct.IIcncc,thc(〕 ollllllittcc dccidcd to wait for col■ lnCntS.

′
Fhe casc stands dcfcrrcd.

Casc No.:21/2/81-

AIノ (〕 2/2019

(〕 asc lヽo.:386/14/81-

AIノC2/2018

HQ「 ilC
:01/81/050/01104/AM19/

.(〕 asc No.:23/2/81-

AI′ (〕2/2019

‐HQ「 ilC

105 :01/81/050/O1109/AM19/

Party Nalnc:

SHRIRANI

1)arty Namc:VIう DANTA  Mcct No/Datc:7/81-   Status:
Iノ I｀41′ I｀ Iう D           AIノ C2/2019

10.07.2019

1tIノ A Irilc                 I″ ic.No/1)atc:0510409819 1)cfcrrcd

:05/24/040/00678/フヘM19/   28.02.2019

1)arty Nalllc:PItlう MHうIt  ンIcct N()/1)atc:7/81-   Status:
I卜II)t」 S′ I｀ItIAIノ            AIン (〕 2/2019

CORPORA′ I｀10N Iノ IⅣII′ I｀1:D 10.07.2019

RIノA「ilc           Iノ iC.No/1)atc:03108274131)cfcrrcd
:03/95/040/01225/AⅣ l19/   01.03.2019

164 Decision:'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to scck I'rorn thc
applicant to fumisl-r loilowing inlonnation as pcr advice of Consultant ('l'liC-3):

l. Cornposition ol'cxporl product.
2. Calculalions oIraw matcrial rcquircmcnt with justification.

'fhe casc stands dcfcrrcd.

I)ecision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and nolcd that thc copy o1-

applicatiorr was scnt to MSMIT on 02.01.2019 lor cxamination of thc casc. IIowcvcr. no
commcnts havc bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to wait I'or comrncnts.

'l'he casc stands dcfcrrcd.
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(〕 asc No.:75/2/81‥
‐
AI」 (〕2/2019

11Q lrilC

106:()1/81/050/91161/AMI?/

(〕 asc No.:54/2/81-

AI」 (〕2/2019

HQ llilC

107:91/11`950/O1140管 Yl?/

(〕 asc No.:76/2/81-

AIノ〔〕2/2019

HQ IrilC

:O1/81/050/()1162ん へヽ 419/

(〕 asc No.:77/2/81-

AIノ (〕 2/2019

(〕 asc No.:55/2/81-

AI′ (〕 2/2019

110   :

HQ IrilC

:O1/81/050/01141/Aヽ 419/

RIノΛ llilC

:13/24/040/00118/ANl19/

I)arty Nainc:I)I〕 I〕 I)SUN
INI)t」 S′ I｀Itll〕 S

Party Nalllc:SHARBIN
INTI]RNA′ I｀IONAIノ

ItIノ ノヽ llilc

:08/24/040/00421/ANl19/

I″ ic.No/1)atc:1310049225.I)cfcrrcd

06.03.2019

ンIcct No/1)atc:7/81-    Status:

AIフC2/2019        1
10.07.2019            1

pcr agcnda and notcd that thc copy of
cxamination of thc casc. 'l'hcrclbrc. thc

I)ccision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
appiication was scnt to MSMII on 03.07.2019 for cxamination of'thc casc. Ilowcvcr, no
commcnts havc bccn rcccivcd yct. Ilcncc, thc Cornmittcc dccidcd to wait for commcnts.

'l'hc case slands dcl'crrcd.

Parけ Namc:WII〕 IノAND  IMcct No/1)atc:7/81-  ,Status:
MI〕TA1/SINDIA PRIVA′ l｀1■ AIノC2/2019
1ノ

′
l｀ I).,                   10.07.2019

1tIノA Irilc            Iノ iC● NO/1)atc:0710H46181)cfcrrcd
:07/24/040/00279/ANl19/   04.03.2019

Party Nalnc:I〕AOSTI〕 I〕1/  Mcct No/1)atc:7/81-    Status:
INDIA COMPANY     AI′ C2/2019        1
PRIVATI〕 Iノ IMITIう D,    10.07.2019        ‐
RIンA Irilc           Iン ic.No/1)atc:03108274851)cfcrcd
:03/94/040/01040/AM19/   06.03.2019

Party Nalnc:RA」 ΛS'1｀IIAN McctNo/Datc:7/8卜    Status:
CAB1/1〕 &CONDUCTOItS AIノ C2/2019
PV′ F.Iノ
′
I｀I).,              10.07.2019            1

Dccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was sct-ttto MoS on 05.07.2019 for cxamination o1'thc casc. IIowcvcr, no commcnts
havc bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to wait I'or commcnts.

'l'hc casc stands dcl'crrcd.

108 l)..irion:'l'hc Cornrnittcc considcrcd thc casc as pcr agcncla and dccidcd to scck lrom thc
applicar"rt 1o I'urnish following inforrnation as pcr advicc of Consultant ('l'l')C-3):

1. Si. No. 12 ol the Standard Dcficicncy l:ormat.

'l'hc casc stands dcfcrrcd.

IHQ I「 ilC            RIノ Λ Filc          .Iノ ic.No/Datc:31100673441)cfcrrcd
109 :01/81/050/01163/AM19/   :31/83/040/001851NM19/   07.03.2019            1

I)ccision: 'l'hc Committcc considcrcd thc casc as

application was scnt to MSMII on 09.07.2019 I'or

Cornrnitlcc dccidcd to wait for commcnts.
'l'hc casc stands dclcrrcd.

Mectlヽ o/1)atc:7/81-     IStatus:    |

AIノ (〕 2/2019           1         :
10.07.2019            1         1

可rade
‐
〔ぁde

i、 15tり

ひthi
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Decision: 'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was scnt to I)PII'I' on 09.07.2019 I'or cxaminatiort ol' thc casc. 'l'hcrclorc, thc
Committcc dccidcd to wait for commcnts.

-l'he 
case stands delcrrcd.

(〕 asc lヽo.:56/2/81-

IAIノ (〕 2/2019

1HQ lfilC

111 :01/81/050/01142/AM19/

(〕 asc No.:59/2/81-

AIノ〔〕2/2019

HQ「 ilC
:01/81/050/01145/Aン119/

I)arty Namc:DYNAMIC
I「 I′ ()W PIt()I)t」 C′ l｀S

PV′ I｀ .Iィ
′
1｀ I).

ItIノ A I「 ilc

:03/94/040/01061んへM19/

Iプic.No/1)atc:0910067246 1)cncrrcd

07.03.2019

Mcctlヾ o/1)atc:7/81-      Status:

AI′C2/2019

10.07.2019

1ノicoNo/1)atc:0310827574 1)cfcrrcd

08.03.2019

1)arty Namc:′ I｀OSHH3Λ   IⅣICCt No/1)atc:7/81-    Status:
TRANSMISSI()N&    ‐AIノC2/2019        ‐
I)IS′ 1｀ ItH3t」

′
I｀I()N         10.07.2019           1

SYS′ l｀ I〕】MS

Itlノ A lrilc

:09/24/040/00504/AM19/

Dccision: 'l'hc Commitlce considcrcd thc casc as pcr agcnda and notcd that thc hard copy of
application was scnt to I)lll on 05.01.2019 I'or cxamination ol'thc casc. Ilowcvcr, no colnmcnts

havc bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to wait I'or commcnts.

'l'hc casc stands dcl'crrcd.

H2‐
Dctisi。五:′ Iヽhc committc`considcrさ a thc cttsc as pCr agcnda and dccidcd to scck llom thc
applicant to ftlnlish fo1lowing information as pcr ad宙 cc oFConsultant(′ l｀ I〕 (〕 -3):

1    1.SIo No.3,5,H&15 ofthc Standard Dcflcicncy「 ormat.

II｀hc casc stands dcfcrrcd.

ICasc No.:            1)arty Namc:SUPRA     IMcct No/1)atc:7/8卜    Status:

157/2/81-AIノ C2/2019     QUAIフ H｀Y ItXI)ORTS    IΛ IノC2/2019

1                (INDIA)PVT.Iノ
′
I｀D.    ■0.07.2019

HQ「ilc            RIノA IFilc           Iノ iC● NO/Datc:0310827552 Approvcd
l:01/81/050/01143/AM19/   :03/95/040/01272/AM19/   108.03.2019

1)ccision:′ Fhc(〕 olninittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc ad― hoc norins

las pcr writtcn col■ lncnts dttcd 09.07.20198市 cn by Consultant(′ l｀ 1〕C-3)as undCr:

Sl.

No.

1

2

I・ I｀ (〕 IIS

(〕 odc

85168000

85471090

Itccommcndcd
Quantity
As applicd

IInport ltclll

KΛNTHAIノ D RI〕 SIS′ I｀ANCI〕 WIRI〕
′
l｀HICKNI〕 SS

l.00 MM
SINGIフ lt CI:ItAヽ41CS BIう ADSINSt」 IノATOR

Note:'l'hc quantity of cxport itcm should also be in 3114 Numbers in addititln to in Kgs-

ItA conccrncd may takc suitablc cortscqucr-rtial action accordingly.

SH
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Palty Nalnc:VVI]Iノ SI)t」 N   4ヽcct No/1)atc:7/8ト
(〕 ()ItP Iノ

′
I｀I).              AIン (〕 2/2019

110.07.2019

HQ llilC             RIノΛ Ililc Iフ ic.No/Datc:3410044966 Approvcd
:O1/81/050/01167/AM19/   :34/24/040/00373/AM19/   11.o3.2019

1)ccision:′ Fhc(〕 onllnittcc considcred thc casc as pcr agcnda and dccidcd tO「 lx thc ad_hOc norins
as pcr writtcn colmlncnts datcd 09.07.2019 8iVCn by COnsultant(′

I｀ I〕 (〕 -3)as undCr:

Casc No.:81/2/81-

AIノ (〕2/2019

I′ I｀ (〕 IIS

(〕 odc

73050000

(〕 ascヽlo.:62/2/81-

AIノ (〕2/2019

HQ IfilC

I:xport Itcrn

Non Alloy Stccl Submcrgcd
Arc Wcldcd Pipcs having
Carbon contcnt upto 0.?.?.o/o.

(Nct contcnt o1'Stccl in I:xport
I)roduct: 9960.1 1 0 M'l')

Quantity

10000.000

MT

I′ I｀(〕 IIS

(〕 odc

72071290

hnport Itcm

Non-Alloy
Stccl Slabs

Status:

Itccollllncndcd

Quantity

10660000M・ I｀

Note : ()radc of stcel importcd and that used in the rcsultant product to conform.
ItA conccrncd inay takc suitablc conscqucntial actiOn accOrdingly.

RIノA「 ilc Iノ ic.No/1)atc:0310827644
:01/81/050/01148//tヽ 419/   :o3/94/040/01050/AN119/   12.03.2019

1)ccisiOn:′ I｀hc(〕 olninittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to

as pcr writtcn col■ 1■ cnts datcd 09.07.20198市 cll by COnsultant(′ I｀ I'C…3)as

Party Nalnc:BHARAT   lヽcct No/1)atc:7/81-
WIRIう ROPI〕 SIノTD.    AIノ C2/2019

10.07.2019

Status:

Approvcd

fix thc ad-hoc norms
undcr:

I{ccommcndcd

Qr-rantity
As applicd

6y・ふrectorぃな聾:濡朧辟脚 枷́ 懃 酬馴寵騨f温扁品e需:『
γ

SI.

No.

1

2

3

I′ I｀ (〕 IIS

(〕odc

72279090

72279090

79011100

Irnporl Itcrn

I lot I{olicd Alloy Stccl Wirc I{od
Gradc SWItiltl2llCr Sizc 5.5 MM
IIot l{ollcd AIloy Srccl Wirc I{od
(iradc SWIU IS2llCr Sizc 5.5 MM
/,inc

Iiccorn m cndcd Qr_rarrt ity

1.02 Kg/Kg contcnr in thc cxpoft
product o1' relcvant gradc

4o/o ol ltcl wcigltt ol'stccl galvaniscd

Status:

takc suitablc col-rscqLrcnlial action accordingiy.

Party Namc:PRECISION  IMcct No/Datc:7/811
WIRI〕 SINDIA I′TD.    AIノ C2/2019

10.07.2019

ItIノ A「 ilc
Iノ ic.No/1)atc:o310827620 Approved

12.03.2019:01/81/()50/01147/Aヽ 419/   :o3/95/040/01309/Aン 119/

I)ccision: I'hc (lorntnitlcc considcrcd thc casc as pcr agcnda arrd dccidcd to fix thc ad-hoc norrns

I I6 
ot pcr writlcn colrllrlcnts datcd 09.07.2OI9 givcn by Consultant ('l'l:O-3) as uncJcr:

I;xporl Itcrn

Coppcr Winding
Wirc Glucd
Continr-rously
'l'ransposcd CW

I{A conccrncd may takc suitablc
SH

RA conccrncd may

(〕 asc No.:61/2/81-

AIノ C2/2019

HQI「 ilc

I′ I｀ (〕 IIS

(〕odc

85446090

Quantity

62986.530

I′ I｀ (〕 IIs

(〕 odc

74081190

1lmport ltclm

(〕 ast(〕 Oppcr
Iく Od(Iう (〕

(〕 radc)

32 1 Page 55

conscqucntial actiOn accOrdingly.

滉冨品‖語1穐↓Dd‖



(〕 asc lNo.:64/2/81-

AIノ (〕 2/2019

HQ「 ilC

(〕 asc INo.:65/2/81-

AIノ (〕 2/2019

(〕 asc Iヽo.:68/2/81-

AIノ (〕 2/2019

HQ「 ilC

Party Namci STl〕 RIノ ITI〕   |｀4CCt No/1)atc:7/81-    Status:

POWI〕 R TRANSMISS10N IΛ 1/C2/2019

I I7 :0i/ti1/0s0/01 1sO/nM19/ :031951040rc1005/AM19l 13.03.2019

Decision: 'l'hc Oomrnitlcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was scnt to I)PII'l' or-r 05 .07 .2019 for cxamination of thc casc. I lowcvcr, no commcnts

havc bccn rcccivcd yct. I icncc, thc Committcc dccidcd to wait lor commcnts.

'l'hc casc starrds dcl-crrcd.

I′ INII′ I｀ 1〕 D

Iく Iノ A I「 ilc

Pany Nalllc:ANAND ARC IMcctNo/Datc:7/81-
IンTD.            ・AIノC2/2019

110.07.2019

10.07.2019

1ノic.No/1)atc:0310827663 1)cibrrcd

Status:

Status:

I{ccomrncndcd Quantity
1 .01 Kg/Kg contcnt in thc cxport
product
As pcr packing policy

I)any Namc:P()Iノ Y(〕AB  IMcct No/1)atc:7/81-

INDIA Iノ IMI′ l｀ I〕 I)       IAIノC2/2019
110.07.2019

I IQ Irilc Itl,A lrilc Lic.No/l)atc:0310827700 Approvcd

I 1 8 :0 1/tt l/050/01 I s 1lAM19l :0319510401012431AM 19/ 14.03 .2019

l)ecision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-h<lc norlns

as pcr wriltcn commcnts datcd 09.07 .2019 givcn by Consultant ('l'liO-3). (Copy cncloscd)

ItA conccrncd may takc suitablc cor-rscqLrcntial action accordingly.

RLA Ifilc Iノ ic.No/1)atc:0310827744  Approvcd

|:01/81/050/01154ん へM19/ :03/94/040/01080/AM19/   15.03.2019

11)ccision:′ I｀hc(〕 ollllnittcc considcrcd thc casc as pcr agcnda and dccidcd to flx thc foll()、 vil13 ad―

H91h°
C norms as pcr writcn comincnts datcd 10.07.20198市 Cn by Consultant(′ I｀liC-3):

SI.No.

1

2

D

I′ 1｀ (〕 IIS(〕 odc

72279090

39234000

73269050

Import itcm

IHく P1/AIN WIRI〕 ROD
5.5MM(GIこ 70S-6)
PI′AS′ I｀ I(〕 SP()()IノS

ンII]′ l｀AIノ SI)OO1/S

I{A conccrncd may takc suitablc conscqr-rcntial action accordingly.

I)arty Namc:APAR     VLct No/1)atc:7/8卜    Status:

INDUS′ l｀ItII〕 SIノ Iヽ41′ 1｀ I〕I)  AI′ C2/2019
10.07.2019

ItI′ A lrilc Lic.No/t)atc :03 1 0827 1 42 Approvcd

|:01/81/050/01153/AM19/   :03/94/040/01085ん ヘレ119/   15.03.2019

120 1Dccisi()n:′
I｀hc Commiicc considcrcd thc casc as pcr agcnda and dccidcd to Ax thc ad― hoc n()rin s

las pcr writtcn commcnts dratcd 09.07.20198市 cn by Consultant(′ I｀ 1うC-3)as undCr:

Casc No.:67/2/81-

AIノ (〕2/2019

HQ lrilC

Sl.

No.

1

I・ I｀ (〕 IIS

(〕 odc

74081190

IInport ltcin

(〕 ()I)1)ltlt WIItl〕 It()I):8ヽ 4ヽ4 1)IA

I{ccomrncndcd Quantity

■
囃     『|
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* 'l'he word "Plates" may be dcleted lrom the description of import item at Sl. No. 2.

ItA conccrncd may takc suitablc conscqucntial action accordingly.

Parly Namc: I)iAMONI) Mcct No/i)atc:7/tl l- Status:
I〕NGINI〕 I〕RING AIノ (〕2/2019

((〕 I II〕NNAI)PVTIノ TD   10.07.2019

RIノA Irilc Iノic.No/1)atc:0410165330.I)cfcrrcd

121 
:01/81/0s0/01ls6lAM19l :04124104010027tlAMt9t 1s.03 .2019

I)ccision:'l'hc Cornmittcc considcrcd thc casc as pcr agcnda arrd rrotcd that thc copy of
application was scnt to I)PII'I' <>n02.07.2019 for cxamination ol'thc casc. IIowcvcr. no commcnts
havc bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to wait l'or colrmcnts.

'l'hc casc stands dcl'crrcd.

2

D

4

5

6

76061190

39011090

39042110

72172010
29173400

(〕 asc No.:70/2/81-

AIノ (〕2/2019

HQ IrilC

Casc No.:71/2/81-

AI」 (〕2/2019

11Q IrilC

(〕 asc No.:82/2/81…

AIノ (〕2/2019

HQ lrilC

*Aluininium Coils

XIノ PI〕 COMI)Ot」ND
PV(〕 ItI〕SIN
G.I.Wirc

Nct i 17o wastagc
Nct ' z.s%wastagc

Nct 1 2Yo waslagc
Nct i 2.5% wastagc

RIノA Irilc I′ ic,No/1)atc:0410165332 1)cfcrrcd

n2 :01l8ll0s0l0l157lAMlgl :04124l040loo22otLMtgt 15.03 .2019

Decision: 'l'hc Cornmittcc considcrcd tirc casc as pcr agcnda and notcd that thc copy o[
application was scut to MSMII on 02.07.2019 lor cxarnination ol' thc casc. I lowcvcr, no
commcnts havc bccn rcccivcd yet. I lcncc, thc Cornmitlcc dccided to wait for commcnts.

'l'l-rc casc stands dcfcrrcd.

Party Nalnc:」 AIN IIGIノ     |ンIcct No/1)atc:7/81-    status:
MI〕 TAIノ INDUS′ I｀RIIうS   ‐AIノC2/2019

110.07.2019

Party Nainc:CIHNA     Mcct No/Datc:7/81-   status:
S′ I｀ 1〕 I〕 Iン CORPORATI()N  AIノC2/2019
1NI)IA PItIVA′ I｀ 1〕        ‐lo.o7.2019            ‐
Iノ IMI′ I｀ Iう I)

RIノA Ifilc Iノ ic.No/1)atc:3410044979 1)cfcrred
123 :011811050101 16ft/AMI9/ :34l24lO4otoo39stAMl9l is.03 .2otg

I)ccision:'l'hc (lornrnittcc considcrcd thc casc as pcr agcrrda arrd notcd that t5c copy of
application was scntto MoS on 03.07.20i91'or cxarnination of thc casc. Ilowcvcr. no commcnts
havc bccn rcccivcd yct. I lcncc, thc Cornrnittcc dccidccl to wait for commcnts.

'l'hc casc stands dcferred.

:::::需

憚携響
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″ |

(〕 asc No.:72/2/81-

AIノ (〕 2/2019

HQ IrilC

(〕 asc lヽo.:73/2/81-

AIノ (〕2/2019

HQ IrilC

(〕 asc No.:84/2/81-

AIノ (〕2/2019

HQ IrilC

(〕 asc No.:85/2/81-

AI´ (〕 2/2019

HQ IfilC

Iノ IンII′ I｀ltI)

ItI′ A lrilc

Pany Nalnc:SVAM
PACKAGING
INDUS・ I｀ItIIIS PRIVATI〕

1/1ン lI′ I｀ 1→ I)

ItI′ A Ifilc

AIンtjMIヽ It」M
I]ヽ I)t」 S′ l｀Itll〕 S

I′ IMH｀ Iう D

Iく Iフ A I「 ilc

10.07.2019

1ノ ic.No/1)atc:0310827772 1)cfcrrcd

Mcctlヽo/1)atc:7/81-     
‐
Status:

AIノ (〕2/2019

10.07.2019

1ノ ic.No/1)atc:0510409986 1)cた rrcd

19.03.2019

Party Nalllc:STIう RIッ I・ I｀ I〕   IMCCt No/1)atc:7/81-   Status:
POヽ/1]R・ 1｀RANSMISSION AIンC2/2019        ‐

124;011811050101 
158/nMl9/ :0319510401009331LM191 18.03 .2019

I)ecision: 'l'hc Comrnitlcc considcrcd thc casc as pcr agcnda and notcd that thc copy ol
application was scnt to I)PII'l'on 03 .07.2019 for cxamination of thc casc. I lowcvcr, no commcnts
have bccn rcccivcd yct. I lcr-rcc, thc Committcc dccided to wait lor cotnmcnts.

''l'hc casc stands O.f'.rr.a.

1251:01/81/050/01159/AM19/   :05/24/040/00723/AM19/

Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy ol
application was scnt to I)l'}ll'l'on 09.07.2019 I'or cxamination ol'thc casc. 'l'hercforc, thc
(lomrnitlcc dccidcd to wait I'or commcnts.

'l'hc casc stands dcl'crrcd.

I'}ar1y Namc: MAYIJR 4ヽcct lヾ o/1)atc:7/81-     Status:

AIノ (〕2/2019

1)ItIVATIう   10.07.2019

I′ic.No/1)atc:0210209060 1)cScrrcd

126 :01/tt1/050/01170lAM19l :021241040/0011i8/4M19/ 20.03 .2019

Dccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc copy oi
application was scnt to MSMII on 05.07.2019 for cxamination ol'thc casc. Ilowcvcr, no

commcnts havc bccn rcccivcd yct. I Icncc, thc Committcc dccidcd to wait I'or commcnts.

'l'he casc stands dcfcrrcd.

Party Namc: SI IIVAM 4ヽcct lヾ o/1)atc:7/81-     Status:

Ht()〕NA卜(I)S′ l｀ 1う I〕 Iノ        AIノ (〕2/2019

(〕()MPA卜ごyIノ IMI′ I｀ 1〕I)     10.07.2019

ItI′ A lrilc Iノic.No/1)atc:021020905911)cた rrcd

D7 :01/8 l/050/01 l7 1 I Al/rlgl :021241040/00190/nM 19/ 20.03.2019

Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and

application was scnt to Consr,rltant ('l'liC-3) I'or cxamir-ratior-r ol'thc casc.

to rcfcr thc casc to MoS as pcr advicc of Consultant ('l'liC-3).

'l'hc casc stands dcfcrrcd.

nolcd that thc copy of
'l'hc Cornrnittcc dccidcd
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Status:

RIノA Irilc            Iノ ic.No/Datc:04101653421〕 cFcrrcd
:04/24/()40/00283/AM19/   21.03.2019

I)ccisitln: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck l'rorn thc
annlicant to l'urnish fullowing ir-ribrrnation as pcr advicc of Consurltant ('l'l:C- 1):128 rr

1 . I..xact dcscription of cxport product along with nct wcight.
2. Irxact dcscription of irnport ilem along with cataloguc.
3. Ilxacl naturc of irnport itcms namcly raw matcrial, componcnt and consumablc.
4 . Valuc ol'consumablcs.
5. i)ctails of indigcnous inpr"rt with thcir quantity.
6. I)crccntagc non volatilc maltcr in various paints, I'rardncr" rcsir-r and adhcsivc
7. S1. No. 5 & 1 1 of thc Standard I)cficicncy l.ormar.

'l'l"rc casc stands dcfcrrcd.

(〕 asc No.:24/5/81-

AIノ (〕2/2019

HQ IrilC

:01/81/050/00073/Aヽ 420/

.(〕

asc No.:87/2/81-

AIノ (〕2/2019

HQ「 ilC
129 :()1/81/050/01173/Aン 119/

Casc No.:88/2/81-

AIノ (〕2/2019

‐HQI「 ilC

i30.:01/81/()50/01174/Aン
119/

(〕 asc No.:89/2/81-

AIノ (〕2/2019

Palty Nalnci VI〕 S・ I｀AS
WIND′ l｀ 1〕 CIINOIノOGY
INDIA PItIVA′ I｀ I〕

Iノ IMI′ I｀ Iう I)

1)arty Nalnc:」 AIN「 GI′
MI〕
′
I｀AIン INI)US′ I｀ItIItS

ンIcct No/1)atc:7/81-

AIノ (〕 2/2019

10.07.2019

Mcetlヾ o/1)atc:7/81-

A1/C2/2019

10.07.2019

Status:

ItIン A「ilc           Iノ ic.No/1)atc:0410165348 Dcferred
:04/24/040/00213//ヽ M19/   22.03.2019

Decision: 'l'hc Commitlcc considcrcd thc case as pcr agcnda and nolccl tl"rat thc copy of
application was scnt to MSMIi on 02.07.2019 I'or cxaminatior-r o1' thc casc. I Iowcvcr, no
commcnts havc bccn rcce ivcd yct. I Icncc, tl-rc Comrnittcc dccidcd to wait l'or commcnts.'i'hc casc stands dcl'crrcd.

Party Namc:」 AIN MI〕
′
I｀AIノ ーMcct No/1)atc:7/81-

ROIノ IノING MHノ IノS      IAI′ C2/2019
10.07.2019

RI′AI「ilc            Iノ ic.No/1)atc:04101653491)cfcrred
:04/24/040/00270//ヽ 4ヽ19/   22.03.2019

Status:

Status:

I)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was scnt to MSMI] on 03.07 .2019 for cxaminatiorr o1' thc case. I lowcver, no
commcnts havc bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to wait for commcnts.

'l'hc casc stands dcfcrrcd.

I)arty Nalnc:」 AIN MI〕
′
I｀AIフ IMcCt No/1)atc:7/81-

R()Iノ Iノ INGヽ 411ノ IノS     IΛ Iンc2/2019

110.07.2019

HQ llilC           IRIノ A「 ilc

1311()1/81/050/01175/AM19/  :04/24/040/00187/AM19/

Iノ ic,No/Datc:04 10165350 Dcfcrrcd

22.03.2019

Decision: 'l'he Committce considcrcd thc case as pcr agcnda and n<ltcd that the copy of
application was scnt to MSMIi on 02.07.2019 for cxamination of thc casc. Flowever, no
comments havc becn received yet. i lencc, thc Committce decidcd to wait for coml

.I.hccascstandsdcfcrrcd'xt0waltIorcomme::'#('-^-':,.
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(〕 asc No.:90/2/81-

AIノ (〕 2/2019

HQ「 ilC
:01/81/050/01176/Aン119/

Casc No.:93/2/81-

AIノ C2/2019

(〕 asc No.:95/2/81-

AI,(〕 2/2019

Party Namc:」 INDAIノ

AIノUMINIt」 MIノTD

Party Nalllc:l〕SWARI
(〕 I′ O13AIノ MI〕TAIン

I卜(I)l」 S′ l｀ Itll〕 S I)ItIVA′ I｀ l〕

Iノ IMH｀ I:I).

Mcct No/1)atc:7/81-     ‐Status:

AI″ (〕 2/2019           ‐
10.07.2019

Mcctlヾo/1)atc:7/81-     Status:

AIノC2/2019
10.07.2019

Status:

I{ccommcnd
cd Quantity

(〕()PPIう It S(〕ItAP

COVI〕 RIうD13Y
ISItI(〕 ()I)l〕

W ()ItI)S13AItIフ I〕Y,

131〕ItltY,13Ht(〕 II,

CI′ OVIう、CANDY

4ヽcct lヽ o/1)atc:7/81-

AIィ (〕2/2019

10.07.2019

Status:

Iノic,No/1)atc:301010464511)cfcrrcd

ItIノ A Irilc                 ltic.No/1)atc:0710114696 1)cfcrrcd

:07/24/040/00269/AM19/  122.03.2019

132 D..irion:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc casc was rclcrrcd
to Consultant ('l'lrO-3) on 09.07.2019 fur cxamination. On thc advicc of Consultant ('l'lrO-3), thc
Committcc dccidcd to call thc applicant lor pcrsonal hcaring to cxplain thc casc bclbrc Norms
Committcc in thc forthcoming NC mccting.

'l'he case stands dcfcrrcd.

IIQ lrilc I{l.A Irilc Lic.No/l)atc:0710114700 l)cl'cncd
133 :01l8ll050l0l179lAMlgl;011241040/00304/nM19/ 25.03.2019

I)ecision: 'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was scr-rt to MSMIi on 02.07.2019 for cxamination ol' thc casc. I Iowcvcr, no

commcnts havc bccn rcccivcd yet. IIcncc, thc Cornrnittcc dccidcd to wait I'or commcnts.

'l'hc casc stands clcl-crrcd.

Party Nalnc:」 AY     ‐Mcct No/1)江 c:7/81-
BHAWANI MI〕

′
FAIノ    :AI′C2/2019

1卜II)t」 S′ I｀ItII]S          10.07.2019

HQ「ilc          RIフ A Irilc         Iフ ic.No/Datc:0310827902 Approvcd
:01/81/050/01181/AM19/ :03/94/040/01116/Aン 119/ 26.03.2019

1)ccision:′ Fhc(〕 olninittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc R)1lowin3 ad―

hoc norms as pcr wri■ cn commcnts datcd 10.07.2019 8iVCn by Consultant(′ I｀ I〕 (〕
-3):

134 I′ I｀ (〕IIS

(〕odc

74071090

l〕xport itclll

lう Iノ l](〕

′
I｀ It()I′ Y′ I｀ I(〕

C()PPI〕 R BUS
I〕AItS

Quantity

37021.880

Kg

I′ l｀(〕IIS

(〕odc

74040012

Import itcm

As appiicd

I{A conccrncd tnay takc suitablc conscqr-rcntial action accordingiy.

Casc Iヽ o.:97/2/81-

AI」 (〕2/2019

HQ lrilC

:01/81/050/01183/AM19/

Party Nalnc:AMAR
KNI′ I｀ 4ヽ1〕SH
′
l・ I〕CHNOIノ OGH〕S

PItIVA′ I｀ 1〕 Iン IMI′ I｀ I〕D

ItI′Λ lrilc

:30/24/040/00057んへⅣ119/
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Decision: 'l'l-rc Committce considcrcd thc casc as pcr agcnda and notcd thal thc casc was rcferrcd
to (lonsuitant ('l'l:C-3) on 09.07 .2019 lor cxamir-ration. 'l'hc Cornmittcc dccidcd to call thc
appiicant for pcrsonal hcaring as pcr advicc of Consultant ('l'l:O-3) to cxplain thc casc beforc
Norms Commillcc in thc forthcoming NC n'rccting.

'l'hc casc stands dcl'crrcd.

(〕 asc No.:96/2/81-

AIノ (〕2/2019

HQ llilC

136:91/81/0,040118ィ
AMl?/

(〕 asc No.:99/2/81-

AIノ (〕2/2019

HQ「 ilC
137 :()1/81/050/01185/Aヽ419/

Casc No.:6/2/81-

AI」 (〕2/2019

HQlギ ilC

138101/81/059199906/今 Y20/

Casc No.:4/2/81-

AIノ (〕2/2019

HQ「 ilC
139 :01/81/050/00004/Aゝ /20/

Party Nalnc:I)ISHA AUTO ⅣIcctNo/1)atc:7/81-
COMPONI〕NTS PVT.IノTD.AIノC2/2019

10.07.2019

RIノA「 ilc
:03/94/040/01128/ANl19/

Palty Nalnc:POIノYCAB
INDIA I″ IMI′ I｀1:D

RIッAI「 ilc

:03/95/040/01353/AM19/

I)ecision: 'l'hc Comrnittcc considcrcd thc casc as pcr
Corrsultant ('l'lrC-3) for cxamination.

'l'hc casc stands dcfcrrcd.
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Status:

Iノic,No/1)atc:0310827926 1)cferrcd

27.03.2019

Status:

IⅣ〔ect No/1)atc:7/81-    IStatus:  |

IAIノC2/2019       1      1
‐10.07.2019            1         

‐

IIIc.No/Datc:03108280611)efcrred l
:01.04.2019           1        1

agcnda and dccidcd to refer thc casc tol

I)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
applicatiorr was scnt to MSMII on 04.07 .2019 I'or cxamination ol' thc casc. I Iowcvcr, no
comtncnts havc bccn rcccivcd yct. I lcncc, thc Cornmittce dccidcd to wait I'or commcnts.

'l'hc casc stands dcl'crrcd.

Status:

RIノA Ifilc             Iノ ic.No/1)atc:0310827979 1Approvcd
:03/95/040/01299/Aヽ 419/   28.03.2019

I)ecision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc ad-hoc norms
as pcr writlcn comtncnts datcd 10.07.2019 givcn by ConsLrltarrt ('l'lrO-3). (Copy cncloscd)

ItA conccrncd may takc suitablc conscqucntial action accordir-rgly.

Party Nal■ c:POIノ YCA13   VIcct No/1)atc:7/81-
INDIA Iノ IMI′ I｀ I〕 I)       AIノ C2/2019

10.07.2019

Palty Nalllc:APAR      Mcct No/1)atc:7/81-

INI)USTRII]SI′ IMI・ I｀ I〕 I)   AIノ C2/2019
10.07.2019

ItIノ A lrilc                 Iノ ic.No/1)atc:341004500911)cFcrrcd

:34/24/040/00384/ANl19/   29.03.2019            1

I)ccision: 'l'l"rc Committcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
applicatioll was scnt to DPII'l'on 05.07.2019 for cxamination ol'thc casc. I Iowcvcr, no commcnts
iravc bccn rcccivcd yct. I Icncc. thc Cornmitlcc dccidcd to wait for commcnts.

'l'hc casc stands dcl'crrcd.



140 :01/81/050/00007/Aヽ 420/   :05/23/040/00570/AM19/

1)ccision: 
′
I｀hc(〕ollllllittcc considcrcd thc casc as pcr

Consultant(´ I｀ 1](〕 -3)「cDr CXamination.

′
Fhc casc stands dcた rrcd.

Party Nalllc:VOI′ I｀ II

HYDItO PRIVA・ I｀ I〕

Iノ IンII′ I｀1]I)

IIQ lrilc I{l.A Filc Lic.No/l)atc:0510410164 l)cl'crrcd

t4t :01181105010001 I lAM20l :0512410401002681LM191 05.04.2019

Decision: 'l'hc Commitlcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy oI
,application was scnt to I)lll on 05.01.2019 I'or examination ol'thc casc. Ilowcvcr. no cotntncnts
havc bccn rcccivcd yct. I lcncc, thc (lornrnittcc dccidcd to wait for c<lmmcnts.

'l'hc casc stands dcl'crrcd.

Casc No.:7/2/81-

AIノ (〕2/2019

HQ IrilC

(〕 asc No.:11/2/81-

AI」 (〕 2/2019

Casc No.:12/2/81-

AI」 (〕 2/2019

HQ IrilC

Casc No.:13/2/81-

AIノ (〕2/2019

HQ IrilC

Party Nalllc:KI〕 I

I卜 Iヾ)t」 S′ l｀ItII〕 SIノ IMI′「 I〕 I)

ItIノ /ヽ lrilc

Party Namc:PIIノ OT
INI)l」 S′ l｀Iヽ II〕 SIノ

′
I｀ I)。

RIノA Irilc

1)arty Nalllc:WI〕 Iノ SI)t」 N
(〕 ()Itl)1/′ l｀ 1).

ItIノ A Irilc

Mcctlヽ o/1)atc:7/81-      Status:

IAIノC2/2019        ‐
10.07.2019

1ノ iC.No/Datc:0510410162‐ Dcfcrrcd

.05.04.2019

agcnda and dccidcd to rcR)r thc casc to

Mcctlヽo/1)atc:7/81-     Status:

AIン (〕2/2019

10.07.2019

McctTヾo/1)atc:7/81-     Status:

AIノ (〕2/2019

10.07.2019

1′ ic.No/1)atc:0510410178 1)cfcrrcd

ンIcct No/1)atc:7/81-     Status:

AIノ (〕2/2019

10.07.2019

■ノic.No/1)atc:3410045029 1)cFcrrcd

08.04.2019

agcnda and dccidcd to rcncr thc casc to

SHO

142 
:0118110501000121AM201 :0512410401007 561 AM 1 9/ 0t1.04.20 1 9

I)ccision: 'l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was scr-rt to MSML on 02.07.2019 for cxamination ol' thc casc. Ilowcvcr, no

commcnts havc bccn rcccivcd yct. I Icncc, thc Comrnittcc dccidcd to wait lor commcnts.

,'l'hc casc stands dclcrrcd.

1431:01/81/050/00013/Aヽ 420/   :34/24/040/00001/AM20/

IDccision:′ l｀hc Commiicc considcrcd thc casc as pcr

て〕onsultant(71｀ 1lC-3)for cXaminati()n.

IFhc casc stands dcた rrcd.

辟器譜:γ
Minlstry of   l

UdyOぅ .,1:を

i.., ;,: tri l'oreign Trade

, :. i,l ef Foreign Trade

i;rfllerce & lndustry

r\trol'l, New Delhi
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144
Itlノ AIギ ilc Lic.No/l)atc:04 I 0 I 65453 Approvcd

:01/81/050/00018/AM20/   :04/24/040/00001ん へM20/   11.04.2019

1)ccision:′ I｀hc(〕 onllllittcc considcrcd thc casc as pcr agcnda and dccidcd to「 lx thc ad―hoc norms
as pcr writtcn col■ mcnts datcd 09,07.2019 8iVCn by COnsultant(′

I｀ IうC-1)。 (Copy cncloscd)

ItA conccrncd may takc suitablc conscqucntial action accOrdillgly.

Casc No.:18/2/81-

AIノC2/2019

HQ IrilC

Casc No.:19/2/81-

AIン (〕2/2019

HQ「 ilC

(〕 asc No.:20/2/81-

AIノ (〕2/2019

HQI「 ilC

Casc No.:11/3/81-

AIィ (〕2/2019

HQ IrilC

Casc No.:16/3/81-

AIノ (〕2/2019

HQI「 ilC

Page 55

Pany Nainc:APAIt
INDUS′ I｀RII〕 SI′ Iヽ41TIう I)

RI′A「 ilc

4ヽcct lヽ o/1)atc:7/81-      status:

AIン C2/2019
10.07.2019

Dy.Di

Dire`

M:

Pany Namci SII〕 MI〕NS   IMcct No/Datc:7/81-
GΛ MI〕 SΛ RI〕 NI〕WABIノ I〕  AIノ (〕 2/2019
P()Wi〕 It I)Iヽ IVA・ I｀I]       10.07.2019
1フ IMI′ I｀ 1〕 D         I

Status:

Pa■y Namc:T()SIHBA   Mcct No/Datc:7/8卜    Status:
TRANSMISSI()N&     AI′ C2/2019        ‐

I)IS′ I｀ ItI13t」
′
I｀10N          10.07.2019

SYSTIうⅣIS

Party Namc:t」 NIVI〕 RSAIノ  MCCt No/1)atc:7/81-    status:
CABIノ I〕 SIノ

′
l｀D.,        AIノ C2/2019

10.07.2019

Pa■y Nalnc:」 AIN I「 GIノ    Mcct No/1)atc:7/81-    status:
MI]TΛ Iブ INDUS・ I｀ItIIうS   AIノ C2/2019

10.07.2019

Iく I′ A Irilc Iソ ic.No/1)atc:0910067384 1)cfctrrcd

145 :011811050100019/4M20/ :0912410401000071AM20t t2.o4.2otg
l)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was scntto I)lll on 05.01.2019 fur cxamination of thc casc. Ilowcvcr. no commcnts
havc bccn rcceivcd yct. I Icncc, 1hc Committcc dccidccl 1o wait lor comrncnls.

'l'hc casc stands dcl'crrcd.

ItIン A Irilc Iン ic.卜10/1)atc:l110028569 1)crctrred

, n. tjllu1/050/000201LM201 :1tl24l040lo0023lhMtgl 12.04.2019l/l$ | L.\' r

I)ecision: 'i'hc Committcc considcrcd thc casc as pcr agcnda and notccl that thc copy of
application was scnt to I)l'll'l' ot'r02.01 .2019 lor cxamination of thc casc. I klwcvcr. no commcnts
havc bccn rcccivcd yct. I lcncc. thc Cornrnittcc dccidcd to wait I'or comrncnts.

'l'hc casc stands dcl'crrcd.

RIノA Irilc Iノ iC.No/1)atc:0410165492 1)cfcrrcd

141 
:01/tl 1/050/00031 I AM20l :04l24t040t0o290tAMtgt 24.04.2019

I)ccision: 'l'hc Committcc considcrcd thc casc as pcr agcrrda and notcd that thc copy of
application was scnt to MSMII on 02.07.2019 I'or cxamination ol' thc casc. I lowcvcr, no
commcnts havc bccn rcceived yct. I lcnce, thc Committcc dccidcd to wait I'or commcnts.

'l'hc casc stands defcrrcd.

148

ⅢⅢⅢⅢⅢⅢ
l十401



:01/81/050/00036/ノ Mヽ20/   :34/24/040/00007/AM20/   25.04.2019            
‐

1)ccision: 
′
l｀hc(〕olnlnlittcc considcrcd thc casc as pcr agcnda and dccidcd to rcfcr thc casc to

Consuhant(′ l｀ I〕C-3)for eXaininatlon.

・
I｀hc casc stands dcllcrrcd.

(〕 asc No.:13/3/81-

AI」 (〕 2/2019

HQ IrilC

(〕 asc No.:18/3/81-

AI」 (〕2/2019

HQ IfilC

Casc No.:15/3/81-

AIJ(〕 2/2019

1HQ llilC

|(〕 asc No.:27/3/81-

AI」 (〕 2/2019

HQI「 ilC

PRIVATIう Iフ IMITI〕 D

ItI′ A「 ilc

Party Nalnc:POlノ YCA13
1NDIA Iノ IMI′ I｀ 1〕 I)

RIンA Irilc

Party Nalllc:VOI′ I｀ II

HYDRO PRIVATIう
Iノ Iヽ41′ 1｀ 1〕 I)

ItIノ A lrilc

Party Nalnc:SHIVAI′ IK

131MIt′ l｀AIノ CON′ I｀ Iく OIノ S

Iン

′
I｀ I)

Itlソ A「 ilc

Party Namc:SII〕 CHlう M   IMcct No/1)atc:7/81-    Status:
′
1｀ Iう (〕 IIN()Iノ ()(〕 IItS        AIノ (〕 2/2019

t49 
:01/81/050/00033inM20/ :041241040/00007/nM20l 25.04.2019

Decision: 'l'hc (l-lrnrnittcc considcrcd thc casc as pcr agcnda arrd rrotcd thal thc copy <ti

application was scnt to I)PII'l'on 04.07.20191or cxarnination ol'thc casc. I lowcvcr, no commcnts
,havc bccn rcccivcd yct. I Icncc, thc Cornrnittcc dccidcd to wait lor commcnts.

'l'hc casc slands 4.rc.r.a.

:01/81/050/00038/Aヽ 420/   :03/95/040/00035/Aン 120/

1)ccislon: 
′
I｀hc(〕ollllnittcc considCrcd thc casc as pcr

Consultant(′ I｀ IうC-3)For cxamination.

′
I｀he cttc standS dcR)rrcd.

10.07.2019

1′ ic.No/1)atc:041016550611)cFctrrcd

IMcct No/1)atc:7/81-     :Status:

:ALC2/2019
10.07.2019

1フ ic.No/1)atc:0310828632 1)cfcrrcd

26.04.2019

agcnda and dccidcd to rcfcr thc casc to

Mcctlヾo/1)atc:7/81-     Status:

AI′C2/2019        ‐

10.07.2019

1ノ iCoNo/1)atc:0510410396 1)cfcrrcd

126.04.2019

agcnda and dccidcd to rcR)r thc casc to

|ヽ4cct No/1)atc:7/81-     Status:

AI″ (〕2/2019

10.07.2019

1ッ ic.No/1)atc:0510410424 1)cibrrcd

30.04.2019

agenda and dccidcd to rcfcr thc casc to

150

:01/81/050/00035/Aン120/   :05/24/040/00046/AM20/

1)ccision: 
′
Fhc(〕 ol■llllittCc considcrcd thc casc as pcr

Consultant(′ l｀ ItC～ 3)ibr cXainination.

′
l｀hc casc stands dcR)rrcd.

1521:01/81/()50/00047/AM20/  :05/24/040/00054/AM20/

1)ccision: 
′
l｀hc(〕olllinittcc considCrcd thc casc as pcr

lConSultant(′ I｀ I〕C-3)for cXalnination.

|′ l｀hc casc stands dcた rrcd.

僻1驚鷺評
GuPTA

41 1 Page 55



:0 i /8 l/050/000 42lAM20l :04t24t040t0001 U LM20t
I)ccision: 'l'hc Committcc considcrcd thc casc as pcr
Oonsr-rltant ('l'lrC-3) I'or cxamination.

'l'hc casc stands dcl'crrcd.

(〕 asc Iヽ0.:22/3/81-

AIノ (〕2/2019

HQ Ifilc

(〕 asc No.:25/3/81-

AIノ (〕2/2019

HQ「 ilC

Casc No.:21/3/81-

AIノ (〕2/2019

(〕 asc No.:26/3/81-

AI」 (〕2/2019

HQI「 ilC

Pany Nainc:SII〕 CIHうン1
′
1｀ItCHNOIノOGH〕S
PRIVA′ 1｀ I〕 Iノ IMITI〕 D

Iヽ Iノ A Ifilc

I)arty Nalnc:POIノ YCA13
1NDIA I′ IMI′ I｀ I〕D

R1/A「 ilc

IMcct No/1)atc:7/81-    status:
AIノC2/2019        ‐

‐10.07.2019            1

11ソ ic.No/1)atc:041016553011)cfclTcd

30.04.2019            ‐

agcnda and dccidcd lo rcfcr thc casc to

Status:

r :'i'rade
:: 

r Trade

. .-, ll,rIustry
i.elv Delhi

Party Namci SII〕 MIうNS    Mcct No/1)atc:7/81-
GAMItSA RI〕 NI]WAI〕 Iノ I〕  ‐AIノC2/2019
P()WIう It I)ItIVA′ I｀11        lo.o7.2019
1ン IMI′ I｀ I〕 I)

RI′A Irilc

154 :0 118110501000451AM20t :04t24r040/000 t6tAM20t
I)ccision: 'l'hc (lornrnittcc consiclcrcd thc casc as pcr
applicalion has bcen rcccivcd. I lcncc, thc committcc
('l'ltC- l) lor cxamination.

'l'hc casc stands dcl'crrcd.

Iノ ic.No/Datc:04101655311)cfcrrcd

30.04.2019

agcnda and notcd tllat thc hard cOpy Of

dccidcd tO rcた r thc casc to(〕 Onsultant

Status:

ンIcct lヽ0/1)atc:7/81-     status:

AIノC2/2019

10.07.2019

11ノic.No/1)atc:0310828721 1)cFelTcd
.01.05.2019

agcnda and dccldcd tO rctr thc case tO

Pany Nalnci VI〕 S′IAS   Mcct NO/1)atc:7/81-
WIND′ IIう (〕 IINOIノ OGY   AIノ C2/2019
1NDIA PIく IVATI〕       lo.07.2019
I,IMI'I]iI)

I IQ Iiilc RLA liilc Lic.No/l)arc:04 10165523 t)c{.crred
:01/B 1/0s0/0004tlLM20t :04124tl4olooot7tAM20l 30.0 4.2019
I)ecisitln: 'l'hc (lolnmittcc considcrcd thc casc as pcr agcnda and clccidcd to scck lrom thc

I 5s 
oPPli.ant to I'umish lollowing infonnatir)n as pcr advicc ol'borrsr,rltant ('l'l:,C- i ):

1. Iixacl dcscription of cxport product along with nct wcight.
2. Irxact dcscription ol'irnport itcrn aiong with cataloguc.
3. Iixact nalurc <lf import itcms namcly raw matcrial, componcnt and consumablc.4. Valuc ol'consumablcs.
5. I)ctails of indigcnous i,put with trrcir quantity.
6' Pcrccntagc non volatilc mattcr in varioirs paints, hardncr. rcsir-r and adhesivc7. SI. No. 5 & r r of thc Standard I)cficicncv lrormat.'l'hc casc stands dcfcrrcd.

″
性iHllit‖]胸,電咄魚li漁:a品菰6基

“
r

′
I｀hc casc stands dcibrrcd.
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Casc No.:28/3/81-

AIノ (〕2/2019

HQ IfilC

(〕 asc No.:29/3/81-

AI」 (〕 2/2019

HQ lrilC

(〕 asc No.:9/5/81-

AI′C2/2019

HQ IlilC

Casc No.:10/5/81-

AIノ (〕2/2019

HQ lfilC

|(〕 asc No.:8/5/81-

‐AIノ (〕2/2019

1611

1HQ llilC

:01/81/050/00057/AM20/

1)arty Nalnc:」 INI)AIノ SΛ W IMCCtNo/1)atc:7/81-

Iノ INlI′ I｀ 1うI)               IAIン (〕2/2019

110.07.2019

RIノA「 ilc I」ic.No/1)atc:0510410450

Status:

I)clcrrcd

thc casc to

1571:01/81/050/00048/A》 И20/   :05/23/040/00033/AM20/   .02.05.2019

1)ccision: 
′
Fhc(〕 ollllnittcc considcrcd thc casc as pcr agenda and dccidcd to rcfcr

lCOnSultant(′ l｀ 1う C-3)br cxaminati()n.

|′1｀hc case stands dcrcrrcd.

:01/81/050/00049ん へヽ 420/   :05/23/040/00049/AM20/

1)ccision: 
・
I｀hc(〕ollllllittcc considcrcd thc casc as pcr

Consultant(′ l・ IうC-3)for cXamination.

′
I｀hc case stands dcた rrcd.

Party Nalllc:JINDAI.ノ

QUAIノ I′ l｀Y′ I｀UBUIノAR
Iノ IンII′ l｀ 1〕 I)

Iく IノA Irilc

1)arty Nalnc:

Iノ Iヽ41′ I｀ 1〕 I)

ItIノ A Irilc

IⅣIcct lヾo/1)atc:7/81-      Status:

IAI′ C2/2019
110.07.2019

11′ic.No/1)atc:0510410476 1)cFcrrcd

103.05.2019

agenda and dccidcd to rcfcr thc casc to

1591:01/81/050/00058/Aヽ420/   :05/23/040/00055/AM20/

11)ccision: 
′
I｀hc(〕olninittcc considcrcd thc casc as pcr

Consultant(′ I｀ 1〕C-3)For cXamination.

1′ l｀hc casc stands dcfcrrcd.

」INDΛ Iノ SAW IMcctNo/1)atc:7/81-   Status:
IAIノ C2/2019
110.07.2019

1ソic.No/1)atc:0510410481 1)cncrrcd

106.05.2019

agcnda and dccidcd to rcfcr thc casc to

10.07.2019

1ノic.No/Datc:0510410513 Dcた rrcd

1)arty Nainc:CHANDA   IN4cct No/1)atc:7/81-   Status:
STI〕 l〕 Iフ WOItKS PRIVA′ l｀ 1〕 IAL(〕2/2019

160,:01/81/050/00059/nM20l 
:051231040/000611AM201 108.05.20i9

I)ccision: 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was sctrt to MoS on 05.07.2019 for cxamination of thc casc. IIowcvcr, no commcnts

havc bccn rcccivcd yct. I lcncc, thc (lornrnittcc dccidcd to wait lor commculs.

'l'hc casc stauds dcfcrrcd.

Iノ IMH｀ 1〕 D

ItIノ A Irilc

1)arty Nalnc:SCHWItI′ l｀ZI]R

I〕NGINI〕 lうRING
Iフ AI〕 ()ItA′ I｀()ItII〕 S

PV′ l｀ .Iフ
′
l｀I).

Id′A lrilc

:05/24/040/00078/AN120/

Mcct No/1)atc:7/81-     Status:   ‐

AIJ(〕2/2019                    1
10.07.2019

1′ic.No/1)atc:0510410516.I)cfcrrcd  ‐
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I)ccision:'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and notcd that thc hard copy of
application was sct'tt 1o I)lll on 05.01.2019 lor cxamination of thc casc. Ilowcvcr. no commcnts
havc bccn rcccivcd yet. I lcncc, thc Cornmittcc dccidcd to wait 1or commcnts.

'l'hc casc stands dcfcrred.

|(〕 asc No。 :2/5/81…

AIノ (〕2/2019

1HQ IrilC

1621:01/81/050/00051/AM20/

(〕 asc No.:3/5/81-

AIノ (〕2/2019

HQ IrilC

:01/81/050/00052/AM20/

(〕 asc Iヽ 0.:19/5/81-

AI」 (〕2/2019

HQ「 ilC

(〕 asc NO.:20/5/81-

AIノ (〕2/2019

‐HQ Irilc

165 :01/81/050/00069/Aヽ 420/

′
I｀hc casc stands dcrctrrcd.
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I)ecision: 'l'hc Committcc considcrcd thc casc as pcr
Consultant (-l'liC-3) lor cxamination.

'i'hc casc stands dclcrrcd.

Party Nalnc:

JAYACHANDRAN
AIフ IノOYS PItIVATI]
Iフ IMITIう D

ItIノ ノヽ Ifilc

:13/24/040/00147/Aヽ 420/

Party Namc:」 INDAI′ SAW
Iノ IⅣIITI〕D

ItIィΛ Filc

4ヽcct lヾ 0/1)atc:7/81-     status:

AIンC2/2019

10.07.2019

Iノ ic.No/1)atc:1310049277 1)cfcrrcd

09.05.2019

agcnda and dccidcd 10 rcFcr the casc to

Mcct No/1)atc:7/81-    status:

ノヽIノ (〕 2/2019

10.07.2019            1

1ノ ic.No/1)atc:o510410575 1)cfcrrcd

14.05.2019            ‐

Status:

I)ccision: 'i'hc Comrnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was scnt to MSMII on 05.07.2019 I'or cxarnination of thc casc. Ilowcvcr, no
commcnts havc bccn rcccived yct. I lcncc. thc Cornmittce dccidcd to wait lor commcnts.

'l'l-rc casc stands dcfcrrcd.

RIノA「ilc             lIノ ic.No/1)ate:3210078951 1)cFcrred
:32/24/040/00003/AM20/   109.o5.2019            ‐

Party Nalllc:V.K.       vlcct No/1)atc:7/81-    status:

MI〕TCAST PVT.IノTD.   AIノ C2/2019
10.07.2019

163

164

&ittllit‖〕&TttI脱熙お忠:dぬC Casc as pcr
′
I｀hc casc stands dcfcrrcd.

agcnda and dccidcd to rclcr thc casc to

I)arty Nainc:APAR      Mcct No/1)atc:7/81-

INI)USTRII〕 S1/1MI′ I｀ IうI)   AIノ C2/2019

10.07.2019

ItI′A Ifilc           Iノ ic.No/Datc:34100451401)cFcrrcd
:34/24/040/00051/AM20/    15.05.2019            1

1)ccisiOn: 
′
I｀hc (〕 01ninittcc cOnsidcrcd thc casc as pcr agcnda and notcd that thc cOpy of

application was scnt to I)PII′
I｀ On 05.07.2019 fOr cxaininatiOn ofthc casc.IIowcvcr,nO C01nincnts

havc bccn rcccivcd yet.IIencc,thc(〕 01ninittcc dccidcd tO、 vait for c0111rncnts.

s―。3吾吾黒妥lI〔「

職灘爵爾:、輛



(〕 asc N().:13/5/81-

AIノ (〕2/2019

HQ「 ilC

(〕 asc No.:21/5/81-

AIJ(〕2/2019

HQI「 ilC

〔〕asc Iヽo.:22/5/81-

AIノ (〕2/2019

HQ IrilC

I)any Namc:JAIN I「 GIノ   IMcCt NoA)atc:7/81-
MI〕 TAIノ INDUSTRH〕 S    IAIノC2/2019

110.07.2019

Status:

Iノ ic.No/1)atc:0410165601 1)cfcrrcd

166 
:0ll811050100062lAM20l :041241040/001ttg/AMle/ ls.0s .2019

I)ecision:'l'hc (lornrnittcc corrsidcrcd thc casc as pcr agcnda and notcd that thc copy oI
application was scnt to MSMII on 02.07.2019 I'or cxaminatiort ol' thc casc. I Iowcvcr, no

commcnts havc bccrr reccivcd yct. I lcncc, thc Cornrnittec dccided to wait I'or commcnts.

'l'hc casc stands dcfcrrcd.

ItIノ A I「 ilc

I)arty Namc:Iノ 4ヽ WIND   IMcct No/1)atc:7/81-    Status:
POWIう R BIノADItS INDIA  IAIノC2/2019

:01/tl1/050i000701AM201 :3412410401000461AM201 15.05.2019

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck lrorn thc
applicant to lumish lollowing inl'onnation as pcr advicc ol'Consultant ('l'liO-l):-

161 l. Nct corrtcnt of iil{P in l:xport Product.
2. Nct contcnt of Ilalsa Wood, PVC I'orm (Wcight wisc) in Iixporl Product.
3. Nct wcight of Pr:ltrusions, piatc and mctal parts.

4. Nct wcigirt ol'lixport Product.
5. Valuc ol'corrsumablcs.
6. Sl. No. 5 and ll ol'thc Starrdard I)cficicncy liormat.
7 . Caiculation shcct & matcrial balancc lor wcight of cxport.

'l'hc case stands dclcrrcd.

PV′ I｀ .Iノ
′
l｀ 1)

RIノA lfilc

PVT,1/TD

ItIノ A Irilc

10.07.2019

1ノ ic.No/1)atc:3410045142 1)cncrrcd

10.07.2019

1フ ic,No/1)atc:3410045143 1)cfcrrcd

Party Nalnc:Iノ M WIND   Mcct No/1)atc:7/81-    Status:
POWI]R131vADI〕 S INDIA  AIノ C2/2019

:01/til/050/000711AM201 :3412410401000451AM201 15.05.20i9

Decision: l'hc (lornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to scck lrorn tltc
applicant to I'r-rrrrish lollowing inforrnatir)n as pcr advicc of Consultant ('l'lrO- I ):-

168 I . Nct contcnt of If ltP in Iixport Product.
2. Nct contcnt of Ilalsa Wood, PVC lorm (Wcight wisc) in l:xporl Product.

3. Nct wcight ol'Pr"rltn-rsions, platc ar-rd lnctal parts.

4. Nct wcight of lrxport Product.
5. Vaiuc of consumablcs.

, 6. Si. No. 5 and 1l ol'thc Standard l)cl'rcicncy lrormat.

7 . Calculation shcct & matcrial baiancc lor wcight of cxport.

'l'hc casc stands dcfcrrcd.

SH
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(〕 asc No.:18/5/81-

AI」 (〕2/2019

HQI「 ilC

1)arty Nalnci RAINTI〕 CII .Mcct No/1)atc:7/81¨

INTIうRNAT10NAIノ (INDIA)AIノ C2/2019
‐10.07.2019

Status:

169
IRIン AI「 ilc

:01/81/050/00067/AM20/   :05/24/040/00083/AM20/

1)ccision: 
′
I｀hc(〕Omlnittcc considcrcd thc casc as pcr

Consultant(′ I｀ l〕C-3)for cXamination.

′
I｀hc casc stands dcfcrrcd.

Iノic.No/Datc:05104105901)cfcrcd

15,05.2019

agcnda and dccidcd to rcfcr thc casc to

Status:

AIノC2/2019
10.07.2019            1

1′ic.No/Datc:0410165607 Dcfcrcd

Status:

Casc No.:11/5/81-

AI」 (〕2/2019

HQ「 ilC

Casc No.:12/5/81-

AI」 (〕2/2019

HQI「 ilC

′
I｀ 1〕 (〕IIN()Iノ()(〕 II〕 S

PItIVATI]Iノ IMITI〕 I)

RIノAI「 ilc

Party Nalllc:RIう I「OItNl    ‐ンicct No/1)atc:7/81-
TOO1/S PVT.Iフ TI)。 ,     AIノ C2/2019

110.07.2019

ItIノA「 ilc Iン ic.No/1)atc:021020916311)cFcrrcd

170 
:0118110501000601AM201 :021241040/000i t/AM20 I 15.05.2019

I)ccision:'l'hc Comlnittcc corrsidcrcd thc casc as pcr agcrrda and notcd that thc copy of
applicatiorr was scnt to MSMIT on 05.01.2019 for cxamination ol'thc casc. Ilowcvcr, no
commcnts havc bccn rcceivcd yct. I Icncc, thc Cornrnittcc dccidcd to wait for commcnts.

'l'irc casc stands dcl'crrcd.

Party Namc: slllclllrM Mcct No/l)atc:7/u l- status:

t7I :0l/til/050/00061lAM20l :04t24t040t0003UAM20t 16.05.2019

I)ccisitln: 'l'hc Comlnittcc cotrsidcrcd thc casc as pcr agcrrda and notcd that thc copy of
application was scnt to I)PII'l'on 04 .07.2019 I'or cxamination of thc casc. Ilowcvcr, no commcnts
havc bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to wait l'or commcnts.

'l'hc casc slands dclcrrcd.

Casc No.:           I)any Nainc:VOlう
S′ lン Iヽ′ PINIう  Mcct No/Datc:

26/5/81-AIノ C2/2019    vΛ Iう VKN INDIA PRIVΛ TI〕 7/8卜 AIッC2/2019
Iノ IMI′ I｀ I〕 I) 10.07.2019

II IQ Irilc           RIフ A「ilc            Iノ ic.No/Datc:0510れ i06」ウ D`fc拝さd
l:01/81/050/00075/AN120/ .:05/24/040/00101/AM20/     20.05.2019

1721)ccision:′
I｀hさ (〕。1.1littcさ considclさ d tic caζ c as pCr agcnda and notcd that a copy ofapplicatiOn

、vas scnt to I)PII′ I｀ fOr cxanlinatiOn of thc casc. I)PII・
I｀ vidc t」 .(). No.: P_47011/69/2019JI｀SW

‐datcd 04.07.2019 inforincd that thc casc dOcs not pcl■
ain to it.′ I｀hcrcforc,thc(〕 0111lllittcc dccidcd

lo rcfcl・ thc casc to I)III for cxanlinatiOn.

'i'hc casc stands dcl'crrcd.

,rrm-
Dv. Oireci:r'iieneral of Foreign Tr'

;'i;i;;;i; General or Foreisn r
lrri"iii.v "f 
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173

(〕 asc No.:33/5/81-

AIノC2/2019

HQ IrilC

(〕 asc No.:34/5/81-

AIノ (〕 2/2019

HQ「 ilC

(〕 asc No.:35/5/81-

AI″C2/2019

HQ lfilC

(〕 asc No.:36/5/81-

AI」C2/2019

HQ「 ilC

Party Nalllc:BI′ UI〕BIRD
SOIフ AR PRIVATI〕
I′ IMI′ I｀1]I)

RI′A lrilc

IMcct No/1)atc:7/81-      Status:

″` Iノ (〕2/2019

10.07.2019

11ノic.No/1)atc:0510410642 1)cfcrrcd

‐21.05.2019

agcnda and dccidcd lo rcfcr thc casc to

Status:

I)clcrrcd

:01/81/()50/00082/Aン120/   :05/23/040/00078/AM20/

1)ccision: 
′
I｀hc(〕ollllmittcc considcrcd thc casc as pcr

Consuhant(′ I｀I]C-3)for cXaminttion.

′
l｀hc casc stands dcfcrrcd.

Pany Nalnc:」 INI)AIノ SAW IMcctNo/1)atc:7/81-

Iィ Iヽ41′ l｀I]D           IAIノC2/2019
110.07.2019

:05/23/040/00079/Aヽ 420/   123.05.2019            11741:01/81/050/00083ん ヘン120/

and dccidcd to rcfcr thc casc toI)ccision: 
′
I｀hc(〕olninittcc considcrcd tllc casc as pcr agcnda

lConsultant(TI〕 C-3)R)r cXalllinatlon.

′
I｀he casc stands dctrrcd.

ItIノ A Irilc I′ ic.No/1)atc:0510410679

Party Nalllc:(〕 AVIRANGA IMcct No/Datc:7/81-   Status:
I〕NTI:RPRISI〕 S        ,AIフ C2/2019

110.07.2019

RIノA Ifilc IIンic.No/1)atc:()710114946 1)cfcrrcd

:01/81/050/00084/Aヽ 420/   :07/24/040/00042/AM20/   124.05.2019

175'1)CCision:′ I｀hc(〕 olγlinittcc considcrcd thc casc as pcr agcnda and notcd that a copy of application

was scnt to I)III on 05.07.2019 for cxa11lination of thc casc. IIowcvcr, I)III vidc l「 . 〕ヽo.:

10710114946/Ga宙 rangra/2019-HIう I datcd 10.07.2019 infonncd that thc casc docs not pcrtain to it

land may bc consultcd with McitY.′ l｀hcrcforc,thc Committcc dccidcd to rctr thc casc toヽ 4citY

lfor cxarnination.

イ
I｀hc casc stands dcfcrrcd.

I)arty Nalnc:GAVIRANGA INlcct NO/Datc:7/81-   Status:
I〕N'I｀ 1〕 RPRISItS        IAIフ C2/2019         

‐

110.07.2019

Iく I′ A lfilc Iプ ic.卜lo/1)atc:0710114947 1)cricrrcd

:01/81/050/00085/Aヽ 420/   :07/24/040/00043ん へN120/   24.05.2019

17611)CCision:′ 1｀hc(〕 ollllmittcc considcrcd thc casc as pcr agcnda and notcd that a copy of application

was scnt to I)III on 05.07.2019 R)r cxalllination of thc casc. IIo、 vcvcr, I)IH vidc I「 . lヽ o.:

10710114947/(〕 aviran3a/2019-I Il〕 I datcd 10.07.2019 informcd that thc casc docs not pcrtaill to it

●nd may bC COnsultcd with McitY.′ I｀hcrcbrc,thc Committcc dccidcd to rctr thc casc to Mcれ Y
lfbr cxanlination.

'l'hc casc statrds dclcrrcd.

il『 GUPTA
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.(〕asc No.:39/5/81-

IAI」C2/2019

1HQ「 ilc

177:O1/81/059400088/AM20/

178

(〕 asc No.:40/5/81-

AIノ (〕2/2019

HQ「 ilc
:01/81/050/00089/AN420/

(〕 asc No.:41/5/81-

AIノ (〕2/2019

HQ IlilC

(〕 asc lヽ0.:45/5/81-

AI」 (〕 2/2()19

HQI「 ilC

:01/81/050/00094/AN120/

Page 55

I)ccisirln:'l'hc (lommittcc considcrcd thc casc as pcr agcnda arrd notcd that thc copy of
application was scnt to MSMII on 05.07.2019 Ibr cxamination o1'thc casc. Ilowcvcr, no
commcnts havc bccn rcccivcd yct. I lcncc, thc Committcc dccidcd to wait lor commcnts.

'l'hc casc stands dcl'crrcd.

Pany Namc:SHIVAIノ IK  IMcct No/1)atc:7/81-   status:
I〕 IMIう TAIノ CONTROIノ S  IAIノC2/2019        1
1ノ

′
I｀I).                   10.o7.2019            1

RIノA Ifilc            I′ ic.No/Datc:0510410693 Dcfcrrcd
:05/24/040/00096/AN120/   24.05.2019

Party Nalllc:SHIvA1/1K  ‐ンIcct NO/1)atc:7/81-   status:
131MIう TAIノ CONTROIノ S   AI′C2/2019
1ノ

′
I｀I)                   .10.07.2019

1tIン AI「ilc           lIノ ic.No/1)atc:05104106941)cfcrrcd
:05/24/040/00095/Aレ 120/   24.05.2019

Party Namc:SHIvAI′ IK   
～
lcct No/Datc:7/81-   status:

I〕 IMIう
′
I｀AIノ CON′ I｀ROIノ S  AIノ C2/2019

1ノ

′
1｀I)                    10.07.2019

一

Mcct NoA)ate:7/81-  istatus: |
‐
AIノC2/2019       1      1
10.07.2019            1         1

I)ccision:'l'hc (lornrnittcc consiclcrcd thc casc as pcr agcnda arrd notcd that t5c copy ol
application was scnt 1o MSMII on 05.01.2019 lor cxamination of tl-rc casc. IIowevcr. no
commcnts havc bccn rcccivcd yct. I Icncc, thc Comrnittcc dccidcd to wail lor commcnts.

'l'hc casc stands dcfcrrcd.

ItIフ A Irilc Iノ ic.No/1)atc:o510410695 1)ercrrcd

24.05.201917991/81夕
59/900?9件 M20/ :o5/24/040/00094/AM20/

I)ccision:'l'hc Comlnittcc considcrcd thc casc as pcr agcnda and notcd that thc copy of
application was sctrt to MSMII on 05.07.2019 I'or.xu,ninalion of thc casc. Ilowcvcr, no
commcnts havc bccn rcccivcd yct. IIcncc. thc Comrnittcc rJccidcd to wait lor commcnts.

'l'hc casc stands dcl-crrcd.

Casc N().:44/5/81-    Party Namc:Iノ UMINO  IMcct No/Datc:7/81-      sLit::
IAIJC2/2019        ‐INDUSrl、 RIIう SI′IMI′ I｀I]D AI′C2//2019           ‐

10.07.2019

HQ Irilc          RI′ AI「ilc         Iノ ic.NO/Datc:0210209196   D`fcrrき さ
180.:01/81/050/00093/A卜 /120/ :02/24/040/00022/A卜 /120/ 27.05.2019

Dccision:′ I｀hc COmmitcc cOnsidcrcd thc casc as pcr agcnda ana dctidさ
d t8 rcfci thも あsさ t。

Consuhant(′ 11]C… 3)for cxamina■ On.

′
I｀hc casc stands dcfcrred.

I)arty Namc:I〕IIARAT
WIRI〕 ROI)I〕 SI′ IMI・ I｀ IうD

RIフAI「 ilc

:03/94/040/00148/Aヽ 420/

481



Dccision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr
application has bccn rcccivcd. Ilcncc, thc Cornrnittcc
(lllC-3) I'or cxamir.ration.
'l'hc casc stands dclcrrcd.

agcnda and notcd that thc hard copy ol'
dccidcd to rcfcr thc casc to Consultar-rt

(〕 asc No.:48/5/81-

AI′ (〕 2/2019

Mcct No/1)atc:7/81-

INDUCT10N PRIVATI〕  AIンC2/2019
1ノ I)vII′ I｀ 1〕I)               10.07.2019

I IQ Irilc I{l.A ljilc l-ic.No/l)atc:0710114996

I 82 
:01/tt 1/0s0/000911AM201 :071241040/000s 1lAM20l 3 I .0s.20 l9

I)ecision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and notcd that
'application was scnt to I)l II on 05.07 .2019 for cxamination of the casc. I lowcvcr,
.havc bccn rcccivcd yct. I Icncc. thc Comrnittcc dccidcd to wait for commcnts.

'l'hc casc stands dclcrrcd.

()「 FIメ INE CASES

183

Casc No.6/53/8卜 AI′C2/2011 AI′ S・ 1｀()MI)ItOJlう C′ l｀SINDIA I″ IMI′ l｀ Iう D
HQ IrilC NO.:01/81/050/()0515/AM12/DItS.H/

1く Iフ A Ifilc〕 oヽ.:03/94/040/01033/2へM12/
1tcqucst for ratiflcation of norms in rcspcct of Advancc

Authorization〕 oヽ.0310683926 datcd 29.02.2012.

Status:

I)cfcrrcd

thc copy of
t-to cotnmcnts

Subjcct:

Decision: 'l'hc Cornrnittcc considcrcd thc casc as pcr thc agcnda notcd thal thc casc was rcjcctcci irl

McctingNo. 18/8ldatcd 04.12.2012 duc to non sr,rbrnission of rcply of dcficicr-rcy icttcr. Ilowcvcr, thc

applicant vidc lcflcr datcd 09.02.201 6 I'urnishcd thc rcply with a rcqucst to fix thc ad-hoc norms.

'l'hc applicant's rcply was rcfcrrcd to I)tll on 31.05.2019 for cxamination. Sincc, no commcnts havc

been rcceived yct, thc Comrnittce dccidcd to rcmind DIII for cxpediting thc commcnts.

'l'he casc stands dcl'crrcd.

I tt4

Mccting Nurnbcr: 7/81

I)atcd: 10.07.2019

Casc No.4/ I /tt 1 -ALCZl201l
Mccting Nr"unbcr: 7/81

I)ated: 10.01.2019
Subjcct:

Iiccision:'l'hc Corntrittcc

Statr-rs:

I)clcrrcd

Statr"rs

I)clcrrcd

ASSOCIATI〕 I)CABI′ ItS PRIVATItI′ Iヽ41Tlう I)

HQ IrilC:01/81/050/00641/AM17/1)ltS― I1/

1tIノ A lrilc:03/94/040/00914/AM17/

1tcqucst lor modiflcation of ratiflcd norms in rcspcct

of Advancc Authorization No. 0310810350 datcd
05.01.2017

considcrcd thc casc as pcr thc agcnda notcd that thc casc was approvcd in

Mceting No. lO/tll datcd 08.0tt.2017 as pcr writlcn commcnts of DPll'l'vidc Lj. O. No.:1216012017-
'l'SW/75 datcd gtt.0ti.2017. Ilowcvcr, thc applicant vidc lcttcr datcd 02.09.2017 rcqr-rcstcd for rcvisiou

of thc ad-hoc norms.

'l'hc applicant's rcprcscntation was rcfcrrcd to DPII'I' on 21.02.2018 for examination. Sincc, llo

commcnts havc bccn rcccivcd yct, thc Cornrnitlcc dccidcd to rcrnind I)PII'I' l'or cxpcditing thc

commcnts.

'l'hc casc stands dcl'crrcd.
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ASSOCIATI:D PIGMI〕 〕ヽ(TSIノ IMI′ I｀ I〕D
HQ IrilC:01/81/050/00591/AM17/1)I〕 S― I1/

1tIノ ノヽ lrilc:02/24/040/00143/Aン 117/

1tcqucst for rcvision of rati「lcd norlns in

Advancc  Atlthorization  No.  02102071

28.10.2016.

I)ccision: 'l'hc Comlnitlcc considcrcd thc casc as pcr thc agcnda notcd thal thc casc was approvcd irr
Mccting No. 10/81 datcd Oti.08.2017 as pcr writlcn commcnts of I)PII'l'vidc Lj. O. No.: 1216012017-
'l'SW/6tl datcd 0[t.0U.2017. Ilowcvcr, thc applicant vidc lcttcr datcd 21.11.2011 rcqucstcd lor rcvision
ol'thc ad-hoc norms.

'l'hc applicant's rcprcscntation was rcfcrrcd to I)I'}ll'l'on 12.01.201tt I'or cxamination. Sincc, r-ro

commcnts havc bccn reccivcd yct, thc Commitlcc dccidcd to rcrnind I)PII'I' I'or cxpcditing the
commcnts.

'l'hc casc slands dcfcrrcd.

ASSOCIATI〕 D PIGMIうNTSIノ IMI′ l｀1:D
HQ lrilC:01/81/050/00575/AM17/1)ltS― I1/

1tIノ A Irilc:02/24/040/00177/AⅣl17/

1ヽ cqucst for rcvision of ratiflcd norms ill rcspcct of

Advancc  ALlthOrization  No.  0210207204  datcd

15.12.2016.

I)ccision: 'l'hc Cornrnittcc considcrcd thc casc as pcr thc agcnda notcd that thc casc was approvcd in
Mccting No. lO/ttl datcd Ott.08.2017 as pcr writlcn corrmcnts ol't)PII'l'vidc U. g. No.: 1216012017-'l'SW/72 datcd 08.08.2017. Ilowcvcr. thc applicant vidc lcttcr datcd 21.11.2011 rcqr-rcstcd l-or revision
ol'thc ad-hoc norms.

'l'lrc applicant's rcprcscntation was rcfcrrcd to I)l'll'l'on 12.01.2018 for cxamination. Sincc, no
commcnts havc bccn rcccivcd yct, thc Commitlcc dccidcd to rcminrj I)PII'I' I'or cxpcditing thc
commcnts.

i85
Casc No. 1 ti/24 181 -A1,C21201 6

Mccting Numbcr: 7/tl I

I)atcd: i0.07.2019
Sr,rbjcct:

'l'hc casc stands dcfcrrcd.

187

Casc No. 8/3/tt l -ALC2|20 1l
Mccting Nurnbcr: 7/8I
I)atcd: 10.07.2019
Subjcct:

'l'hc applicant's rcprcscntation was rclcrrcd to DIrll'l' on 2l.o2.2olg
commcnts havc becn reccived yet, thc Committce decided to rcmind
commcnts.

'l'hc casc star-rds dcfcrrcd.

rcspcct of
13 datcd

Statr-rs

I)cfcrrcd

Status

I)cfcrrcd

186

(〕 asc lヽ o.2/24/81-AIノ (〕 2/2016

ンlccting Numbcr:7/81

1)atcd: 10.07.2019

SuttCCt:

ASSOCIノヽ
′
I｀ItI)I)IGン il〕NTSIノ IンIITI〕D

HQ IrilC:01/81/050/00042晨 M18/1)I〕 S― I1/
1tIノ AI「 ilc:02/24/040/00264/Aヽ /117/

1tcqucst ik)r rcvision of ratiAcd nOrins ill rcspcct of

Advancc  ALIthOrization  No,  0210207512  datcd

03.04.2017.

I)ccision: 'l'hc Cornmittcc considcrcd thc casc as pcr thc agcnda notcd that thc casc was
Mccting No. 12181 datcd 05.09.2017 as pcr writlcn comrrcnts o[l)PII'l'vidc tJ. O. No.:'l'SW/tl1 datcd 18.09.2017. IIowcvcr, thc applicant vidc lcttcr datcd 21.11.2017 rcqucstcd
of thc ad-hoc norms.

Status

[)cfcrrcd

approvcd in

12/65/2017-

for rcvls10n

R)r cxalnillation, Sincc, no

I)PII´ I｀  for cxpcditing thc
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AS′ I｀A INDIΛ PRIVA′ l｀It Iフ IMITl〕 D
HQ IlilC NO:01/81/050/00354/ANl15/Dl〕S.H

RI′ AI「 ilc No.:34/24/()40/()()088/Aン115/

1tcqtlcst R)r ratiflcation of norills in rcspcct of

ノヽdvancc  Authorization  No.  3410040446  datcd

14.08.2014.

Dccision: 'l'hc Cornmitlcc considcrcd thc casc as per thc agcnda notcd that thc casc was rcjcctcd in
Mccting No. 05/Uldatcd 1ti.06.2015 duc to non sr"rbrnission o1'rcply ol'dcficicncy lctlcr datcd

11.12.2014 I'oliowcd by rcmindcr datcd 24.02.2015 & 29.04.2019.1lowcvcr. thc applicant vidc lcttcr
datcd 07 .05.201 8 lumishcd tirc rcply witir a rcqucst to fix thc ad-hoc norms.

'l'hc applicant's rcply was rcfcrrcd to DPII'l'on 13.06.201t1 for cxamination. Sincc, lto commcnts havc

bccn rcccivcd yct, thc Comrnittcc dccidcd to remind I)PII'l' for cxpcditing thc comtncnts.

lttS
Casc No. 40/l I /ti I -n l,C2l2O1 4

Mccting Numbcr: 7/tl I

l)atcd: 10.01.2019
Subjcct:

'l-hc casc stands dcfcrrcd.

I tt9

Casc No.6/3/8 I -ALC2|20 1 5

Meeting Nurnbcr: 7/81

I)atcd: 10.01.2019
Subjcct:

190

(〕 asc]ヽ o.17/22/81¨ AIン (〕2/2015

Mccting Nulmbcri 7/81

1)atcd: 10.07.2019

SuttCCt:

Statr-rs

I)cf-crrcd

Statr.rs

I)cfcrrcd

Status

I)clcrrcd

AS′ FA INDIA PRIVATlう IノIMITI〕 D
HQ lrilC No:01/81/050/00079/AM16/1)Iう S・ H

ItIノ A lrilc〕 oヽ.:34/24/040/00292/2へM15/
1tcqucst for ratiflcation oF norills in rcspcct of

Advancc  Atlthorization  No.  3410040933  datcd

06.02.2015。

I)ccision: 'l'hc Cornrnitlcc considcrcd thc casc as pcr thc agcnda notcd that thc casc was rcjcctcd in
Mcctirrg No. 12181 datcd 22.09.2015 duc to non sr-rbrnission of rcply ol' dcficicrrcy lctlcr datcd

23.06.2015 lollowcd by rcmindcr datcd 17.0tt.2015. llowcvcr, thc applicant vidc icttcr datcd

07 .05.2018 furnishcd thc rcply with a rcqucst to fix tirc ad-hoc nonrls.

'l'hc applicant's rcply was rcfcrrcd to I)PII'l'on 13.06.201ti for cxaminatior-r. Sincc, no corlmcnts havc

bccn rcccivcd yct, thc Cornmittcc dccidcd to rcmind I)PII'l' I'or cxpcditing thc commcnts.

'l'hc casc stands dcl'crrcd.

AS′ FA INDIA PRIVATI]Iノ IMITI〕 1)

HQ lrilC NO:01/81/050/00454/AM16/1)l]S.H

Iく Iノ A Irilc lヽ o.:34/24/040/00137/AM16/

1tcqし lcst Fc)r ratincation of norins in rcspcct of

Advancc  Aut1lorization  No.  3410041462  datcd

17.08.2015.

Dccision:′ I｀hc Col■ mi■ cc considcrcd thc casc as pcr thc agcnda notcd that thc casc was rqcctcd in

Mccting No. 09/81 datcd 26.07.2016 duc to non subinission of rcply of dcrlcicncy ICttcr datcd

26.04。2016 fo1lo、 vcd by rclllindcr datcd 13.06.2016. IIowcvcr, thc applicant vidc lcttcr datcd

07.05。20 1 8 fLlrniShcd thc rcply、 vith a rcqucst to rlx thc ad_hoc norins.

'l'hc applicant's rcply was rcl'crrcd to I)PII'l'on 13.06.2018 I'or cxamination. Sit-tcc, lto colrllncnts havc

bccn reccivcd yct, thc Comrnittcc dccidcd to rcmind I)PII'l' for cxpcditing the colnmcnts.

'l'hc casc stands dcl'crrcd.

辟脚 l`

MiniStry●

Udy('し ヽ

T GUPTA
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AS・ IA INDIA PRIVATI〕 Iノ Iヽ4H｀ I〕 D
HQI「 ilC No:01/81/050/00260/AM17/1)I〕 S.H
RIノA Irilc No.:34/24/040/00213/Aヽ 416/
1tcqucst fc)r ratiflcatiOn of nornls ill rcspcct of

Advancc  AtlthOrization  No.  3410042077  datcd

18.04.2016.

Dccisi()n:′ I｀hc COmmilcc cOnsidcrcd thc casc as pcr thc agcllda notcd that thc casc was racctcd in

Mccting No. 26181 dated 21.03.2017 duc to non submisiion ol'rcply of dcficicncy letter dated
14.12.2016 I'ollowcd by rcmindcr datcd 27.01.2017. Ilowcvcr, thc applicant vidc lcttcr datcd
07.05.201ti I'urnishcd thc rcpiy with a rcqucst to fix thc ad-hoc norrrs.

'l'hc applicant's rcply was rcfcrrcd 1o I)PII'l'on 17.09.2018 1'or cxamination. Sincc, no commcnts havc
bccn rcccivcd yct, thc Cornrnittce dccidcd to rcmind I)PII'l' I'or cxpcditing thc commcnts.'l'hc casc stands dcfcrrcd.

13(〕 INSTItUMIう NTSINDIA PRIVΛ ′II〕 Iン IMI・ I｀ Iう 1)
HQI「 ilC No:01/81/162/  /AM19/1)I〕 S.H
KASIうZ Irilc No: KASI]Z/100%Iう Ot」/11/46/2003-
04/Vol.I_941

Rcqucst br ixatiOn Of wastagc nOrms in rcspcct 6f

MlChincO compOncnts undcr 100%I〕oU.
Decision: 'l'hc Committcc considcrcd thc casc as pcr thc agcnda notcd lhat thc company had obtaincd
ad-hoc pcrrnission from thc Officc of Dcvcloprncnt Comrnissioncr. Kandla Spccial liconomic /.o,c
(KΛ SI〕 Z),Gandhttham m 2007 whcrdn thc・ ()/OD(〕 ,KASI]Z,(ial百五面Iパ玉

´

V活:石詳
Vit鳥
「 ヽま

KASI]ン:/10oO/。 Iう ()t」/11/46/2003-04/4218 datcd 19,7.2007 had flxcd wastagc norins on ad―
hOc basis fbr a

ltil[‖ |111::lri選 ‖iIIll∫llil鶯
||‖      ||lillI`

apply to tllc Norins Col■ mittcc, I)Gl「 T fOr flnal
colmpany has rcqucstcd to rlx thc wastagc norins.

191

(〕 asc No.9/14/81-AIノ (〕2/2016
ンIcctin3 Nulnbcr:7/81

1)atcd: 10.07.2019

SuttCCti

192

Casc No.AR-18
4ヽccting Nuinbcr:7/81

1)atcd:lo.07.2019

SuttCCt:

'l'hc applicant's rcprcscntation
Sincc, no cofilmcnts havc bccn
commcnts.
'l'hc casc stands dclcrrcd.

193

Casc NO.1/16/81-Alン C2/2010
4ヽccting Nし linbcr:7/81

1)atcd:lo.07.2019

SuttCCt:

datcd 4.5.2018 was rclbrrcd to D}rll'l'
rcccivcd yc1, thc Commiltcc dccidcd to

on 23.05.20 i8 l'or cxarnination.
rcmind I)PII'l' lor cxpcditing the

Slatr"rs

Dcl'crrcd

Status

I)cfcrrcd

I〕 HANDARII「 OH′S&′ I｀ t」 131〕 SIノ IMI′ I｀I:D
HQ llilC No:01/81/050/00086/AMH/1)Iう S.II′

Iヽ
Iハ Iri19 NO:9β /94/040/00268/AM11/

員職胤
お
k‖I扉視t熱
鯰
守
d::I::品
ぽ
pttt∬

02.07.2010.

thc casc as pcr thc agcnda notcd thal tha1 thc casc was approvcd in
)12 as pcr wnttci cOmmぷ its 8子 M`V√語 JW(Ittlkう ぢおよ1■

ンicctin3 1｀ 0・ 42/81 datcd 03.01.2(
r、ル、l γγ、 ′J′、4´、月 ハ⌒ 1⌒

^^1, YY       l     _     __(VOl― II)datCd 02.12.2011.HOwcvcr,thc applicant vidc lcttcr datcd o9.05.2017 rcqucstcd R
or rcvis10nof thc ad-hoc norms.

'l'irc applicant's rcprcscntation was I'orwardcd to MoS on 13 .lo.2orl
Sir-rcc, no commcnts havc bcen reccivcd yct, thc comrnittcc dccidcd to
commcnts.
'i'hc casc stanc'ls dcl'crrcd.

rcrnind MoS for expcditing thc

Status

Dcferrcd

&25.06.2019 fOr cxal■ linatiOn.

Dy.0
Dirf

Mi

; :-iLnoralof Foreign Trade

o, Ceneral of ForeignTrade

, or bormerce & lndustry

.,i"g Bhr*an' New Delhi
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lX.iSunr'l'hc Corr-rrnittcc considcrcd thc casc as pcr thc agcnda notcd that thct thc casc was approvcd in
McctingNo.42181 datcd 03.0i.2012 as pcrwrittcn commcnts ol'MoS vidc I.,. O. No.:2(5)12006-'l'W
(Vol-ll) datcd 02.12.201 l. I Iowcvcr, thc applicant vidc lctlcr datcd 09.05 .2011 rcqr.rcstcd lor rcvisior.r

of thc ad-hoc nonrs.

'l'hc applicant's rcprcscntation was lorwardcd to MoS on 13.10.2017 8.25.06.2019 lor cxaminalion.
Sincc, tlo colrrrrrcnts havc becn rcccivcd yct, thc Cornrnittcc dccidcd to rcmind MoS lor cxpcditing thc
commcnts.

'l'hc casc stands dcl-crrcd.

195

194

Case I\o.6212918 1 -n LC2120 1 0

Mccting Nurnbcr: 7/8I
I)atcd: 10.01.2019
Sr"rbjcct:

Casc No.l4l10/8 i-n LC212014
Mccting Numbcr: 7/ti 1

Datcd: 10.07.2019
Sr"rbjcct:

196

Casc No.22/11/81-AIノ C2/2013

Mccting Numbcr:7/81

1)atcd:10.07.2019

SuttCCt:

BHANDARII「 OII′S&TUBI〕 SIノ Iヽ41TI〕 D
HQ「ilc No:01/81/050/00305/AMH/1)I〕 S.I1/
1tIノ AI「 ilc No:03/94/040/00418/Aヽ411/

1tcqucst for rcvision of rati「lcd norlns in rcspcct of

Advancc  Authorization  No.  0310595668  datcd

07.10.2010.

(〕 ()ItI)S(〕 Al〕 Iノ I〕 INI)l」 S′ I｀ ItIItS Iノ I｀41′ I｀ 1〕 I)

HQI「 ilC No:01/81/050/00271/AM15/1)l〕 S.H

Iく Iノ A Irilc]ヽ o.:05/23/040/00311ん へM14/
1tcqucst For rati「 lcation oll norins ill rcspcct of

Advancc  Authorization  No.  0510371560  datcd

22.11.2013.

StatLrs

I)clcrrcd

Statr,rs

I)cI'crrcd

Statr-rs

I)ci-crrcd

approvcd in

12/91/2013-

br rcvlsK)11

Dccision: 'l'hc Commitlcc considcicd thc casc as pcr thc agcnda notcd that thc casc was rcjcctcd in
Mccting No. 0l/ttl datcd 17.04.2015 duc to non submission of rcply of dcficicncy lctlcr datcd

28.10.2014 followcd by rcmindcr datcd 18.12.2014 &,23.03.2015. Ilowcvcr, thc applicant vidc lcttcr
datcd 08.12.2017 fr"rrnishcd thc rcply with a rcqucst to fix thc ad-hoc norms.

'l'hc applicant's rcply was I'orwardcd to I)I'll'l' on 20.02.2018 1'or cxarnination. Sincc, lto cotnlrtcnts

havc bccn rcccivcd yct. thc Cornrnitlcc dccidcd to rcmind I)PII'l' for cxpcditing thc comtrcnts.

'l'hc casc stands dclcrrcd.

COSIⅥ OS I〕NGI′ I｀ l〕CII PRIVATI〕 Iフ Iヽ41TI〕 D
HQ IrilC No:O1/81/050/00176/ANl14/1)ltS.H

ItI′ AI「 ilc〕 oヽ.:34/24/040/00070/ANl14/

1tcqucst R)r ratincation of norlns in rcspcct of

Advancc  Authorization  No.  3410037354  datcd

08.07.2013.

Decision: 'l'hc Cornmittcc considcrcd thc casc as pcr thc agcnda notcd that thc casc was

Mccting No. 17lttl datcd 05.11.2013 as pcr writlcn comrncnts of l)PII'l'vidc Lj. O. No.:
'l'Sw/tt7 datcd 1tt.11 .2013. Ilowcvcr, 1hc applicant vidc lcttcr datcd 26.04.2018 rcqr"rcstcd

of thc ad-hoc nonns.

'l'hc applicant's rcprcscntation was lorwardcd to l)l'}ll'l'on 18.09.2018 for cxamination. Sincc, tltr
commcnts havc bccn rcccivcd yct, thc Cornmitlcc dccided to rcmind I)PII'I' lirr cxpcditing thc

commcnts.
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IHNDAI′CO INDUS′ I｀ ItII〕 SIノ IンII′ I｀ I〕 I)

HQ IrilC No.:01/81/050/00440/AM16/1)liS― I1/

RIノΛ
「
ilC No.:34/24/040/00171/ANl15/

1tcqucst fcDr rcvision of rati「 lcd nori■ ls in rcspcct of

Λdvancc  Authorization  No.  3410040605  datcd

08.10.2014

I)ccision: 'l'irc Comrnittcc considcrcd thc casc as pcr thc agcnda notcd that thc casc was approvcd in
Mccting Nos.25ltll datcd 22.03.2016 as pcr writtcn commcnts ol'I)PII'l'vidc Li.O. No. 1212312016-
'l'SW/10 datcd 22.3.2016. 'l'hc norms wcrc rnodificd in Mccting No. 02181 datcd 18.04.2017 as pcr
wriltcn cornmcnts of I)lPP vidc LJ.O. No. 1213012017-'l'SWl42-AlI\ datcd 18.4.2017. IIowcvcr, thc
applicarrt vidc lcttcrdatcd 26.06.2017 agairr rcqr-rcstcd l'or rcvision o1'thc ad-hoc norms.

'l'hc applicant's rcprcscntation was lorwardcd to I)l'}ll'l'on 06.01.2011 I'or cxaminalion. Sincc, r-ro

commcnts havc bccn rcccivcd yct, thc Comrnitlcc dccidcd to rcrnind I)PII'I' lor cxpediting thc
commcnts. 'l'hc casc stands dcl'crrcd.

」AYI〕 HAヽ/ANI MI〕 TAIノ INDUS′ FRH〕 S
HQ「ilc No:01/81/050/00300/AM15/DI〕 S.H
RIノA Irilc No.:03/94/040/00194/AN115/

1tcqucst for rcvision of rati「Icd norllls in rcspcct of

Advancc  Authorization  No.  0310784691  dated

06.06.2014.

I)ccision: 'l'l-rc Committec considcrcd thc casc as pcr thc agcnda notcd that thc casc was approvcd in
Mccting Nos. 10/UI datcd 12.08.2014 as pcr writtcn commcnts ol'DPII'l'vidc tj.O. No. l2l22ll20l4-
'l'Sw/ti1 datcd i5.10.20i4. 'l'hc nortns wcrc rnodificd irr Mccting No. 16181 datcd 11.11.2015 as pcr
writtcn commcnts of I)lPI'} vidc LJ.O. No. 12112212015-'l'SW/339-nlR datcd 17.1l.2Ol5.llowcvcr, the
applicant vidc lctlcr datcd 25.10.2016 again rcqucstcd I'or rcvision of thc ad-hoc norffrs.

'l'hc applicant's rcprcscntation was lorwardcd to I)PII'l'on 18.09.2018 for cxamination. Since, no
commcnts havc bccn rcccivcd yct, thc Comrnitlcc dccidcd to rcrnind l)Pll'l' I'or cxpcditing thc
comrncnts. 'l'hc casc stands dcl'crrcd.

191

Casc No. 3 12218 1 -ALC21201 5

Mccting Nurnbcr: 7/81

I)atcd: 10.01.2019
Sribjcct:

I98
Casc No. 43l10/81-n LC2l20l4
Mccting NLrmbcr: 7/tl I

I)atcd: 10.07.2019
Subjcct:

199

Casc No.AI{-295l
3sl4181-A1.C2t2013
Mccting Nurnbcr: 7/tl1
I)atcd: 10.07 .2019
Subjcct:

Status

I)cfcrrcd

Status

I)cl'crrcd

Statr"rs

Approvcd

I′AXMI I]Iフ l〕 C′ I｀RONI(〕 S MOUIノ DS & PRIう (〕 ISION
I〕NGINI]Iう RING PRIVATI〕 I′ IMI′ I｀ I〕D
HQ IrilC No:01/81/050/00090/AM14/1)lう S― I1/

1tI′ A Irilc]ヽ0:07/24/040/00523/AM13/

1tcqucst for rati「Ication of nOrms in rcspcct Of Advancc
Authorization]ヽ o.0710094713 datcd 09.04.2013.

I)ccisitln: 'l'l-rc Comrnitlcc considcrcd thc casc as pcr thc agcnda notcd that thc casc was rcjcctcd ir-r

Mcctirrg No. 0tl/tll datcd 28.07.2015 duc to non submission ol rcply of dcficicncy lcttcr datcd
11-12.2014. IIowcvcr. the applicant vidc lcttcr datcd 09.12.2017 and 30.01.2018 furnishcd thc rcply
with a rcqucst to fix thc ad-hoc norms.

'l'hc Cornmitlcc rcconsidcred thc casc and dccidcd to fix thc ad-hoc norms as pcr writlen comments
givcrr by Consr"rltant ('l'1.)O- l) as undcr:

i. 'l'hc quantity ol' irnport itcm at Si. No. I rnay bc allowcd as 1.05 Kg/Kg c<lntcnt in thc cxport
product.

2. 'l'hc quantity of irnport itcm at Sl. No. 2 to 5 may bc allowcd as 0.02 Kg/Kg ol'cxporl wcight.

ItA cor-rccrncd may takc I'r"u1hcr ncccssary action as pcr thc dccision ol-NC.
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Dccision: 'l'hc Comrnitlcc considcrcd thc casc as pcr thc agcnda notcd that thc casc was rcjcctcd in
Mccting No. 05/tt1 datcd 03.06.2014 duc to non submission of rcply ol'I)lll dcl.rcicncy lctlcr datcd

30.10.2013 followcd by rcmindcr datcd 19.12.2013,09.05.2014,20.05.2014 & 05.06.2014. Ilowcvcr,
thc applicant vide lct1cr datcd 30.01t.2014 lumishcd thc rcply with a rcqucst to fix thc ad-hoc norrls.

'l'hc applicant's rcply datcd 05.1i.2016 was forwardcd to I)PII'I'on 12.05.2011 lbr cxamination.

I lowcver, thc matlcr was dcliberatcd in thc mceting and the Comrnitlcc decidcd to rclcr thc casc I)lll
for cxamination.

'l'hc casc statrds dclcrrcd.

201

200

Casc No.40/ I I i8 I -Al ,C2l2,O13

Mccting Nurnbcr: 7/81

Datcd: 10.01.2019
Sr"rbjcct:

Casc No.15/2/81-Λ Iン C2/2014

VCCtl,3 Numbcr:7/81
1)atcd: 10.07.2019

SuttCCt:

Iノ I]I′ I｀WIND  SHRIRAM  MANUIfACTURING
1/1ヽ 41′ I｀ I〕 I)

HQ lrilC No.O1/81/50/194/AM14/1)Iう S,H

RA「 ilc No.04/24/()40/00071/Aン 114/
1tcqucst R)r rati「 Ication of norills in rcspcct of

Advallcc  Aut1lorization  No.  0410147961  datcd

15.07.2013.

VINl〕Y CORI)OItΛ T10N PRIVΛ TIEI′ IMI′ l｀ ItD

HQ IrilC No.:01/81/050/Oo016/ハ M15/1)ltS― I1/

1tI′ A Irilc lヽ o.:05/24/040/00337/AM14/

1tcqtlcst for rcvision of rati「lcd norllas in rcspcct of

advancc atlthorization no.0510378011 datcd 03.02.2014.

Status

Dcfcrrcd

Status

I)efcrrcd

Dccision: 'l'hc Cornmittcc considcrcd thc casc as pcr thc agcnda notcd that thc casc was approvcd irr

Mccting No. 1i181 datcd24.02.20l5 as pcr writlcn commcnts of C & PC vidc O.M. No.4601 I 1112015-

pc.ll OatcO 04.02.20i5. Ilowcvcr, thc applicant vidc lcttcr datcd 22.01.2016 rcqucstcd lor rcvision ol'

the ad-hoc nonrls.

'l'hc Cornrnittcc rcconsidcrcd thc casc and notcd that Consultant ('l'lrc- 1 ) has rccommcndcd wastagc ol'

5o/o on nct contcnt in thc cxport product in r/o import itcms No. I-23. Consr:ltant ('l'l)C-l) lLrrthcr

adviscdtoscckthccommcntsofl)PII'l'inr/orcstol'thcitmcs. Ilcncc,thcCommittccdccidcdtorclcr
thc casc to I)I'}ll'l'for commcnts in r/o rcst of thc itcrns.

l'hc casc stands dcfcrrcd.

****** *
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SDF

Expt)rt iterrls
１

　

一
２

Model number, technical specification and specitic quanttty-both ln terrns or numoer trl
nnv) and/or weisht- of each expotl product (Appendix-33 of currenl HBP reftrs)'

of each export product, Catalogue, if any, may

4

weigt t of each of the imported and indigenous input, separately tor each proouct, Ior Ine

purfrr. of material balancing. Net wiigtrt (Gross weight minus wastage) for each

lmported and indigenous inpuiin the export product may be indicated' Net weight along

with details of otti.r imported input to be used in the resultant product and sought to be

imported/procured frorn sources e16er than the license, if any, may also be indicated'

Import ltemt
6 Information about the inputs required per unit of the resultant product as per Sl.

Appendix-l lA appearing in current HBP (Vol.l) separately for each product. --

NO. 1 01

Con
7

eresultantproductshowingplacementandexactuse
of components in the export product (s).

9 Bifurcated quantities of components to be accounted tbr in the resuttant prooucl ano I

requirement of components as spares. Raw Material I Consumables'

omposition, range, thickness etc. of the items

nronoserl for imoort
１〇

　

一Ｈ duct, basic calculation as to how of raw

materiil proposed for import has been arrived at, including the net weight of components

to be manufactured out of these imported materials, wastages claimed at each stage of

manufacturing with complete justification and supported by documentary

evidence/drawings etc. : :
ll (a)
12

Sh"".t lr"""tEasram of the material indicating the wastage durlng ]-!4!Xln&
v.--,, ._J 

---- -. - c

CrossSectionalhcalculationofrawmaterialrequirement
and the weight of itre Cable in Kg. per Km. Copy of relevant National/lntemational

Standard/buyer's data sheet may also be furnished'

1

14

etc.

Weight of Steel, which requires imported welding material, glvlng breaK-up oI:

i) Steel Plates/Sheets upto 30mm thickness

iil Steel Plates/Sheets more than 30 mm thickness and

iii) Steel Plates/Sheets more than 70 mm thickness'
iri others e.p. Flanses. Pipes. Tubes, Bars/Rods, Casti

upto 70 mm thickness

particutars of the licenses obtained in the

modification) for the same export product

Public Notice No.48 dated 14.l L2002,

ALC (with or without
application, in view of耐

ｒｅｄ
ｅ
四
ｃｏｖ

ratified by
under this

Use of export Product.
16 You are advised to aPPIY for SION. -

Please use expan17

18

Any other information:19

20 The information called for must be submitted in dupllcate wltnln rf, oays Irorn uI€ ui

of issue of this letter. The information may be directly sent to Chairman, NC-ll, O/o

DGFT. Udyog Bhawan, New Delhi-l l00l l, Offrce Telephone No.:23061562, Extn.267.

l
I

Ifectrnical characteristics I part numbers, if any. 
,
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Government of India
Ministry of Commerce & Industry

Department for promotion of Industry & Internal Trade
(TS Section )** **** ** *

Sub.:- M/s Dynamic Cables Pvt. Ltd. AA No. 1310048944 dt.01 .05.2018
Ref. : DGFT No 0 1lB1 1501801 /AM-1 9/DES-2164 dt 03 07 .2019

With reference to the above, the undersigned in directed to say that the instant AA may be
ratified as follows:

1. Net weight of each export item may be specified in the AA.
2. lmport items at Sl.No. 1 and 3 may be of relevant grade and diameter and lmport items

at Sl.No. 2 and 4 may be of relevant grade and specification in the export items.
3. Quantities of import items at S,Nos. 1 and 3 may be allowed with up to 1% wastage

with accountability clause.
4 

;ffi:t:tn;liilffiil"#: 
at s Nos 2and4 mav be ar]owed with,r::::];^,.

(Development Officer)
Email : sundeepchn@nic. in
Tel. 2306 1204lExtn: 3200

丁o,

Shtt Amit Kumari AD(DGF丁 )

U.〇 ,No.P-47011/93/2019-丁 SW dated.10.o7.2019

https:〃dippocofflceogovoil1/eFile/?x=ONEUttnず W7g3ALPcIPmbKVQJT― J7DlY 7/11/2019
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Department for Promotion oflndustry and lnternal丁 rade

(丁S Section)

SubieCt:― M/s IИ ew Electrlcals Ltd.AA No.0310044470 dt,04/09/2018, AA
No.0310044737 dt,06/12/2018.

Reference:― DGFtt U.0。 No.01/81/50/863/AM-19/DES‐ 2/69 dated;03/07/2019

DGFtt U.0.No.01/81/50/916/AM-19/DES‐ 2/70 dated;03/07/2019

Casel:丁 he above AA No.0310044470 dt.04/09/2018rnayperatifledasunder: 

飾
Percentage wastage on net content for itern no l  may be a‖ owed as repeat
ofAA3410044153  dated 17/05/2018「atried ln NC meetlng(13/81…ALC2/2018)dated
27/02/2019

Case2丁 he above AA No.0310044737改 .Og12/2018 may be rdned as unde「
ミ ＼,

Percentage wastage on net content for iterTl no l  may be a‖ owed as repeat
ofAA3410044153  dated 17/05/2018 ratiied in NC meeting(13/81‐ ALC2/2018)dated
27/02/2019

Sundeep Chauhan

(Development Officer)

丁o,

Shtt Amit Kumar.AD(DGF丁 )

∪.0,No.P‐ 47011/170/2019¨ 丁SW,dated 09/07/2019



ハハ・Nθ・: 031992子千00

驚 p。14&ふ 1_υ辱ぁ威よt.

1ヽ3

fl ll

3- 1.05 kg。 /kgo COntent

4-1.05 kg。 /kgo COntent.Add:tcontaining

EVA&carbon black"

5&6-1.05 kg。 /kgo COntent

7-1.01 kg./kg.COntent

8-1.02 kg/kgo COntent

9to 17,19′ 20&23-1.05 kg./kgoCOntent

18-40/O of wt.of steelto be galvanised

21&22-1.02.kg。 /kg.content

24-As per packing policy

Grade ofsteeltO match in import&export

バ
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lmport - 1& 2- 1..01kg./kg.content
3- 1.05 ke./kg.content
4- 1.05 kg./kg. content.Add"containing

EVA & carbon black"

5 & 6 - 1.05 ke./ke.content
7 - 1,.01, kg./kg.co nte nt
8- 1.02 kel kS. content

9 to 17 - 1.05 kg./kg.content
18- 4 % of wt. of steel to be galvanised

19- As per packing policy

Grade of steel to match in import & export

Dtt ε
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SIEMENS GAMESHA RENEWABLE POWER PVT. LTD.

ADV AUTH. NO 0410165453 DT LL.O4.2019

On the basis of calculation sheet and material balance submitted by the firm

vide their letter dated 08.06.2019 The licence may be ratified as under.

Export item: SG 1,45 ROTAR - Consisting of 3 Blades per set -  5.O Set

(Net weight notless than 341.391M丁 )

Nol濯
1:』1■、:]1liil■は1:T:]r:|:::・ )ili′

19′ 20 ofimpOr

榊 ソフ̀IP
(SHAISH KUMAR)

NC-2

Sl. SLo NO。 OF ADV ATUH. QttY丁 O BE ALLOWED

1 25′ 32 to 77 _qgl1ponents allowed as

As applied for2 Rest of the items


